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GOVERNMENT OF INDIA,
LEGISLATIVE DEPARTMENT.

4
PROCEEDINGS OF THE INDIAN LEGISLATIVE COUNCIL ASSEMBLED UNDER
- THE PROVISIONS OF THE GOVERNMENT OF INDIA ACT, 1918,
(5 &6 Geo. V, Ch. 61.)

The Council met at the Council Chamber, Imperial Seoretariat, Delhi, on
Friday, the 8th March, 1918.

PREBENT :

His Excellency BARON OHELMSFORD, P.0., G.MS.I, G.M.IE, G.0.M.G., Viceroy
and Governor General, presiding, and 62 Members, of whom 65 were

. Additional Members.

QUESTIONS AND ANSWERS.
The Hon'ble Mir Asad Ali, Khan Bahadur, asked :—

1. “|(a) Hasthe attention of Government been drawn to the Resolution zae Madras

regarding the Madras High Court recently moved and lost in the Madras
Legislative Council ?

g? 'Will Government be pleased (s) to publish the .full correspondence, if
any, between them and the Government of Madras over the question of fixing
the permanent strength of the Madras High Court; and (4i) to state whether,
in view of the increasing arrears of work, they contemplate raising the perma-
nent strength to twelve Judges?”

The Hon'ble Sir William Vincent replied :—

'“(a) The Government of India have seen newspaper reports of the
ceedings in the Madras Legislative Council. paper Top pro-
( 177 )
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[Sir William Vinceat; BMir Asad Ali, Khan [ 81R Maron, 1918. |
Bahadur ; 8ir C. Sankaran Nair; Sir George
Barnes.

() () It is not customary in such cases to publish correspondence
between the Goveroment of India and a Iocal Governient, and it is not
proposed to make an exception to the usual practics in the prosent instance.

(#) The Government of India are not aware that the arrcars in the
Court’s work are increasing, and there is no present intention of raising the
permanent strength of Judges up to 12. A total staff of this number has, how-
ever, been sanctioned up to the end of the current year.” '

The Hon’ble Mir Asad Ali, Khan S8ahadur, asked :—

2. “ Will Government be pleased to state—

(#) whether sanction has been acoorded to (¢) the Madras City Muni-
cipal Bill, (¢i) the Madras District Municipalities Bill, and (i%)
the Madras Local Boards Bill ;

(b) whether in connection with the Madras City Municipal Bill the
question of separate Moslem representation received their due
consideration, as in the case of the Caloutta Municipal Bill, and,
if so, whether it was one of their suggestions ; and

(c) if no provision has been made in each of these Madras Bills for
adequate Moslem representation on the local bodies, as has been
done in the United Provinces, whether they intend to suggest ite
inclusion in the Bills before agoording their sanction to them? "

The Hon'’ble Sir C. Sankaran Nair replied :—

“Sanction has not been accorded by the Government of India to the intro-
duction of any of the Bills mentioned. The District Municipalities and the Local
Boards Bills have not been referred to the Government of India. The Oity
Municipal Bill has been so referred, but orders will not. issue until the opinion
of the Corporation has been received by the Local Government. Tho Bill
does not in its present form provide for separate Moslem representation, but
a certain number of Councillors are under it to be nominated by Government
with the object, among others, of providing for the representation of communi-
ties who are in a permahent minority. No suggestion has been, made by the
Government of India for the provision of special Moslem representation in the
Bill, and it is not intended to make such provision unless this is proposed by
the Looal Government.”

The Hon'ble Mir Asad Ali, Khan Bahadur, asked :—

3. “ Will Government be pleased to state whether they are prepared to
recognise the principle of local option in areas or localities -where local
option is desired by a substantial majority of the inhabitants ? ”

The Hon’ble Sir George Barnes replied :—

‘“The Hon'ble Member, I gather, means by his question to ask whether
the Government are prepared to close all drinking shops in areas or localities
where such closure is desired by a substantial majority of the inhabitants.
What he exactly means by the words *substantial majority’ remains un-
defined. The Government have always felt the desirability of ascertaining and
deferring to reasonable public opinion in excise matters as expressed by
Advisory Committees. A few days ago I tried to point out in this Council
the great difficulties surrounding the question of total prohibition, the certaint
‘that illicit practices would follow prohibition, if that policy were adopted,
and the necessity for considering the legitimate rights of the minority. If,
after considering all theso difficulties, and after ascertaining the wishes of the
inhabitants, a Local Government should in the future recommend the
closure of all drinking shops in any particular area, I do not think that the
Hon'ble Member will be likely to find the Government of India standing in
tho way of the recommendation.”



QUESTIONS AND ANSWERS. 779

[ 8rur Marowm, 1918.]  [Sir Dinshaw Wacha; IHis Ewcellency the
Commander-in- Chief. ]

The Hon'ble Sir Dinshaw Wacha asked : —
} 4

- 4. “(a) Will Government be pleased to state whether they give any aid to ST mont
Messs. Eyres and Company, surgical instrument makers P—and, if so, whether jeurs, *°
the aid is in the form of— ey

(1) free use of buildings and machinery ; or,
(#) monthly allowance, and, if so, the amount of such allowance ; or,
(it3) exclusive purchase by Government of articles maunufactured by
Messrs. Eyres and Oompany ?
(b) What are the present and pre-war arrangements for the payment for
articles purchased from Messrs. Eyres and Company ?
(¢) Are Government aware of the existence, in India, of privately-owned
factories manufacturing the same articles as Messrs. Eyres and Company, and,
if so, do Government invite public tenders for these articles ?

His Excellency the Commander-in-Chief roplied :—

“(a) The reply is in tho afirmalive. The assistance given by Government
to Messrs. Eyres and Company takes the form of—

(s) the free use of buildings and the use of three eleotric motors. (All
other machinery in use in the faotory is the property of Messrs.
Eyres and Company) ;

(4) the payment of a sum of Rs. 500 per mensem, in return for which
the firm undertakes to repair all surgical instruments sent to
them for this purpose ; '

* (i46) an agreement to purchase such manufactured articles, as are

required for the Medical Store Depdt, Bombay, exclusively from

. that firm, provided the articles are made to the satisfaction of the
Medical Store-keeper to Government, Bombay.

(b) Messrs. Eyres and Company are now and have been, since the agree-
ment was entered into, paid at the rate of Rs. 13 to £1, based on pre-war
catalogue prioes of the best known London makers.

(¢) Government are not aware of the existence in India of privately-owned
factories manufacturing articles similar in patéern and quality to those manu-
factured by Messrs. Eyres and Company. Tendersare not, therefore, invited by
Government,” .

The Hon'ble Sir Dinshaw Wacha asked :—

" 5. “Does the Government Medical Btores Department manufacture drugs e evers-
and other medical preparations which are ordinarily obtainablo in the local eateas
market ? And do Government sup;]g them to the publio, i.e,, private individuals, i.‘.‘:.'."ﬂ,

Municipalities and Native States

His Excellency the Commander-in-Chief replied :—

“ The reply to the first part of the question is in the affirmative.

With regard to the second part, sanotion has been accorded to the supply
of stovaine and novocaine, used for the production of certain forms of analge-
sia, to duly qualified medical practitioners on payment. This course has been
adopted owing to the difficulty of obtaining these drugs in a fresh state in the
open market ; no other drugs of any kind are supplied to private individuals, but
supplies of drugs are made to Muuicipalities ang Native States for the use of
hospitals and dispensaries undor their whole or partial control, and also to
charitable dispensaries.” '

The Bon'ble Sir Dinshaw Wacha, asked :—

6. « Will Government be pleased to state to what extent the pay of clerks payor
and postmen in the large centres in India has been improved during the last pescmenin
16 years T,
Indls,



Appoint.

780 QUTSTIONS AND ANSWERS.

[ 8ir George Barnes ; Mr. Kamini Kumar Chanda; | 8T MArog, 1918.]
Sir Claude Hill; Captain Ajab Khan; Ilis
Exoellency the Commander-in- Chicf. ]

The Hon’ble Sir George Barnes replied :—

“Statements * are laid upon the table which show a consistent rise in cach
of the three quinquennial periods covered by the Hon'ble Member's question
in the pay of every grade of clerk in the Post Office up to Rs. 800 a month,
and in the pay of postmen in every part of India. The approximate increase
of pay in the large offices during the past 15 years has been 32 por cent. in
the case of olerks, and 67 per cent. in the case of postmon. ”

The Hon'ble Mr. Kamini Kumar Chanda asked :—

APt e 7. (a) Will Government be pleased to state whether the soientific training,
e nenura practical ability for rescarch work, and experience in experimental farms of

Service.

The Native
Indian Land

Feroes.

Indian officors in the Agricultural Department are 6onsidered and compared
and any record kept in the files for facility of selection when making appoint-
ments for the Imperial Agricultural Service ?

() What were the tosts applied when making such selections in Bengal
duricg the past two years ? *’

The Hon'ble Sir Claude Hill replied :—

“ (a) No such records are maintained by the Government of India, and they
have no information a3 to tho practice of Local Governments. All appointments
of Indians to the Imperial Agricultural Service are made by the Secretary of
Btate on the recommendations of the Government of India. In making these
recommendations the Government of India give careful consideration to the
soientific attainments of the candidates, and in regard to the praotical ability
and experience of officers of the Provincial Service, they are largely guided hy
the opinions of the Local Governments under whom these officers have served.

(%) No Indian officer has been appointed substantively to the Imperial
Agrioultural Bervice in Bengal during the past two years. Aoting appointments
are made by the Looal Government, and questions regarding them should be
put in the local Oounoil.”

The Hon’'ble Captain Ajab Khan askel :—
8. “(a) Will Government be pleased to state the scope and organization of
the Native Indian Land Foroes ?

(b) Were these forces formed under any order in the Gazette of India
or under any specific notification, and, if so, will Government be pleased to
lay such order or notification on the table ?

(¢) Is the Indian Army a part of the Native Indian Land Forces ?

(@) Are the vacancies caused by the transfer of the nine Indian officers in

_August last from the Native Indian Land Foroes to the Indian Army filled up #”

w* His Excellency the Commander-in-Chief replied : —

“ As regards (a), (b), and (¢) the term ¢Native Indian Land Forces’ is
synonymous with the term Indian Army, as distinguished from that of
¢ His Majesty's Land Forces’ which includes the British Army as well. The
‘ Native Indian Land Forces’ have, therefore, no scope or organisation distinct
from those pertaining to the Indian Army, nor were they formed under any
special order or notification.

The nine officers concerned were not transferred ‘from the Native Indian
Land Forces to the Indian Army,’ but were granted commissions in His Ma-
jest&'s Land Foroes, similar ‘to those held by British officers, and are employed
in the Indian Army in the same manner as other officers holding similar com-
missions are-employed.”

# Not included In these Procesdings.
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[8rm Marom, 1918.] [ Bei Bahadur Krishna Sakay;  Sir William
Vincent ; Maung Bah Toy. ]

The Hon’ble Rai Bahadur Krishna Sahay asked :—

9, “ Will Government be pleased to lay on tho table a statement showing FPigest
all orders, ciroulars or notifications, if any, which Local Governments have fiads.e™

promulgated restricting or regulating in any manner the employment of Kayas-
thas in'publio offices ? "

The Hon’ble Sir William Vincent replied :—
¢ The Government of India are not aware of the promulgation of any such
orders.”

The Hon’ble Rai Bahadur Krishna Sahay asked :—

“ Has not the attention of Government been drawn to one such circular
at least which came up for disoussion before the Council of the United

Provinces ? ' -

The Hon'ble Sir William Vincent replied :—

“ The attention of Government has not been drawn to any such ciroular,
but if the Hon’ble Member will kindly give me some indication as to when
it was published, the Government will make further inquiries.”

THE FINANCIAL STATEMENT, 1918-19.

Firsr Srace.

The Hon'ble Maung Bah Too :—“ My Lerd, I cannot pretend 11-8..x.

to be in any sense experienced in financial matters, and for me to oriticise the
details of a Budget prepared by such a great financier as our respected Finance
Minister would be an impertinence. But I do desire to say a few words in
regard to the financial needs of my own Frovinoe, and I hope the Council will
listen to me patiently and forgive any deficiencies in my arguments. The
matter I bave to bring before the Qouncil is one of the greatest importance, and
I regret that it may suffer from my feeble exposition.

“ My Lord, Burma altbough it is a part of the Indian Empire, is in many
rospects ertirely different from the remainder of that Empire. It stands econo-
mically and financially much in the position of a company that has recently
been floated, while the vest of India may be regarded as an old established
undertaking. In India, you have roads and railways, while, in Burma, we
havo some railways, but hardly any roads. The reason is tbat in India the roads
were built before the railways, while, in Burma, some railways were built,
but the roads are still to bo built. I think it is generally admitted that the
condition of my Province in regard to communications of both kinds needs very
great improvement if the best is to be got out of it.

“ Again, my Lord, our resources in Burma of all kinds are naturally very
great. Wo have great mineral wealth and great agricultural resources. Qur
country is fertile, and our revenue is increasing even under the present condi-
tions to a corsiderable extent. But to get much more revenue it is essential
that money in large quantities should be spent to develop the wealth which
lies there dormant. I recognise that in a time like this of financial stress owin
to the terrible war which is now being carried on, it is very difficult to ﬁng
that money, nor do I press the Hon'’ble the Finance Member to do so in
his present Budget. What I do ask for, is recognition even in that Budget,
however small it may be, that the conditions of Burma being special, a
special financial policy in regard to Burma should form part of the general

nanoial policy of the Government. Capital expenditure on Burma is not only
necessary in the interests of the countr’v;, but will be an excellent investment
from the point of view of the Indian exchequer. I know too little of finance to
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say how this may best be effected, whether it should be by a special loan or by
special grants, or what is the most appropriate way of marking and carrying
out this policy.

“8ir William Meyer in his speech indicated the possibility of greater
powers in financial matters being given to the Provinces after the war., That
may help us, but we shall want greater and more definite assistance than other
parts of India—assistance which we shall repay in every way.

“There are, however, three principal directions in which our development
is possible, and which-I venture to urge requiro special treatment from the
policy which is adopted as regards the rest of India. They are, in the first place,
the development of our means of communication, and in this connection I
would commend to the favourable notice of Government tho Report of the
Roads and Communications Committee which was constituted by the Govern-
ment of Burma In the second place, the encouragement of industry and
agriculture, more particularly by the award of State scholarships in order that
Burmans may have a chance of showing that they are not the lazy people they
are s0 wrongly assumed to be. I say give usa chanco so that m{ young country-
weu may have an opportunity of taking their part in the development of their
own country. Thirdly, we want funds for the scientific examination and
exploitation of the very great mineral resources of Burma which may be of
the greatest possible assistance to the whole of the Empire in the future.

“My Lord, we in Burma have two minerals which are of the highest
importance, I believe, for military purposes. The first is wolfram, whioch is
found in the Tavoy District, and the second is lead, which is found in the Shan
Btates where we have one of the richest minesin the whole world. Again,
ihere is the Pottery industry which is indigenous to the country, and which
is to be found in every township of my Province. We have good clay, Lut
w}e have neither the knowledge nor the plant necessary to make the best use
of it.

“ Our Forests are an unrivalled store-house of riches,and we might hope
to supply even more of the timber of the world than we do, but here again we
are handicapped by lack of facilities of communication.

“ There are also other resources which need to be tapped. We have
oil which can supply the needs of the Empire, and there is no reason to doubt
that, with careful examination, other sources of mineral wealth will be
discovered.

I cannot refrain from saying that, after examining the Budgets for the
last five years which were so carefully reviewed by the Hon'ble the Finance
Member in his speech on the 1st of March, I regret I cannot find any trace of
the special financial treatment of Burma which I wish to advocate not merely
in the selfish interests of my Province, but because I am convinced that it will
result in the development of one of the greatest assets in India and indeed
of the British Bmpire.”

The Hon'ble Sir Gangadhar Chitnavis:—“My Lord, in
examining the Financial BStatement before us, I must at once say that
there will be no dispositian among the general public to cavil at finan-
cial arrangements, the central object of which has been to render on
behalf of India all pessible help to His Majesty’s Government in the vigorous
prosecution of the war without weakening the internal administration
and the financial oredit of the country. It is only just that we should
express our appreciation of the tact and judgment with which the Hon’ble Sir
William Meyer has discharged his difficult tfask in these critical times. The
Financial Statement shows how sound our position is. But what should be
speoially gratifying to the Indian public is that we all have the satisfaction of
feeling that India inu done her dut{ by the Empire in this f:&t war. The
Government of India and the Hon’ble Sir William Meyer have helped us to hold
up our heads before the civilised world with the consuiousness of having rendered
to the Empire and the Allies no mean agsistance in-men and money.
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““My Lord, the war is responsible for numerous changes all ovor the
world, but not the least striking among them is the sudden clevation of India
from the humble position of a debtor country tothe proud one of a creditor
country. In pre-war days we had to run to the London ruarket for our small
annual borrowings for capital expenditure ; but during the past three-and-a-half
years we have raised loans on an unprecedented scale within the ¢ountry—a scale
which would have caused a strain even on the London market in normal times—
not only for our current needs, but also for the purposes of a special gift of £100
million to His Majesty’s Government, We have besides lent out of our Reserves
£67 million to the Home Government, and propose to increase.our iuvestments
by £16 million in the coming year. Thus our current expenditure and our share
of the extraordinary expenditure and the heavy expenditure both in India and
the different theatres of the war on behalf of His Majesty’s Government
is fully met. On an adjustment of accounts after the war, a heavy amount
will be dueto us from the Home Government. A novel experiment has
likewise been made to finance the Federal Government of America on - however
humble a scale. This is a record of which any Indian may feel proud, but we
owe it all to the Hon'ble Sir William Meyer whose approaching retirement we
all regret, That these results have been attained without further and heavier
taxation is to some extent due totho magnificent returns of the Department
over which Bir Robert Gillan presides with such ability. But the patriot-
ism of the people has been the dominating factor. It is a matter for
satisfaction that peoples’ ideas have been given a new direction, 8o potent
for the good of the country. Their savings have been diverted into safe, sound
and fructifying channels. The methods adopted for raising the loans have
" taught them lessons of economy. It is hoped that jthe constitutional
changes will so popularise and strengthen the administration that it will com-
mand in alarger and ever-inoreasing measure the capital within the country for
useful- and remunerative employment and attract cheap oapital for the

industrial development of India.

“But while so much is said about the loans already floated, a word of
ocaution aplg)osrs to be necessary in regard to the proposed War Loan of
1018-19. It is clear Government will depend more largely upon War
Bonds for necessary funds than upon long-term notes. These Bonds, euited
as they are o the needs of the commercial and professional classes, will of
ocourse be taken up largely by them. It isa question, however, if the masses
will go in for them year after year. Renewed efforts on the part of Provincial
Governors and local committees are unnecessary for popularising War Bonds
among the classes that need them, whereas they wil}i not have the desired
effect among the agriculturists of moderate means. The people have been
approached frequently of late for contributions to these War Loans and
special funds connected with the war, and they have cheerfully responded from
patriotic motives. A repetition of the call, will neutralise the moral effect of
the absence of taxation even in a year of stress and difficulty. The wise
restraint in the matterof fresh taxation has created confidence among the
people and leaves for Government a reserve of resources to be utilised in oase
of absolute necessity. Nothing should be done which will even remotely
shako this public confidence or trench upon this reserve.

“My Lord, two other points conneoted with the Financial Btatement
should arrest our attention. Reference has been made to the transport of
rails from India to Mesopotamia and other countries. There is no intention
to oriticise the polioy of dismantling lines with its attendant problems in these
war times, but a full statement on the subjeot with details would help & better
appreciation among the publio of the issuee of compensation and replacement.

“The abnormal rise in prices alluded to in the Financial Statement is a
matter of the gravestimport to the people. The spirit of sacrifice is there-
fore, a certainty, but even in this matter, there is 8 point beyond which humanity
cannot go. . Andifis the duty of the Administration fo prevent all avoidable
distress. That. Government is alive to its responsibilities is proved beyond
doubt by its action regulating the supply of salt. I have no doubt that similar
aotion will be taken as.re other commodities as occasion arises. But both
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Government and the people will have a better grip of the problems conneoted
with food supply, if the average annual income per head of population is
periodically calculated and shown in the Finanocial Statement. Such a calcula-
tion would also simplify the problem of taxation, in so far as it would help to
dispel many illusions. Thore is no question of additional taxation in the
immediate future, it is true, but the uncertainties of the present situation may
have many a surprise in store for us.” .

" The Hon'ble Sir Fazulbhoy Currimbhoy :—* My Lord, the
Financial Statement has been well received throughout the couatry and for the
best of reasons. Indian Commerce at Bombay has welcomed it. The Hon’ble
8ir William Meyer deserves all the praise that has been bestowed on him. He
has not only carried us safely through an extraordinarily difficult position with-
out putting any extra strain upon the resources of the people; but, taking
advantage of the new conditions introduced by the war, he bas revealed to the
world the possibilities of the Indian market, and has tapped a new source of
supply. The wise forbearance he observed in the first stages of the war in
not taxing the people when they were more or less in a state of panic, and
when there was a sudden dislocntion of business, has been amply justified by
the finanoial results of his subsequent policy. 1t is only through the conserva-
tion of resources then that he has been able to raise such large amounts of late
both by taxation and borrowing. His loan operations will have their lessons
for our future Finance Members. The prospeot of freeing India, to a large
extent at least, from financial dependence upon Iondon for our Railways and
Irrigation works has for the first time appeared realisable. Indians have main-
tained, for some time past, as the Proceedings of this Gouncil will show, that the
Indian money-market is capable of supplying to Government the funds
necessary for our annual oapital expenditure ; but it was reserved for Bir
William Meyer to act upon the suggestion, and to initiate the bold policy which
is fraught with such immense possibilities for the future and is caloulated to do
such permanent good to the country. o

“ My Lord, the small investor has reason to be grateful to Government.
He has never had his chance before; but he is now provided with the best
alternative to hoarding. The economic results of the new policy are incaloul-
able. The common people have now the greatest incentive to thrift, and
Indian capital, which may be lying idle, has been given wider scope for remu-
nerative employment. , '

* - “The extraordinary expansion of the note circulation, wisely limited by the
two conditions of publio readiness to accept the notes and the maintenance of a
sufficient metallic backidg, is another prominent feature of the excellent finan-
cial administration, which, to our deep regret, is drawing to a olose. It indi-
cates unmistakably how high the credit of Goverdment stands. And more than
that : The increase in ciroulation brings as a substantial gain to the extent that
it relieves Government of undertaking indefinitely additional coinage. It is
doubtful if the world prices of -silver would recede to their former level for
many years to come. Anything, therefore, which renders the necessity -of
fresh coinage less acute must be a gain to the country.

. % Yet another departure’in policy, for which the Hon'ble 8ir William

Meyer's administration of our public finances and Your Excellency’s Govern-

ment will be distingyished, is the employment of the Government balances
through the Presidency Banks for financing trade. . With normal development
the policy is bound to do good to the commercial interests of the country,

.. “My Lord, the new Paper Ourrency Depraciation Fund will command
_universal approval. It is a wise policy that egour Excellency’s Government
- hagadopted in view of thé heavy depreciation in the value of the investments.

'+ “The Financial Statement shows a loss of £400,000 on account of stores
lost, in transit heiween England and India. Greater detailson the subject

would have been welcome. . The public would like to know, for instance, if the
loss was due to the stores being shipped uninsured or insufficiently “insured, or
to the higher prices paid in replacing the goods. : - E :
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“ My Lord, it is only just to the Oouncil that the Hon’blo Finance Mem-
ber should ‘make ‘a full statement with regard to the expenditure in Persia,
Mesopotamia, and other forcign countries which falls to the share of India.
Under the Rules Hon'ble Members are not free to elicit information on such
points of vital importance to the people by interpellation, and Resolutions are
out of the question. Yet when cxpenditure is incurred by this Government
boyond the natural frontiers of India the public have a right to know how it
is justified by the circumstances. (tovernment undoubtedly has & satisfactory
explanation to offer, and it is here suggested that any such explanation should
find & place in the Finance Member’s specoh dealing with the Financial State-
ment. Not that India grudges any war expenditure, but a olear appreciation
of the position is neoessary.

“Roference, again, has been made in the Financial Statement to the
future adjustment of accounts between His Majesty’s Governmont and this.
Government regarding Military expenditure undertaken by this Government
outside India. But no idea canbe formed of the principle on which this
adjustment will be made. For instance, in regard to expenditure in a country
like Mcsopotamia, we do. not know where we stand. A ocomplete statement
on the whole subject is certainly necessary, and this statement should be made
while the annual financial arrangements are under review.

“ My Lord, the latent possibilities of our Railways as an elastic source
of revenue have been well disolosed in the current year, and the financial
results. have agreeably surprised us all, though discounted by the factthat a
considerable portion of the incomse is due to the transport of troops and mate-
rials.. But in this connection Sir William Meyer has rightly emphasised the
urgent need of renewals, especially in view of the present exceptionally heavy
traffic. And it is satisfactory that provision has been made in the next year's
budget for improvements on open lines which must be regarded asample, regard
heing had to the difficulties in the supply of materials. The whole {rroblem must,
however, be seriously tackled by Government immediately after the war. And
it,would appear primi facie desirable to create a Renewal Reserve out of the
present large profits. The railway income now helps to swell the annual sur-
plus. Burpluses are, indeed, necessary as provisions against the contingencies
of the present uncertain position, but a real surplus can only be had after
expenditure, which is certain, is amply provided for.

« My Lord, the investment of £20 million in Home Treasury Bills
entails an annual lossof £300,000 in interest charges. If, on the contrary,
£20 million is paid to His Majesty's Government as & part of our special war
contribution of £100 millions sterling, the loss can be avoided. Borrowing
money here at 5 per cent.; while we earn only -4 per cent. upon our fresh in-
vestment, is surely not desirable. Besides, we can raise the vequisite capital
in Indis after the war. But if, in the light of the fuller knowledge, Govern-
ment possesses, it appeary necessary to have £20 million in England as a eort
of reserve, the proposed ‘investment in Home Treasury Bills will not be
objected to. India is ready to make the sacrifice . . L ol

The Hon’ble Sir William Meyer :—" May I ask if the Hon'ble
Member supposes that we pay interest on the Home Treasury Bills?

The Hon'ble Sir Fazulbhoy Currimbhoy:—“No, we get
interest. ) g
« Again, the attempt to maintain the sterling exchange able. bd. to the
rupee, with the price of silver in the American market at one dollar for an
ounce, may not succeed. The tendency of the market is distinotly upwards,
but since the Hon'ble Finance Member hopes to keep down the rate, -we
must suspend our judgment at present. ' _

« My Lord, the Hon'ble Sir William Meyer's conclusions about premium
bonds will be fully endorsed by the Indian publio. The incentive of prizes is
pot necessary for people swayed b{.feelmgs of patriotism unique in history.:
The responsa tothe War Loan of this year bas, indeed, been splendid, more from
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patriotic motives than anything else. The Im{)e is justified that the
cautious estimate of the Finance Member will be excesded next year.
The public sontiment is ons of wholo-hearfed co-operation with the
British EBmpire in the prosecution of the war; the people aro determined
todo all in their power to help in the success of the Allied cause. No
gacrifice is too great for them. The circumstances are, indecd, favourable and
another loan may be floated with some degree of assurance of guccess. The

ple of Bombay, numerically fewer though they are, compared to the
populations of the larger Provinces, under the wise guidance of our popular
Governor, will not, it is hoped, allow the lead in this matter of subsoriptiona
to the loan tobe taken by others, and the Presidency Banks will be ever
ready to co-operate cordially with Government in all possible ways.
Were it not for our patriotism, the legislation announced by the Tinance
Member, placing restrictions on the issue of capital by companies, would have
becn severely criticised. Woare aware that such restriotions have been
already provided for in England and the Colonies. The operation of our Port
Trusts and Municipal Corporations have likewise been restrioted. But, not-
withstanding all this, the facts connccted with tho formation of the recent
joint-stock companies, which must be known to Government, demonstrate the
undesirability of the proposed restrictions, The war has helped a number of
men to make exceptionally large profits, and, on the Bombay side at least, it has
been our objeot to see & good portion of this money employed for the industrial
development of India, the olamant need for which cannot be disputed. The
new companies have succeeded in attracting scme of this capital which would
otherwise have, in all probability, gone to force up the prices of existing stocks
and real property. Capitalihas been subscribed even by the subjects of Feudatory
States. Thisis beneficial to Government algo. During the war no new
faotory or business can be started for want of men and materials, and the money
called by the companies would find a natural outlet into sound temporary
investments such as India Treasury Bills and War Bonds provide. Besides
the amount of oa(rital,«:which may be put into joint stock concerns, is inconsi-
derable, compare to;the heavy borrowings of Government, and cannot, therefore,
affect them. It is difficult to believe that in such ociroumstances this Govern-
ment would proceed to place restrictions upon the issue of capital but for the
faot that the other parts o? the Empire bhave them. And we, on our part,
submit to the restrictions out of regard for the sentiment of the British publio.
At.the same time it is hoped that provision will be made in the Bill for the
floatation of companies for the promotion of industries that are of national
importance and also of what are known as small industries.

~ “My Lord, the present situation has brought into relief the necessity of
developing salt manufacture in India, if only for its productiveness as a souroe
of revenue, With a vast seahoard such as it has this country should be self-
contained in this matter of salt supply. And it is pertinent to inguire what
this Government propose to do to develope :its manufacture. It would be

. wrong to throw the whole work on the Provincial Governments. Not only
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should the policy be laid down by this Government, but the efforts of the
Provincial Governments should be seconded by them.

“My Lord, the Finanoial Statement exposes the groundlessness of the
charge of apathy towards the war so lightly brought against Indians. -The
Hon’ble Sir William Meyer deserves the tiagka of the community for such a
clear and convincing expoaition of the whole situation. The figures speak for
themselves, and, however striot the scrutiny, it is undeniable that India has
rendered to the Empire solid and substantial help at the present crisis. ” -~

The Hon’ble Mir Asad Ali, Khan Bahadur :—* My Lord,
the remarkable Finanoial Statement for 1918-19 reveals an excellent revenue
position, a revenue surplus, and a cautious war . budget without the imposition
of fresh taxation. T {ake this opportuhity to. congratulate most heartily the
Hon'ble Finance Member on his presenting an eminently satisfaotory budget
once again. On theeve of laying down the reins of high office the Hon’ble
Bir William Meyer may look back with pride and satisfaction apon his career
in the Pinancial Department, and rejoice to find that his valuable service to
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India and the Empire ata most critical period of her history is fully recognised
and q:}areciated y his non-official colleagues in the Imperial Legislative
Oouncil. '

* The Financial Statement assumes for budget Eurposoa that the war is
likely to continue for yet another year. The end of the gigantic world-struggle
does not yet seem to be within sight. How to win the war is the one
mighty resolve of the whole Empire. India, too, my Lord, is determined to
continue to render the Empire every loyal assistance in the successful pros-
ecution of the war. Afsuch a time any oriticism of the war budget ought
to recognise at once the urgent needs of the British EmFire. Neither is it
possible for me to criticise the budgei without a fair knowledge of the present
military needs, nor is it advisable to press vigorously, asin normal times, the
claims of India in matters of interual progress and reform. Noris a week’s
time hardly sufficient to go through and digest a mass of statistics in the able
memorandum prepared by the Financial Secretary. '

* I should, however, like to place a few facts before the Council, as may
suggest thoughts for future guidance. Until the year when war broke out
education and sanitation, my Lord, continued to receive sufficient encouragement

+during your predecessor’s régime. Since then war-conditions have naturall
prevented your Excellency’s Government from making large and substantia
grants towards their expenditure. But it is to be regretted that even the
grants since made to Local Governments could not" fully be utilised.” While
the accumulation of non-recurring grants, made to education between 1911-12
and 1918-19, represents a fair sum of nearly £2} millions, the unspent balance
on the 1st of April 1919 is expeoted to be £854,000, or less than & third of the
total expenditure of non-recurring grants. Furlher, the Financial Btatement
eXpresses that in view of war conditions they have to ask Local Governments
to restrict drawings on their balances. Hence mo appreciable progress could -
be ‘made in ‘education. Moreover, a speoial recurring grant of thirty lakhs
all%tted in the budget, for the development of primary egpcation, is too amall
t0 be ‘of practioal value over a large area. In view of the growing importance

* of primary education this grant needs to be doubled; so'as to ba of real benefit
to the oause of primary education. The Financial Member, I daresay, will
gee his way to make a grant of at least £400,000 instead of £200,000, without
materially altering any budget item. Though .substantial amounts are not
available for improving education efforts should be made to divert a ‘good
-portion of the money spent on' University or higher education to the more
pressing needs of primary and secondary education. The need for trained
teachers in Primary 8chools is increasingly felt, especially in aided and unaided
institutions. In Government Vernacular Primary Schools half the number of
teachers are untrained men, and in "Board and Municipal Schools far more
than half the number are untrained men, while in aided and unaided Verna-
cular Primary Schools, the trained men form only about a seventh of the total
number of teachers. The position is better in the ‘Anglo-Vernacular - Primary
.8chools under Government, Board, or Munioipal nanagement, where two-thirds
of the teachers are trained men. But in aided and unaided Anglo-Vernacular
Bchools less than a fourth of the teachers are trained men. These figures clearly -
‘show that, if primary education is to make headway, more trained teachers are
-nieeded, and, consequently, more training schools in select centres, Whether in
normal or abnormal times, adequate provision should be made to meet the
growing needs of primary education. Also, I should like to suggest that
8 portion of the Imperial grants, both -recurring and non-recurring, should
"be earmarked for Moslem education. Fairly satisfactory as tho 'progress
‘of Moslem education has been in recent years I believe there is necd for
‘an inoréased number of scholarships to Moslem youths who desire to pursuo
scieiitific or industrial education. For they have a better aptitude for such
education than those of the sister community. Special Imperial grants, too,
shoilld be'earmarked ' for scientific and commercial education.’ A sum of
about Rs. 84,000 is all that Provincial - revenues could find for promating
higher commercial education in 1916-17, and & sum of about Rs. 24,400
only for commorcial schools. : '
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“Nor can sanitation be negleoted. Steeped as tho masses have beon for
years past in ignorance and poverty, any amount expended on the improve-
ment of rural sanitation so as to minimise the evils of preventible diseases
is money well spent. Even there one finds that nearly half the total expeu-
diture of the non-reourring grants is shown as the unspent balance expected
to be available on the 1st of April 1919. I wish, my Lord, that Local Govern-
‘ments are permitted to spend more of theso non-recurring grants so as to
leave little unspent balance , except where it is absolutely necessary.

“Under the revenue heads the rapid growth of the excise revenue can-
not be contemplated with equanimity. Tt has nearly doubled itself within
the last fifteon years. Within the last four years, it has inoreased by about
17 per cont. Nearly half the total revenue is shared belween Madras and
Bombay, the former alone contributing mote thgn a fourth of the total
revenue. While an increased rovenue does not necessarily indicate a corres-
ponding growtb in the consumption of liquor, it represents, Lowever, a large
amount of money of the drinking classes, the vast bulk of whom are the poor
masses of India. The money they now waste on liguor may I])roﬁtably be
spent in securing for them increased oomfort aud boiter living. ‘The
Governmont, my Lord, I respectfully submit, is not morally entitled to raise
revenue from the cursed liquor traffic. :

“ Under the expenditure items, the military item, as is indispensable and
inevilable, tops the list. While I do not feel competent to criticise that item,
I feel bound to say that a considerable deorease in expenditure should be looked
forward to when normal fimes return. Within the last five years the ex-
penditure has increased by about 40 per cent. Next in importauce to military
expenditure comes police expenditure. The expenditure, t0o, has shown a
vel;iy rapid rise from £3:81 millions in 1907-08 to over £3} millions in 1917-18,
and the budgeted figure for - 1918-19 rises to £5°86 millions. Within the last

“tea years it hasinoreased by about 74 per cent. A large increase, I daresay, must
have occurred in the Criminal .Investigation Department, whose expenditure
alone has nearly trebled itself during the same period. If increased expenditure
leads toefficiency I shall not grudgeit. But {) hava reason to believe there is
need for effective retrenchment in police expenditure. .

“ In view to the impending reforms, public expenditurs is likely to grow.
The question of retrenchment is even more important than that of reform..
1 should like to suggest the appointment of a mixed committee of officials and
non-officials to sorutinise our publio expenditure and suggest ways of .economy.
Again, the post-war trade problems have to engage our serious attention, as
the future financial strength of India will have to depend upon her economic
prosperity.  Without fecling any necessity for imposing fresh taxation the
Government should consider the revenues of the country have to be augmented
by a well-thought-out plan of Indian industrial expansion. Let me hope,
my Lord, that, as soon as the war is over, greater encouragement will be given
to scientific and commercial education, and that. your Excellency’s régime wil
mark the beginning of a new industrial era in this country. ” :

nwix. The Hon'ble the Raja of Kanika:—“My Lord, this is the
fourth War Budget which has been presented tn this Qouncil, and I must take

the earliest opportunity of congratulating the Hon'ble Sir William Meyer on

the Financial Statement which he presented on Iriday last. ''e bold and
statesman-like manner in which he has maunaged our finances during a period of
extreme difficulty ever since the war broke out wmust excite the admiration and
atitude of all—not only of those who are inside this Council, but also of the

arger public who aro outside it. My Lord, it was Sir William Meyer’s misfor-

tune that circumstances over which none bad any control had so shaped them-

selves as to compel him to imposo & number of additional taxes withiu the last

few years. - My Lord, so far as extra burdens were the inevitable resul of the

» -present war, there never had been any desire.lo find fault with Sir William
Meyér. Rathor, thers was a good deal of sympathy for him in the difficult task,

. with which he was faced, of making the two ends meet. This is the last Finan-

. oial Statement which Sir William Meyer will deal with in this Council, and [
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take this opportunity of expressing our wide appreciation of his work hore as

the Finance Member of the Government of India. .

“The ourrent year, my Lord, is expeoted to close with a surplus of about:
six million pounds and the budget for the coming year is expected to yield a.
surplus of about £2} millions. My Lord, 8ir William Meyer has very wisely -
declined on the one hand to impose any fresh burdens this f'en.r by way of new
taxation, and on the other he has also very prudently declined to remove any -
taxation which was imposed during the last few years. My Lord, nobody
would ‘like to quarrel with the Finance Minister in the extreme caution with :
which ho frames hfs financial policies. Prudence’ one of Bir William’s
distinguished predecessors remarked, *is tv a Finance Minister what modesty
is- to & woman B8ir William Meyer, if I may veniture to say so, is
both prudent and modest. But, my Lord, while we must agree with Sir
William Meyer in the cautious and prudent policy which he now lays
down, may I express a fervent- hope that the whole scheme of war taxes
imposed during the last few years will be liherally reconsidered .as soon
as the war ends? The extreme necessity of the situation, perhaps, justifies
all that Bir William bas done by way of imposing fresh taxation; but,
though neocessity justifies them, they are an onerous and a very heavy burden
no doubt, and the one hope with which the country is bearing with them
all at the present time, with prices of almost all commodities soaring
and the purchasing power of money continually going down, is the hope of
their temporary nature and of their ultimate removal aftor the war, Sir
William Meyer’s work, I thoroughly agree, has been very difficult. The task
of a 'inance Minister is the most thankless of all tasks. No Finance Minigter
ever was a popular hero. No public statue is ever voted to him. It seems that
Burke's famous dictum *It is as diffioult to tax and to please as it is to love and
be wise * will remain true for all ages to come, - But in spite of it all, I again
repeat my fervent hope and prayer that the Government will be pleased ‘to.
reconsider the whole scheme of war taxation as soon as the present war ends,
and that, with good surpluses in hand just now, no further inorease of taxation— ' -
whether direotly or indirectly—will be demanded.

~... “T also hope, my Lord, that the end of the war will see a renewed attempt
to re-vitalise our schemes of eduocation and sanitation. The war has necessari{)y'

_restricted toa %reat extent any large expenditure on these lines, and as these

are the things absolutely essential for ' minimum of civilised life, I hope the

_Qovernment will not fail to make inoreased allotments for these services as

soon 88 conditions permit.

" “The experimental issue of short-term Treasury Bills made necessary by the
excessive drain on the resources of the Governmont of India due to tho “very
heavs military charges’ which the Government of India are inéurring on’
be,ha_{f of the 1lome Government has proved & very great success, and I beg to.
offer my congratulations to the Hon'ble the Finance Member for having taken,
what practically amounts to a now departure in our Indian Finance system,
I am sure this new issue, modelled on the British Treasury Biil system, will be
found equally advantageous to both the Government and the public.. It has
afforded a great relief to the money-markets of India and as'a war messure,

it does indirectly, though in a very great way, help His Majesty’s Government

in the .vigorous prosecution of the war. The absence of a three months’
Treasury Bill at the beginning wasfelt to be a great bandicap, as, to the business
man who wanted a temporary short-term investment of his idle money, the long
perioil bills failed to be attractive. Of course, I quite realise that the Govern-
ment had very good reasons not to offer the thres months' term when they issued
the Treasury Billa in October last, because even in normal times a heavy finan-.
cial liability maturing in the middlo of the month of January was a thing quite
difficult to hanale, I am glad, however, o find {rom the Hox'ble the Finance
Member's statement that from January last even the three months’ bills are
being issued. ' This, I am sure, is highly weloome in~ business and commercial
oircles, and, as this is only another way of helping to win the war, I have no
doubt there will be a big response to it. '
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¢ My Lord, the issue of a big war loan in India on the premium bond
rincigle has long been suggested in some influential quarters. Several Indian
hambers of Commerce also strongly recommended this plan of raising money.
The main idea of the premium bond is of course fo cater for the millions of
small investors to whom a loan on the premium bond principle is bound to be
specially attraotive. Oertain classes of people who are not regular investors
are no doubt atiracted by this means as they are by no others. Apart from the
large number of thriftless people, who will not savo even if they can, there are
a large number—I should say, a very large number—of other people who do
not care to save simply becnuse the amount that they can save at any one time
is much too small. . They feel that their total savings are too small to be useful
for any important necessity, and therefore they give up all ideas of saving as
not being worth their while. To these classes, no doubt, a premium bond loan
would appeal immensely, the chance of winning a prize would attract all classes
and gild the ordinary invitation to subscribe toa war loan with a touch of
romanoe.

“ But, my Lord, in spite of all these advantages the premium bond
principle has been scverely condemned on high moral grounds. Itis like
running on an inclined plane aud once it is adopted there will be no practioal
limit to the continual application of its principles in other cases; it will
supply the artificial exoitement of a gamble in place of duty, loyalty and
patrivtism, and thereby it will greatly undermine them all; it -:ill give the
great weight of Government influence to gambling ; it will land the Govern-
ment in the ‘curious position of encouraging -gambling on -the on¢ hand and
repressing it on the other. :

“ It is & great relief, my Lord, that 8ir William Meyer has rojected the
Srinoiple of premium bonds, though, I am sorry to find, not on ethical but on
nanocial considerations. - I do trust and pray, my Lord, that .if ever the
Government of India reconsider the question of:introducing the premium -
bond principle here, it will think carefully of all the sides of this important
question before it takes a final decision.

“ My Lord, when the Indian war loan was floated last year, many were
the misgivings with which its progress was watched, 8ir W'fliam Meyer and
his expert advisers did not hope to get more than £10 millionsor 16 crores of
rupees. But the progress of the loan within a few days of its issue proved to
the hilt how utterly futile all the misgivings werc as to its ultimate success,
My Lord, when the people of India undertook to make a total war contribution
of £100 millions to His Majesty’s Government to be used towards tho proscou-
tion of the war they knew what they were about, and they proved their mind
and word by the subsequent success of the war loan. To get £86 million
where only 10 millions were expected is a "very greai thing, and it
speaks very highly " of a paor country like JTadia. The response to the
war loan last year was universal—all classes 0f the community freel
took part in its accumulating total. My Lord, the war loan was a part, 1
was only a parf, ofour great national effort to mobilise and marshal into
line all tho forces at our disposal for the supreme task of winning the war.
The' present war is India’s War quite as much as it is England’s war. We arein
it, heart and soul, and the whole country from end t6 end is supremely thankful
that India has been allowed to pull her weight and to take her legitimato part
in this titanic war of civilisation against the forces of a savage and despotio
militarism. My Lord, in this matter of the Indian War Loan, India and the
Indians were on trial. It is' & supremo satisfaction to all concerned to find
how very creditably India has come out of it. The people of India, my Lord,
realise what this groatest of the world’s war is being fought for, and there is
nothing, my Lord, that could excite their imegination and ignite their zeal
more than the'sight of this appalling sacrifice of the most precious human
blood and this oolossal expenditure of money—all for the sanctity of a *scrap
of paper’ | The people of ‘India, my Lord, have entered into this war with a
mind inéandescent with loyalty and melting with zeal, and they would, I
am sure, see to it that so far as men and money aro concerned, India will give
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all—all that sho can possibly give. Sir William Meyer hopes to get £20 millions
next year as the result of the war loan. I do sincerely hope and' trust that.
the responso to this year's war loan will be as gratifying as the reiponse last
year. I have not the leasi doubt, my Lord, that India will nobly respond to

this fresh call of duty.”

The Hon’ble Rai Bahadur Krishna Sahay :—"My Lord, may 1058 4.x.

I be permitted to join in the congratulatious which have been ‘offered to the
Hon’ble the Finance Member on the budget he has presented to the Couneil
this year. The task of a Finanoce Minister of India always is difficult, was
never Perhaps so full of dangerous pit-falls as has been the case in 8ir William
Meyor's term of office, and it is no ordinary achisvement even for a man of his
ability to have come triumphant out of it. Every wespon that he designed
during the last few years to combat the diffioulties, in his way have fallen
with soft hands on the people—-and the faot that there is no provision for
fresh taxation in his ﬁna]g)u get will .be feceived with unmixed satisfaction
throughout India. They all bear the imprint of his remarkable skill, his
resourcefulness and a8 broad-minded sympathy with the people of this country
which will ever be remembered by them wfth a sense of gratitude. He lays
down the reins of his great office to the regret of us all.

. “The deoision of your Excellency’s Government to. float the war loan
again this year is most welcome as it will give us a further opportunity
of redeeming in cash as far as possible the debt cf honour for which we have
made oursulves responsible. We, the people of Irdia, are thankful, my Lord,
that we have heen permitted to shoulder to some extent the burden of the
almost Herculean task of *making the world sufe for democracy ® and -of
saving human liberty and human oivilisation from the wounds of a savage and
despotio militarism. The war loan last year was our supreme test, and it is-
a matter of unfeigned satisfaction that by her ready resEonse India has proved
her fitness to be a real partner in the Empire. May this comradeship in arms .
grow into a real Imperial and inter-Imperial partnership, will be the devout

prayer.bf evéry sincere well-wisher of the Empire |

_ “I_have absolutely no doubt, my Lord, that the estimate of £20 millions
which Sir William Meyer e‘xﬁeots'as the results of the war loan in the ensuing

ear will be ensily reached. The people of India are suffering with all other coun=
y Peop

tries of the world by the long continuance of this Fresent terrible struggle, and .
théy roalise only too well that a big and successful war loan will, in the words
of Mr. ‘Lloyd George, ‘shorten the war, it will help to save life, it will help
to savd the British Empire, it will save Europe and it will save civilisation.’
‘What a glorious opportunity fur us to have a share in the noblest of tasks which
man ever set before himself to achieve in this world, what a fine opportunity
to have a hand and a share in the making of the world's history | = I beliove,
with all my heart, my Lord, I do believe, that India’s response to this fresh
call in the name of liberty, humanlty and justice, will be as noble and as
magnificent in the coming year as it has been in the-past. . o

‘“But, my Lord, in this conneolion may Ihe permitted to utter & word -
of caution ? ray that the warloan in rural areas this yesr may be pushed
on very oautiously so uhat poor people—who, it is just possible, have invested.
their all in the war loan last year—may not find any pressure hrought to bear -
upon them to subscribe again in sums much beyond their means. Cages of such
undue pressure have unfortunately aotually ocourred in some places last year,
else I would not have referred to it at all: I fervently hope that the work of
pushing oa the war loan will be entrusted to careful and judicious persons so

- that people might voluntarily subsoribe the utmost’ that they want to. The
moral value. of such free and voluntary contributions is much greater than in
any other case, If the Government will fully explain the situation to the peo-
ple and trust them, the people in their turn will trust tho Government freoly

‘with their money. , St n S
. My Lord, the Railways of India have broken all records and have' given
the Government of India an unexpeotod windfall. Tho net profit on Railways in
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1917-18 is expected to be £101 millions as against £5:6 millions in the budget -
estimate. Such a large increase of revenuois always weloome, and no one
ismore glad to get them than the Finance Mombor himself. That the Railways:
will treat the Finance Minister so nobly in spite of the restriotions referred to
hy Sir William Meyer is indeed a matter of great satisfaction, but it does scem :
- to me that the estimates of rovenue for the ourrent year under tho Railways
had been framed rather too cautiously. Be that as it may, may I draw your
Tordship's attention to one serious public inconvenience in conneotion with.
our railway services P Railway facilities, my Lord, have beon seriously curtailed

throughout India recently, on account of the unususl conditions prevailing at
the piesent time. The supreme necessity of moving military supplies and
other goods vital to the successful prosecution of thi war, the grave difficulty
with regard to the supplies of good coal, the continued deterioration of the
permanent-way and the rolling stock, including in some cases the actual dis-
mantling of certain railway lines to provide for railway materials for Meso-.
potamia—all these, my Lord, have combined fo create an almost unparalleled

situation with rogard to our railway faoilities and have resulted in a very,
serious restriction of railway services. throughout India. I have no desire,
my Lord, to manufacture grievances, but I fecl it my duty to represent
to your Excellency’s Government the very great hardships felt through-
out the country by the serious curtailment of railway facilities: I
know we are living in abnormal times, and therefore we have mo-
choice but to put up with abnormal conditio2 But, in spite of it all,

I dq hope that at the earliest possihle opportunity the Government will..
kiodly reconsider the question .of provision of incriased railway facilities in
the country. I do not suggest that the pre-war facilities ought to be
immediately re-established, because nobody is foolish enough to imagine even-
for a moment that that-is possible. What I do suggestis, that, considering:.
what a fine asset the Railways have proved themselvesto be, the Railway:
Board might just reconsider the question of providing, at the earliest possible -
opportunity, improved .railway facilities—howover slight they might be,
because I am convinced thut any relief, however slight, would Le highly .
welcome in the presc it stato of railway traffio in the country. . :

~ “There is another matter, my Lord, on which I beg to thank your
Excellency's Government—I refer to the recently-issued Royal Proclamation
which constitutes a branch of the Royal Mint at Bombay for the purpose
of the local minting of sovereigns. We bave been asking for this privilege,
my Lord, for a long time, and we have got it at last. The measure now -
taken only completes the steps recommended by the Indian Currenoy .
Committee of 1898, In'. paragraph 54 of their Report the Committee
reported hat they were ‘in favour of making the British sovereign a-
legal tendor and a ocurrent coin in India. ‘We also consider, they"
remarked, °that, at the same time, the Indian Mints should be thrown
- open to the unrestricted coinage of gold on terms and conditions such
as govern the three Australian branches of the Royal Mint, .The result
will be that under identical conditions the sovereign would be coined and
would circulate both in England and in Tndia.’ |

. “My Lord, the first part- of the Committee's recommendations, namely: -
that the British sovereign should be made a legal tender was carried out almost -
immediately in 1899, but thelatter part took a very. long time to be accom- -
plished. By 1900, it almost seemed asif matters had progressed favourably
when Sir Clinton Dawkins actually announced that ic had been decided to
constitute a branch of the Mint at Bombay for this purpose; but these pro-

sals were never carried out, a'number of technioal and other difficulties were
raised by the Royal Mint, and the project was dropped in 1902. The whole
question was, however, revived in 1911, and since then the Governmont of India

 hiave again fought for this privilege being grauted to India. The country, my
Lord, is deeply “thankful to'the Government in having finally succeeded in
securing for India this valued privilege. : . 2
“ With reference to- the figures given in Tables XVI aud XVII of the
Financial Statement I cannot help expressing my regrot for the increase of
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expenditure in my Provinco of Bihar and Orissa under the heads of ¢ Police’
glllld} ¢ ﬁlw and Justice’ due to the unfortunate riots in the distriot of
ahabad. :

“But T hope, my Lord, that it isonly a passing phase of the Pro-
vincial budget and no undue importance need {a attached to the ocourrences
themselves which have necessitated it. The people of the disturbed area
have by this time realised that the arm of law is long enough—and stron

enough—to reach any offender oven in remote and obscure villages, an

it is disastrous to court the advent of military camp, additional police force
or speoial tribunals. I also venture to think that your Exocellency’s appeal
to the leaders of the communities of Hindus and Mussalmans and tfo the
communities themselves has not and will not go in vain, and permit me to
assure your Excellency that genuine efforts are being made by both to prevent
a recurrence of such deplorable incidents.”

The Hon'ble Rai Bahadur Bishan Dutt Shukul :—‘My 13 ¢ i
- Lord, I join hands with my colleagues in congratulating the Hon’ble Member,

8ir William Meyer, on the remarkable lucidity whioh characterizes the Finanoial
Statoment which he bas placed in our hands this year, and which has already

been accorded 8 warm reception by the whole country.

“ My Lord, when we met here in this Council Chamber last year ahout this
time, we prayed that theoutlook already so sad and dismal then should soon
disappear and an era of universal peace and order dawn upon us, but that was
not to be. The war still continues with its unabated fury, and the end is not
yet in sight. T'ne war is writ large in every page of tho TFinance Member’s
speech. Under these circumstances, we cannot but admire him for the tact .
and fore-thought with which he has not only been able to make both ends meet,
- but has maintained the financial stability of the Government intact,
without imposing &ny additional taxation upon the people of the country
guﬁing the next year. This isindeed a most happy feature of the present

udget.

e My Lord, the revised estimate for the current year shows a surplus of
£5,825,100. Buch a large surplus coming as it does in the train of a series of
similar surpluses during the immediately preceding years especially at this
junoture, when the whole cowntry is passing through an "unprecedented crisis,
would lead one to pause and think as to how far such a large surplus is really
n matter to be congratulated upon. Our Hon'ble friend the Finance Member
refers to caution in the opening part of his speech, as a matter for congratula-
tion. I quite agree with him. Caution is no doubt an element of statesman-
ship, especially during these war tirres, but excess of it is not a very wholesome
feature, and one need not be disappointed, if, at times, it fails to receive an
entnusiastic response, It is with reference to these surpluses that the Finance
Commissién observed in their report that ‘in preparing their estimate of re-
venue, the Government of India erred on thie side of caution’. The principle of
maintaininga fair equilibrium between the estimated revenue and expenditure
of the State, providing at the same time for a moderate and reasonable surplus,
is indeed a sound financial policy, but to evolve large, continnous and progressive
surpluses, year after year, 18 a polioy which, I submit, is hardly defensible. For
after all, wﬁat do these large surpluses indicate ? They are apt toindicate nothing
clse than an attempt, a deliberate atterapt on the part of the Government, to
squevze more money out of the pockets of the people than what is fairly needed
for the requirements of the State. In normal times this would have been the
most objectionable feature of the budget, and an immediate demand for the
remission of taxation would have heen raised by the whole country, but ia
view of the present emharrassed position of the Government due to war, I
refrain from making any such demand, although the nceessity for the reduo-
tion of certain taxes, sucﬁ as the salt tax and tio increased Railway rates, is
being most strongly felt. - . _

‘ My Lord, though the remission of taxation is out of question at present,

yet the Government, in my humble opinion, are bound to return a substantial



794 THR PINANOTAL STATEMENT, 1918-1.
[ Rai Bahadur Bishan Dutt Shukul.] [ 8rm March, 1918, ]

ortion of the surpluses to the people, by applying it to purposes which will
"Immediately tend to ameliorate their material and moral conditions Since, who
are the principal contributors to these large surpluses ? They are no other than the
cultivators of the soil.. The Hon'ble Finance Member has attributed the large sur-
pluses to the excellent agricultural prospects of the present ycar. Burely, it is
upon the agricultural prosperity of the country that the stability of the financial
pasition of the Government of India mainly depends. One year's bad harvest
shakes the very foundation of the whole financial edifice, and are not then
the cultivators, the teeming millions, toiling at the well and at the plough, the
real custodians of the agricultural prosperity of the land, entitled to receive
their just share of the suiplus to which they have so Jargely contributed? I
wish the rosy figurss as indicated in the budget should have really represented
& prosperous India. I wish there should bave been a real correspondence
between the conditions of the finances of the Stats and the condition of the
people, but, my Lord, unfortunately it is not so, while, on the one hand,
we have to congratulate the Government on their ‘excellont revenue
position’ and fat surpluses, .on the other band, we feel the ~painful
necessity of drawing the attention of the Government to the actual
condition of the people which is far from being satisfactory. My Lord, the
-question which demands the most serious attention of the Gorernment at this
woment, is the gradual deterioratiou that is {aking place in the economio condi-
tion of the agriculturists, and I think I ghall be lacking in my duty if I donot
urge upon the attention™of the Government the necessity of providing larger
funds for the purpose of agriculture, education, medical relief and sanitation,
eto. M

“ My Lord, agrioultural industry is the mainstay of the Indian nation, of
80 per ceut. of the population of the whole country, yet no other industry is
in a worst plight. While in the countries of the West the farmers have begun
to grow wheat yielding 30 to 45 bushels per acre, the poer tenantry of JIndia
can never expeot a better yield than 10 to 13 bushels per acre and this
in spite of the agricultural department baving been established here all
these 30 years or more. My Hon'ble friend the Finance Member congratu-
- lates the Government upon the inorease of ‘8 per cent. in the oultivated area
of the year. My Lord, this increase is insignificant and any felicitations ex-
pressed on this account are bound to bo coupled with éx pressions of regret that
the alleged expansion of area under cultivation is hardly keeping pace with
the corresponding increase in population. The inadequacy of food-supply to
-meet the growing demand in India, both external and interpal, is being
seriously reflected in the inflated prices of the necessities of life, which have
.bcen pushed up to the high standard of famine rates in several parts of the
country and are causing acute hardship and distress to the people. Unless
immediate steps are taken to copiously increase the productivity of the soil, the
farmers of Inéia will not be able to stand competition in the markets of the
world, and the sufferings of the people will know no end. In view of these
remarks, it will be observed that the allotment uuder the head of agrioulture
is wholly inadequate. More money should he placed at the disposal of the
agricultural department to enable 1t to provide for more agricultural schools,
more trained men, more machines and more cattle-breeding and demonstration
farms, with a view to accelerate the pace of progress in the matter of agrioul- -
tural improvements.

“ My Lord, I have to make a few more observations on two items of
expenditure in which I am particularly intcrested, and they are no other than
those of education and sanitation which avo the prime needs of the country.
In the matter of education 1 have to thank the Government for their putting
aside a sum of Rs. 30 lakhs for the development of primary education.
Although this may not be quite up to the expectations of the people, yet
it furnishes a striking testimony to the high regard in which the Gov-
ernment holds the. cause of primary education in this country. While
congratulating the Government upon this, I cannot help confessing toa
feeling of disappointment that overtook me when I did not find any provision
in the budget under this head for the establishment of the Nagpur
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University in tho Central Provinces, My Lord, the whole Province feels
keenly about this, and the Council may take it from me that this omission
will be very much resented. I therefore beseoch the Government and espeoi-
ally request the Finance and Education Members to see their wsy to provide
some money at least by reducing the surplus, and curtailing expenditure under
the head of Oivil Works, to enable the Local Covernment to make at least a
beginning towards the establishment of the Nagpur University..

“As for sanitation, I have personal grievance. I notice in pago 69 of
the memorandum under head Sanitation an allotment of Rs. 6.31,000 only
for the Central Provinces. This is less than the sum shown in the revised esti-
mato b{ Rs.1lakh, The reason for this decrease has nowhere been given, and
an explanation is due from my Hon'ble friend the Finance Member for the
same, The Oentral Provinces are still far behind the other sister Provinces
inthe matter of sanitary improvements. The rate of mortality still continues
to be high, It was only last year that the infant mortality reached the record
figure of 205 per 1,000 hirths which was the highest in the whole of Indis, if [am
not mistaken. Besides, the condition of rural sanitation *is most disappointing’.
Village houses are still ill-ventilated. The village sitcs are dirty, crowded with
cattle, choked with rank vegetable and poisoned with stagnant pools. It may not
be out of place here to give public expression to the general fee inq of disappoint-
ment provailing in the rural areas that al} that is talked of and all that 1s done
for sanitary reforms, the least attention 3§ paid to village sanilation. While
1-14th only of the population of British Iidia resides in the Municipal -areas,
i'et more money is spent on urban areas than rurals, and this is a matter which

wish the attention of your Lordship especially drawn to,and I bope that a more
lively interest will henceforth be taken in the improvement of the village
sanitation and so far as the Central Frovinces are concerned, the provisions
instead of being ourtailed would rather be increased.

“My Lord, I quite realize the difficulties of the present situation,
and if I bave been encouraged to demaud more money, it is because of the
tantaliziu% surpluses acoruing year after year. Morcover I strongly feel
that, as far as possible, the progress of the internal reforms in the country
should not be stayed. In my humble opinion the Government should have a
definite determined polioy with regard to financing education, sanitation and
agrioulture. It is high time that the Government should lay down a distinct
financial policy which would assure, or at any rate convince, the people at
large that the desired goal, aimed at by theso departments, will be reached
within & definite period of time. As the whole question relating to reforms
is under consideration of the Government of India and the Secretary of Btato,
a8 indicated by the Hon'ble Finance Member in paragraph 95 of his speech,
it is expoctod that this aspeot of the question will not be overlooked, and we
all hope and believe thay the time is not distant when your Excellency will
earn the further gratitude of the people by ensuring fiscal independence to
India, accompanied by provincial autonomy and a substantial measure of
responsible government, so essential to her industrial, social, economical and
pulitical development and without which she can never expect to secure her
proper place in the civilized world,

“ Just a parting word to my Hon'ble friend the Finance Member who is on
the evo of retirement and I have done. We are all thankful to him for the paternal
care and solicitude with which he bas managed the financial aftairs of the State
during these most anxious war times, and we deeply regret that at this junc-
ture we are to lose in him not only an able flnancier, but a sympathetic heart
so loyal to India. Mo carries with him the good wishes of the whole.
country, and we ho"e that in the midst of his new surroundings he will not
forget India, but will continue to exert his benefioial influence in the cause of
her interests to which he has been so ardently devoted.”

The Hon’ble Mr. Malcolm Hogg :—“The Financial Stalement
which was presented by the Hon’ble the Finance Member last week affords
neither provocation nor excuse for a lengthy speech and in saying that I feel

12-18 r. 4.~
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that [ am paying it a very high compliment. With regard to the Revenue and
Expenditure side the position is extremely salisfactory, and it only remaing
for me to tender my heariy congratulations to the Hon'ble Member on being
able to present a slatement, which must be very gratifying to the country in
general. But as the Hon'ble Member has said it is the ways and means problem
which has been and is the cause of most of his anxicties, and I should_ like to
make a fow remarks on certain points which arise in connection with that

roblem. In the course of his speech the Hon'ble Momber stated that it had
Keen'his consistent policy to promote co-operation hetween Government and the
Presidenoy Banks and made a warm acknowledgment of the response with
which his efforts had met from thoso institutions. .As I have this year the
honour to be resident of the Bank of Bombay it would, I think, be ungracious
if 1 did not thank Sir William Meyer on behalf of that bank for the terms in
which he has roferred to the assistance which the Bank has been able to give.
In doing so, I do not wish it to be thought that I am appropriating to
myself and my colleagues on the board the credit, which was intended,
and rightly ‘intended, for our Secretary and Treasurer, Mr. Aitken.
That is far from my intention. I merely regard myself as the mouth-piece of
Mr. Aitken and of my co-directors, and feel that it would be their wish not
only that I should acknowledge the Hon’ble Member's remarks, but that I
should state definitely that it is our wish at all times to afford the maximum
possible assistance to Government and more particularly in the difficult
times th_rougli'-_"which we are at present passing.

“ About the desirability of close co-operation between Government and
the Prosidency Banks, I do not think there can be two opinions, but there may
on particular occasions be two opinions as to the best method of co-operation.
The Presideucy Banks have certain definite and important fuuctions to perform
in fivavoing tTie commerce and industry of Indis, and when considering how best
to assist Governwent, they have to be careful that the assistance is not given in
such a way as will or may subsequently hinder them from adequately purform-
ing their primary funotions. For to ignore this aspét of the qurstion would be
a very short sighted policy and would entail consequences as detrimental to the
interests of Government as to those of the commercial and finanoial communi-
ties. If then there haveat any time been or should be in the future differences
of opinion between the Hon'ble Member and the Bank of Bombay, I am sure
that ‘he recognises that such differences of opinion are not due to any’
diversity in the object aimed af, but toan honest difference of vpinion as to the
best way of achieving that object.

“While I am speaking of co-operation I may perhaps refer briefly to
another passage in the Hon’ble Member’s specch where in Fnrugrnph 53 he
referred to tho possibility that Government might have to call to a still larger
extent for the co-operation of merchauts and others who have homeward
remittances to make with the view of applying thosc remittatces more largely
than in tho past to the financing of exports of essential national importance.
Now, I feel sure that i the necessity for such a call arises, Government will re-
ceive a ready response from those to whom it will be addressed. But I would
just like to say this. Government restrictions on and interference with the
ordinary channels of trade are not in themselves desirable, and are only
acceptable in 8o far ay they are necessitatcd under war oconditions by
peramount national intevests. I hope, therefors, that before makingany
such further call Government will thoroughly investigate this rather
tomplicated question and, if possible, take icto their confidenco those who
will be affected by it in order that there may be no doubt of its nccessity.
For it does scem to me that the prescnt complete control, which is exercised
by Government over tho utilisation of+freight space, already effeots the objcot
which Goverament have in view, or if it docs not alréady cffect it can very
easily be made to do so. Asfaraslam aware very little except exports of
national importance aro being or can be -shipped at present, and if that ia so it
is difficult to sce how those who have home vard remittances to make can use
them for any other purpose except the financing of such exports.
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“The next subject on which I wish to make a few remarks is the
proposed War Loan of 1918-19. Compared with the results of the Jast War
an the Hon'blo Member may appear to have taken a rathor conservative
figure in estimating the minimum proceeds of the forthcoming Loan at £20
millions, but while I cordiall{ join with him in hoping that this minimum
figure will be largely surpassed, I think that he has good reasons for his cautjon.
As De us said the very magnitude of last year's cffort is in itself a reason, and
then there is the fact that the present very high prices of cotton and other raw
materials will make it more difficult for industrial concerns, in spite of the
large profits whioh many of them bave made, to release their funds for lending
to Goveroment. Any steps therefore which Government can take towards
reducing these high prices, and I am glad to see that the matter is receiving
careful consideration in iny own Province, will tend to pave the way for the
suocess of the loan. Government are aware that a good deal of inconvenience
has been félt by investors in the Jast War Loan owing to the delay in the issue
of scrip and - other cognate matters, and I weloome the Hon'ble Member's
assuranoe that steps have been taken to prevent any suoh complaint in respeot
of the coming loau by simplifying and decentralizing arrangements. May I
suggest to the Hon'ble Member that the greatest possible emphasis should
be laid upon and publicity given to this fact when the new loan is fl:ated?
Dissutisfaction with the previous arrangements undoubtedly exists in many quar-
ters, and it is essential that, that feeling should be removel if the new Loan is to
have the bt possible chance. This can only be done by widespread advertise-
1izent couched in the simplest and plaicest language of the new arrangements
which havetheen made. One other point I should like to emphasise, although I
have no doubt that Government are fully alive to it, is this. The success of
last year's loan was very largely due to the vigorous publicity campaign
initiated by_the heads of Local Governments and carried on by unofficial War
Loan Committees A similar campaign and one no less vigorous is essential this
year also if last year's success 18 to he repeated. The' Hon'ble Member has
foreshadowed the placing of restrictions upon the withdrawal of capital from
the money-market by companies in order to' prevent competition with the
Government loan, and I seo that he is shortly to introduce a Bill for this purpose.
With the object of this proposed legislation I certainly have no quarrel, nor do I
suppose that it will evoke opposition from any quarter, but I wish to place one
or two considerations of a practical nature before Government with regard to
the method to be adopted. Mere prohibition of the floating of companies
might, I think, fail of its object, foritis cercain that much of the money
thus prevented from being invested in new companies would not find
its ways to Government, but would be diverted (o speculation in hcuse
roperty, in shares of existing companies, and in other directious where
it would be lost to Government. I would suggest, therefore, that in many
cases a form of conditional floatation might be more efficacious than more
prohibition. 'What I mean is this. Under present conditions there is likely
to bo considcrable delay in the full utilisation of their capital funds by many
new companies, and such companies are likely to have large fundsat their
disposal for temporary investiment for varying but considerable periods. I am
inclined to think that Governn.ent might get more money by allowing com-

" . panies, whioh are likely to prove attractive to the investing public, fo raise

" funds on condition of lending a certain proportion of the funds s0 raised to

Government for certain periods than by excluding themn altogether from the
moncy-market. The exact conditions as to the proportion of capital to be lent
and the period for which it is to be lent would have to bo settled to suit the cir-
cumstances of each individual case. Of course, it may be objected that a com-
pany, which did not expect {o beableto utiliso its whole capital for some time,
would ordinarily callup only a small portion of that ‘capital . at the outset.
That is true enough, but I think that such a company, rather than be ezcluded
altogethor from the money-market, would prefer to call up rather more .
capital than it immediatel{ needed and lend the surplus for a time to Govern-
ment, as it, would after all be earning a Wri fair rate of intorest on that
surplus. I hope, therefore, that the Bill o be introduced will provida for
conditional floatation on tho lines I havesuggested, as well as for prohibition in
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case of need. I hope that the Ifon’hle Member will not suspect we of
having any axe to grind in this matter. T assure him Ihave none, and that wy
only objoct in urging this suggestion on tho attention of Government is the
furtherance of the object which thoy thamselves have in view, namely, the
success of the War Loan. ‘

“J cannot refrain from some reference to the question of premium
or bonus bonds. I have always been and am still of the opinion that
this is an expedient which is well worth a trial. I bave never supposed
that these bonds would be a suitable form of investment for banks or
other large investors, obviously they would not, nor have I thought that they
would immediately produce many orores of rupees to Government, and so
provide a panacea for all their difficulties. But I do believe that an issue of
bonds bearing interest at, say, 2 per cent. less than the ordinary war bonds
and having that 2 per cent. distributed in grizes by half-yearly or quarterly
drawings, would, if properly advertised, gradually attract a number of investors,
who would otherwise not invest in Government securities, and would after a
few years and after'the distribution of several prize-drawings attain a very
wide measure of popularity. In view of the-faot that Government for y=ars
to come will have to depend for their requircmonts on the Indian inoney-
market in a far greater degree than before, it has scemed to me that any form
of seouritg likely to attract 8 new class of investors to Government issucs was
well worth a trial, and to that opinion I still hold. I must, however, admit that
there is a considerable body of commercial and financial opinion which is
opposed to this experiment, and I recognise that it is an experiment upon which
Government can scarcely be expected to embark unless supported by a strong
preponderance of such opinion. I can therefore at present only regret the
present division of apinion on the subject.

t

“The future position of the Railways in India is a subject which I do no
think anyone can view without a great deal of anxiety. They are being and
have been for the last three years worked to their utmost capacity, while repairs
to existing rolling stock and provision of new rolling stook are of necessity
reduced to a minimum. There will, as the Hon'ble Member has raid, be a
great desl of leeway to be made up after the war, ard I therefore welcome the
reserve fund of £20 millions which has been set aside against this and other
future liabilities, and I hope that it may be possible to increase this reserve
fund. I also weloome tho anuouncement whioh I recently saw in the Press
of the measures which Government are taking to promote the manufacture of
railway wagons in this country, and I hope that these measures will meet with

. a large degreo of success.

“There is just one other point I should like to refer to. Thesrise which has
taken place in the rate of exchange involves a oonsiderable potential depre-
ciation in the value of the Goverument of Iudia's investments of the paper
currenoy reserve in Home securities. It would be interesting to know whether
the Hon'ble Member considers it necessary to make provision against this
depreciation or regards it as too temporary to require provision.

" “ Before I sit down, my Lord, I desire, as this is the last Fivancial State
ment which Sir William Meyer will present to this Council, to congratulate him
upon the successful manner in whioh he has steered the craft of India’s
finances through the troubled waters of the last few years. It may not fall
to his lot to complcte the voyage into the harbour of peace, but at least he
bands over to his successor the rudder of a vessel which has so far successfully
weathered all storms and which is in good fettle to meet the further buffets
which may be in store for her. With that he may woll rest content and for
that India undoubtedly owes him a great dobt.”

The Hon'ble Mr. K. K. Chanda :—“ My Lord, the budget bas come
as an agreeable surprise to the over-burdened tax-payer who finds that there is
no new taxation, and I hasten to join the Council in offering my sincerest
congratulations to the Hon'ble the Finance Member on his being able to bring
out a prosperily budget under adverse circumstances.
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“Looking at the surplus which he has been able to budget for one cannot
help regretting that an over-cautious spirit, if I may say so, should have
influenced the judgment of the Finance Member in 1915-16 in adding to
the poor man's burden in the shape of an increase to the duty on salt—small
as it was. But for this his budgets could, on the whole, be described a3 the

poor man's budgets. . .

“Judging by an experience of the past two years ono cannot say that
the fears of those who demurred to the proposal to enhance the salt duties
were groundless. ‘There was no need to have enhanced the tax to inflate the
surplus, and no justification has up to now been disclosed. It wasa fallacy

_to tlink that the addition was negligible being about a pie per seer. In
‘theory it is so, but in experience otherwise, and it is a well-known fact that
consumption of salt always varies conversely to any alteration in the tax. In

- this view, and in view of the surpluses, the poor man has certainly a right
to demaud the removal of this extra tax onsalt whiob, being a necessary of life,
“should in the words pf Professor Fawcett be as “free as the air we breathe and
the water we drink.’ Perhaps, taking everything into consideration, it may
not be very sound to take off this additional tax at this moment. But there
can be no question that sanitation, education and medical relief have a

. special and even an indefeasible claiiu to a considerable portion of this surplus
at any rate. A reference to paragraph 94 of the Hon'ble Finance Member's
-speech reveals the fact that the surplus is made up in a larﬁe part of the savings
¥rom special grants for education, sanitation, medical relief, and agriculture
which amount to £883,000. How were these savingseffected ? It is obyious
taat you cannot spend too much on these objeots—their demands are impera-
tive and unliniited unlike other matters. Why are there these savings P
It cannot be claimed that the grants erred oo the side of lavishness. It is:
simply due to the fact- that the Government of India restrained the Local
Governments from using up these special grants. We regrot this decision
of the Government, and cannot make out why a project like the Delhi scheme,
for instance, was allowed to be worked up to the full, while grants for educa-
tion, sanitation, and medical relief were practically partially withheld. I
submit, therefore, that even if no fresh special grant can be made for these
objeots beyond what is provided for in the budget, Local Governments should
be permitted to spend these artificial surpluses to prevent their surplus
being spent for the objects for which the grants were made will practically be
giving with one hand and taking away with the other.

* 1t is difficult to narae one object more urgent than sanitation, education,
and medical relief. The rayages of plague, of malaria, and other diseases are
frightful and well known indeed, and may almost stand comparison with the
decimation caused by the world-war, and one need not apologiss for urging
their claims even in & war budget when we fiad that the provision made for
sanitation is only about 2 anuas of what is allowed for the police charges. We
are grafeful-for small meroies, for the sum of rupees thirty lakbs provided
for primary eduoation. Something is better than nothing, but it must
be apparent that it is a mere drop in the ocean. If asimilar grant were
made yearly during the last ten years or so, during which the Indian Members,
heado! by the late Mr. Gokhale, started the campaign for free elementary edu-
cation, something substantial by now would have resulted. But the sins in the
past of omission—in fact more than omission—of actual refusal to admit
the clainx of primary education—can hardly be wiped away by a dole of thirty
- lakhs gmntédp in 1918. Infinitely more will have to be done, and we trust
that the relative importanco of police and education will be recognized in the

framirg of future budgets,

“ My Lord, the Finauce Member estimates the gain we shall have made
during the curront year at £1 million net hy exchange, but he would not take
credit for it as it would be gambling, and has no desire to seq it maintained : not
only this he says in paragraph 53 ‘if exchange had been left to find its
own levol uwnder the normal laws of supply and demand, the rupeo would long

- 8go havo reached a far higher level than it has actually.’
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I confess to & fecling akin almost to bowilderment at this. Oune can
appreciato the anxiety of the Hon’ble Member not to do anything to disturb
the money-market by attempting to raise the exchange value of the rupee: but
why should we not only not desire that the rupce should attain a higher
exchange value but provent its doiug so. Why should we get alarmed at the
prospect if, due to natural laws, its va‘iue is enhanced ? Is it not a consummation
to be desired from the standpoint of Indian Finanoe that the rupce should have
a higher value in the gold-using countrics? The Hon'ble Member says that
if natural laws had full aud unvestricted play the rupee would automatically go
much bigher up resulting in a considerable gain—much greater than £1
million—to India. Where is tho magic in 18d. which is the statutory exchange
value of the rupee ? Does not the Government itself ignora it when farlough
allowances of English officials are calculated at 18 pence to the rupee ? The
history of how the rupee came to be fixed at 16d. is well known ? Is it not due
to the merest chaunce that it came to be so fixed ? Supposing the rupee was able
to retrace its step up grade from 13d. to which it had sunk to something
more than 16d. by the time the Government :issued the notification in 1893
when the miants were vlosed to coining of rupees offering to give rupees at
the Caloutta or Bombay mints or to issue notes at the paper currency
offices against gold tendered to them at a rate of exchango of 16 rupees
for £1 sterling or supposing the exchange value of the rupee touched a point
higher than ls 4d. in 1899 when Act XXII of that year was passed
making the sovereign and half-sovereign legal tender at R15 to the £ ocan
it be doubted that the rupes may have had an upward march? So long as
the offor of the Government of India to give rupeesin exchangs for gold at 1s. 44.
per rapes remained “in force, and the Government were prepared to maintain a
supply of rupees sufficient for this purpose, thers was obviously no possibility
of exchange. rising above ls. 4d. by more than the cost of shipping gold
to India. Now that natural causes are tending to push up the rupee upwards
towards—let us hope—the two shilling position, it once ocoupiecf, why should
we get nervous or do anything to obstruot its easy passago ? - What will not be
thegain to India—in meeting the Home charges alone or say the contribution of
one hundred million pounds which we have m1de to the British treasury when
the rapes has a higher value? My hamble and earnest submission would be
to respectfully invite a reconsideration of the matter.

“My Lord, the Houn’ble Finance Member has spoken of railway lines
being pulled up to provide railway materials for Mesopotamia. A layman
like myself would be grateful for further elucidation of the subjeot. What is
the total length and value of the lines dismantled, the value thereof to
India, that is, the cost that will have to be incurred ia replacing them ; whether
any repairs or reconstruction of the permanent-way will be needed, if so, what -
the cost thereof would be ; whether any roiling stock has beon taken away
or rendered idle by reason of sectionsof the line being closed ; what would Iy the
value of tho same ; whether any compensation would have to be paid ? thessare
matters which one would have expected to find dealt with in the budget ; but,
while the Hon’ble Member speaks of his sucoessor baving to be faced with
‘the consideration of the way to find money for making up the necessary
lee-way under railways, more speoially in view of the strain to which our present
equipment has been exposed by the heavy traffic demands and the impossibi-
lities of regular and thorough renewal of lines and rolling stock,” he says
nothing as to how the dismantled lines are to be re-built, as to who has to pay .
for them, whether the British treasury will restore the sfatus quo both as
regards the lines, the permanent-way and rolling stock, if any, carried away—
whether we are not equitably entitled to some compensation for loss of revenue
by having so many lines closed to traffic—whether the monetary value of
all this cannot be set off against the unliquidated portion of our huudred
million pounds contribution. I subwmit, my Lord, this matter descrves some
consideration at the hands of the Financo Member.

“ Tn this connection I heg to mention the grievances of failway passengers,
speoially of third class, which are at this ‘moment pressing very hard. We

-
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know that the exigencies caused by the war and requiremcnts connected with the
prosecution thereof have compelled the Railway Board and the different Railway
administrations to place handicaps upon railway travelling. Not only have train
scrvices been reduced to the minimum, but fares have been raised up to the!
maxima which render them almost prohibitive in tha case of the poorer-
classes. Nobody can surely grudgn that concessions which were admissible
in the higher classes only, that some of their privileges have been withdrawn, but

it is a very great hardship upon the poorer people to pay the present rates charged,

and the reduction of trains have made theso passengers absolutely helpless

and miserable. Where overcrowding was the case on special occasions formerly,

il is now the normal condition of things. I would earnestly ask the Hon'ble

Sir Robert Gillan to let the matter bave his indulgent consideration to see-
whether some relief could not be given buth in the railway fares now charged

and in train accommodation.

“ My Lord, the Coronation Durbar Despatch estimated that £4 millions,
sterling would be enough for the cost of the transfer to Delbi, and that woulds
according to Lord Crewe's Durbar Despatch, be the outside figure of cost. -
What is the real fact now? The amount spent up to the end of. 1916-17 is 2
crores 25 lakhs 44 thousands, and adding the figure Rs. 37,60,000 acording to the
revised estimate for 1917-18, we get the total amount spent up to now as
2,63,04=two crores sixty-threo lakhs and four thousand—that is, very nearly
half the amount estimated for the whole thing, and another 40 Jakhs is estimated
for 1918-19. What is the net result of this, nesrly 3 crores expenditure ? We
are told tbat a * moderato rate of progress has been maintained in the,cost of
Government House, the Becretariat Buildings, the Viceroy’s Court,” and the
Great Place’. The fact is, I believe, about as many feet of the plinth level bave
beén raised as we spent crores. I it not time to seriously consider whether thig
could not faor the present be suspended ? What is the urgenoy when the work,
is proceeding so leisurely in spendirg this large sum annually simply to ¢ carry
on’ the work. Why should {rick and mortar and dressed or un£esaed stones
be supposed to deteriorate jf not immediately utilised ? Going on at this rate
11'0!39, y.can toll when the new Dewan-i-am and Dowan-i-khas ar"likely tq be
régdy for the reception of His Excellency the Viceroy and the reformed Council
that 'is to be. Under these circumstances; I would submit that further pro-
ceedings should he stayed till better times return and the money thus set
free utilised on more pressing projects. '

- .“My Lord, the Coronation Durbar Despatch of 1911 sugzested or rathor laid
it down that my province Assam was to be under the direct control of the Gov-
ernment of India—to be a sort of Khas-mahal under it. We naturally conoluded
and overybody thought that we were to have speci :l indulgence shown to us: that
at any rate we would have no reason to complain that our ordinary nceds even
were:not ‘supplied. I regret to notice in the budget, my Lord, tho treatmeut
that has been accorded to us—the very reverse of what we could reasonably
pxpect..- We have not got anything in the shape of any special grant beyond’
the ‘mere adjusting grant of Re. 6,48,000. I submit, my Lord, it is' not
only uofair and unjust but uubusiness-like, regard being had to the immense
potentialities of my Province which require development. The Province is rioh
n’minerals, in forest produce. Capital outlay judiciously made for the
development of the Province is bound to yield a return in no time many times
ovér, It will, in fact, bea proGitable investment thatis bound to benefit not only
the Province itsell, but the whole country. Moreaver, it being at present a
frontier Provinve requires special measures. My respectful submission would,
therefore, be that there ought to be a substantial special grant-for' the
- Province.: : : _. o

.. “Twould like to ray a word with regard to the suggestion made to the Local
Governments for the success of the war loan next year, Thers wero some
" complaints in some of the ' Provinces—1iny Province, I am glad to say, was
-freo from this—that liere and there an over-zealous officer, misconceived his
ity in the matter and now and again weut beyond the line in using pursuasion
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to people to subsoribe. Such injudicious proceediugs wore extremely uafor-
tunate and did more harm than good, and were likeiy to detract from the
otherwise popularity of the loan. I trust that Local Governmonts would
be on their guard and authorize “only selocted officers to work for the success
of the loan next year, ’

. *“The Hon'ble Bir William Meycr ‘wound up his speech introducing the
Yinancial Statement with the following words :

‘But I bave done my beat to serve India in theze troublous times and I think I ean claim
that her iuterests have not suffered at my hands,’

The people of India will gratefully and unbesitatingly endorse this and- fully
admit his very modest olaim. We feel and sball ever remomiber that he
has manfully guarded our financial interests under tiying circumstances
against attempted inroads by all powerful parties and resisted the incessant
pressure that was brought to bear upon him now and again. Wo shall always
bear in mind that he resolutely set his face against fanciful proposals made
to bring more money out of the Indiau tax-payer, that he most effectively
answered and repelled the mischievous suggestion that India had not done hsr
‘bit’—had not made enough sacrifice in sufficient contribution to the war
to the fullest extent it was possible for her to do. We shall remember that he
faced the obloquy that was sought to fasten upon him by his couatrymen who
ought to have known better and that he ovolved a sagacious scheme of Indian
War Finance that has not ounly stood the test well but has removed a -re
point in the Indian fiscal policy. The enhanced import duties on cotton goods
without a corresponding increase in tho countervailing exciso duty on Ind‘an
goods, & graduated iccome-tax, the popularising of tho War, Securities and the
Indian Paper Ourrency are measures "vhich will have an importaut bearing on
our finances.” i

L
. 'The Hon’ble Mr. Muhammad Shafl :-— My Lord, it must be a
source of real gratification to the Hon’ble the Finance Member to have beon
able to present to this Council a highly satisfactory Financial Statement in
spite of the prolonged continuance of extraordinary conditions brought into

existence by an unparalleled world-conflagration. ‘I'ho inorcase in the estimated
Imperial surplus, the conversion of expected Provincial deficit iutoa FProvin-

- cial balance, the remarkable * success of the Indian War Loan, the excess of

our oxports and imports resulting in the importation of gold into India, the
avoidance of further taxation and the prospeot of a surplus at the end of the
ensuing year constitute s ne of the most pleasing fentures of India’s
financizl stability upon which your Excellency’s Government as well as the
Indian poople have every reason to congratulate themselves. * And the signi-
ficancs of the great success of our War Loan, floated in this country in connec-
tion with India’s spontaneous contribntion of £100 million ¢ wards the expenses.
of this terrible war, i8 considerably enhanced when we remember that,
during - the same period, His Imperial Majosty’s loyal Indian subjects
have voluntarily subscribed huge sums to ‘Our Day,’ ¢ Imperial Relief,’
‘Red Cross, ‘Blue Cross; ‘Prisoners of War Bread,’ and scores of other
‘War TFunds started for the provision of comforts to our solliers and alle-
viation of human suffering resulting from tho greatest-of all wars known to
history. ' ~

. “ My Lord, the Revised Financial Statement for the current year. shows
an increased Imperial surplus of £3,825,000 instcad of £130,000 esfimated
in the budget presented to us last ycar, in spite of our having had to spend,

. a8 much as £66 'million in this country an behalf -of His Majesty’s Govern-

ment. There is, in' this happy result, ample rcason for satisfaction. I find
myself id. complete ‘agreement with the ' Llon’ble Sir William Meyer in
thinking ‘that, in framing our’ estimntes in the al.mormzﬂ ciroumatanoes ‘wo
have to facé, we must proceed with the caution and if, acting on this salutary
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principle, we find the ultimato results more satisfactory than originally
anticipated, the matter is one for congratulation and not for oriticism,
In tue extraordinary circumstances whatever may be said of normal condition,
international as well as local, produced by the world war, it }vould,
to ‘my miad, be contrary to sound principles to be over-sanguine in our
financial forecasts, for the consequences of being over-optimistic may
possibly give rise to disappointment leading to dissatisfaction. "

“My Lord, our agrioultural population constitutes the backbone of the
British Indian Empire, and their prosperity is very naturally one of the
foremost concerns of your Exoellency’s Government. It is from them that
our Indian arnies arodrawn, and it is upon them mainly that the heavy
burdens as well as grievous sufferings of this ocatastrophio war have fallen.
It is most gratifying, therefore, to note that our satisfactory revenue position,
as revealed in the Revised Finauncial Statement for the current year, is ‘largely
due to favourable agricultural counditions.’ Increased revenues from agrioul-
tural sources mean onltivation of larger areas, resulting very naturally in
larger harvests and, in consequeuce, greater prosperity for our stardy agrioul-
tural population, and the record figurs of £54 million, repretenting the
excess of our oxports over imports, in spite of a considerable reduction of
tonnage, oonstitutos clear indication of improved trade conditions and tho
consequent prosperity of our commercial classes. The increase of revenue,
during the current year, under the heads °Railways,’ ¢ Oustom,” ¢ Posts and
Telegraphs,’ and Income-tax’ must undoubtedly be regarded as highl
satisfactory from every point of view. It is, however, diffioult to ]ooi'
at tho increase of £1,80,000 in our excise revenue with the same feeling
of satisfaction. A Btate monopoly in the manafacture of alcoholic liquor is
justifiable mainly on the ground that in this manuer alone the State
isin a position to oxercise restriotive influence over the consumption of
liquor and thereby promote the cause of temperance and social reform.
An enhanced- excise revenue may, of course, mean larger profits in the
manufacture and sale of liquor without inorease of the quantity sold by
reason of enbanced prices intonded specifinally to make the drinking of
liquor somewhat expensive for the poorer sections of our population. Such
a resalt is undoubtedly caloulated to promote temperancec among the
lower strata of Indian sooiety. - But it may, on the other haud, represent
inérély the natural conmsequence of iucreased sale of alcoholic liquor with all
its‘concomitant evils The resulting evils of such a deplorable state of things
are self-evident. The general exoise policy of the Government of India, as
ennnciated by the Hon'ble Siv George Barnes in the interesting dobate on
my'-Hon'ble friend Mr. S8arma’s Resolution the other day, is undoubtedly
based on sound principles. \What is needed is greater vigilance on the part of
those’ who aro charged ' with theocarrying out of that policy May I, in this
connection, urge upon your Excellency’s Government the extreme desirability
of directing resort to local option wherever possible, in the matter, not only
of opening mew drink shops, but also of renewal of existing licenses. It
seems to me that by the adoption of this prinoiple, the work of temperance
reform will be made really effective to the incaloulable benefit of thosc of
our lower olasses who are unfortunately addicted to the drink evil.

- “My Lord, of the various items in what may be called our Rovised Pro-
vincial Statement, relating to the reduction of Provincial expenditure, thero is
ouo to which it is necessiry to invite atteution. In paragraph 19 of hisspeech
the Hon’ble the Finance Member tells us that the deorease of about £1 million
under Provincial expenditure is due to anticipated lapsesin budget grants
in ‘respect, among others, of education. This, to my mind, constitutes a highly,
unsatisfactory feature in the Revised Financiak Statement for (he current year,
* The appalling ignorance of the rest of Indian masses which makes them . easy
victims of the uunrighteous exactions 28 well as trickeries of the professional
money-lender and of the subordinato ministerial officials of - Government and
on account of which they succumb so easily to superstition ag well as "tq
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clap-trap of all kind, ocan be eradicated only by means of a wide expansion
of elamentary cducation throughout the leagth and breadth of the Indian

_ Continent. A universal diffusion of primary education among the illiterate

millions of His Imperial Majesty's Indian subjects ought, tkersfore, to be the
principal aim of our educational policy. Ever since the udoption by
Government of the policy laid down bythe Education Commission of 1832
and ‘more particularly in recent years, the Government of India have very
rightly devoted particular attention to the solution of this vital problem.
There is ample scope fcr expenditure in the faithful discharge of this all-
important obligation in the various Indian proviuces, and the lapso of cduca-
tional grants, therefore, is in the highest degree deplorable. The Government
of India should, therefore, impress upon the Provincial Govermnents the urgont
need of greater efforts towards tha expansion of elementary education amon
our masses by utilizing educational grants to their fullest extent. An
when that destroyer of all civilized traditions and laws of humanity, i.e.,
German militarism, is wholly orushed, as we all trust it soon shall be, the
Imperial and Provinoial Governments should be able to spend larger and

still Jarger sums towards the realization of this greatest of all tho needs of our
country. ’ '

. “My Lord, the somewhat heavy increase in the military charges during
the current ycar was obvicusly unavoidable, and no one who is alive to the
deplorable necessities of the existing situation can take any exception to it.
There is one aspeot of this increase, however, with referencs: to which 1 desire
to say afew words on this occasion. Ascording to the figures given by the
Hon'ble the Finance Mcmber, a sum of £520,000 have beon spent in ‘grant
of increased pay to British Truops’ May I, in this connection, venture to
é[;penl to your Excellency’s Governmoent on behalf of our Indian soldiers
who have right nobly borne the burdens of the Empire and upheld the

. ‘honour and glory of England on the battlefield of three Continents to the ever-

1289 r. .

lasting fame of India’s martial races. In these days of high prices the pay

“of Indian soldiers is utterly inadequate to meet even ordmar{ requirements,

and I earnestly hope and trust that this urgent problem wil

¢ receive early
attention from His Excellency the Commander-in-Chief.

“ My Lord, the time at my disposal being limited, it is impossible for
me to deal with® any of the other items in the Financial Statement on which
one would otherwise feel tempted to address the Council. I will, therefore,
conclude by offering my sincere congratulations to the Hon'ble the Finance
Member on thie romarkable skill displayed in the preparation of a highly satis-
factory statement of our finazoial affairs under circumstances the most difficult
and complicated India has ever had to face, and, in view of this heing the last
yrar of tho tenuro of his high office, I venturs to add a few words to the
elaguent testimony borne by the Hon'ble Members who have preceded me,
to the "exceptional sagacity and statesmanship with which Sir William
Meyer has presided over the finaucial administration of our country through a
period of storm and stress. During the last four years India has had to face, in
common with therest of the Empire, inancial difficulties unparalleled in her past
bistory. Uuder his wise guidance, and with the benefit of his ripo experience, she
has successfully weatherced the mighty storm, We, the non-official Members of

- this Council, havo special cause for being deeply grateful to him. e hosalways

been ready and willing to give us the information and advice which, from time
to time, we have beeu fa need of : his 10spitable doors bave been open to us both
at Simla and Delhi in an unstinted measure. It is, indeed, with the decpest
regret that we shall part from him when, in a few mouths, ha will hand over
the rui1s of his high offine to his successor, and our best wishes for a long and
happy lifo will accompany bhim in his woll-earned rest.”

N DR O L S . b ' .
. The Hon'ble .Mr. Surendra Nath Bannerjea :—" My Lord,
my firs words on this occasion would be words of congratulation offered to the
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Hon'blo the Finance Ministcr on the Financial Statement which he has sub-
mitted to this Qouncil. It isa war budget, but a war budget that does not
impose alditional burdens upon ‘the people, and as such it is an achieve-
ment of which any financier might well be proud. The Hon'ble Finance
Minister will soon be lenving us and he has presented to this Council an
account of his work. Looking to that work, I will say this, that in the
annals of our financial administration the Hon'ble 8ir William Meyer will
take a placo among the most distinguished of his predecessors. We aro be-
holden to him in a special degree and for one yarticular watter. There have
been critics who have been persistent in their efforts to minimise the measure
of our co-operation with the Empiro in the struggle, and that sort of criticism
has even been heard within the walls of this Council Chamber.

“ The Hon'ble the Finance Minister has always stond forth asa stout
champion in vindicaticn of the efforts of tho people of India toaid the Empire
in the present crisis, and no more convincing pioof of tho justice of that vindi-
cation could be afforded than by the testimony of the cold and colourless facts
which are furnished by the Financial Statoment, and which will, T am sure,
silence gven the venomed tongue of caluruny. Look at that Financial Btatemunt
for a moment. Apart from our contribution of £100 millions, apart from the
contributions of the Indian Princes, apart from our own subscriptions in -aid of
-war charities, we have helped the Bmpire in various and indirect ways. The
Hon'ble Sir Williaus Meyer computes that for the three years and-a-halt during
which the war has lasted, our expenditure in India in aid of the Home Govern-
ment comes up (o £128 millions. My Lord, s%eaking on behalf of my
countrymen, 1 will say this, that we do not grudge tho expenditure.” We are
proud of it. The Empire is engaged in one of the noblest warsthat ever stirr-
ed the heart of humanity, a war of justice and freedom, a war for the protec-
tion of minor nationalities and the vindication of the sanctity of treaty obliga-
tions. My Lord, wo have freely contributed all we could in respect of men
‘avd-money, and we are_ prepared to do so as long as the war lasts. And this
"ptriotic resolve on our part has been deepenel and ‘strengthened by the
‘gréoious message of the 20th of August which promises responsible govern-
'ment, & promise which Inaia hopes will in its fulfilment eventually place her
among the free sclf-governing communities of a great and federated Empire,

“ My Lord, the budget is a budget which imposes no taxation. That is
its salient feature. Tlis is due to our surpluses. I cannot help thinking
that there has been an under-estimate in this matter. But, my Lorcli), perhaps
it will be said that this is, after all, a failing tbat leans to virtue's side. It has
tho effect at least of saving us from taxation this year,

“Aly Lord, the Financial Statement makes a notable announcement. I
will read that announcement in tho words of thé Statement itself. It runs
as follows :— - :

*\Ye have under consideration, for application after the war is over and in connection
‘with the scheme of Constitutional Reforms, a material advance in the direction of separating
Provincial and Imperial finance, which will give the Provinces larger and more independent
resoarces, with further power of supplementing these by taxation whon such may be found

" necessary.’ _

“My Lord, here we have sounded for tho first time in this Legislative
Council, in clear and distinct notes, the beginnings of a policy which in its
fraition will confer upon the Provinces the incstimable boon of fls:al indepen-
dence. My Lord, when three years ago I venlured from my place in this
Oouncil to urge that fiscal independence for tho Provinces had heen promised
by the despatch of the 25th ¢f August 1911-—for provincial autonomy neces-
sarily involves fiscal autonomy-—my Hon’ble friend the Financo Minister rose
~up and challenged that statement—he said no such pledge had been given. MMy
Lord, T was overborne by tho weight of official testimony, That has always
beon our lot, that was my lot that day. [ said nothing; I could say nothing.
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But the hour has at last sounded for the vindication of that part of the
despatch, and to me it is a watter of the sincerest persoual gratification—
it way be the bitter irony of fate—that.my Hon’ble friend shonld himself
stand forth as the defender of that despatch and the high priest of this furc-
tion. We are moving on; the worrd is changing, S8ir William Meyer
has also changed. May we bope that the process will continue until he
appears before the world as the stalwart champion of the constitutional re-
forms now pending.

“My Lord, I take it that under the scheme thus outlined there will be no
heads of divided revenue ; that the Provincial reveoues will belong to the
Provinces, that the Imperial revenues will belong to the Government of India,
and that the Provinces will have sufficient heads of revenue given to them to meet
their growing requirements. For, ray Lord, the fact canuot bo disputed that,
as soon as the scheme of constitutional reforms is carried out, the Provincial
Governments will assume a measure of importance which they do.not possess
now, and it will be their duty to develop those sources of revenue upon which

“the wealth, the prosferity'un the happiness, of the people so largely depend in
a special measure—I refor to the expendituro uuder the heads of Local Self-
Government, Education, and Sanitation. '

“My Lord, I find no mention is made of any power being given to the Pro-
vincial Governments for contractingJoans. That is an anomaly to which I
desire to call the attention of the Hon'blo the Finance Minister. In Bengal, the
Corporation and the Port Trust of Calcutta have-the power of contracting loans,
subject to the sanction of tho Government of India. The Government of
Bengal, which is a superior body, does not possess this power. I hope and
trust that, when our institutions are liberalised, when popular government is
installed, the Provincial Governments will have the power of floating loans.

“ My Lord, the Finanoial Statement says that the trade conditions were
favourable and observes that this-was largely due to the absence of competi-
tion. My Lord, I take it that that is an argument in favour of protection, for
protection blunts the edge of all competition. My Lord, we educated Indians
are all profeotionists—I hope no dissentient voice will be raised in this Council
with regard to this matter—not wholexale, irrational, extremist proteoticnists,
but protectionists in regard to thoce articles which can be produced and
developed in our own country. The war afforded an automatic protection to
our industries, if indeed we had any. But, unfortunately, we had few or
nons, 8o that we were not able to tako advantage of that golden opportunity
which presented itself. My Lord, I hope that the Industries Commission
which is now at work will make recommendations, the acceptanco of which will
help forward the development of our industries; I hope that it will be your
Yxcellenoy's high privilege to lay, broad and deep, the foundations of our
future industrial greatress. Too long—far too long—has the State held aloof
from participation in the industriAl movement. The time has come when it
must change its policy, place itself at the head of the industrial movement,

-and make India’ self-contained, solf-reliant, the store-house of tbe Empire,
holding her own against the enemies of India and of the Empire.

“ My Lord, I pass on to the question of Railways. Thero has been a steady
growth in railway receipts, a steady decline in the comfort of the travelling publics
My Hon'ble friend Mr. Chanda has sounded this nole. We are all rail-
way travellers and have fo do it almost every day of our lives. We are put to
serious inconvenience by rcason of the discontinuance of s0 many passengér trains,
We are told that it is due to the absence of materials and the impossibility of
renowals in consequence. Here again, my Lord, I rofer Lo my old proposition,
Let us have wagzons, let us have materials, let us have the meansof making
railway . waggons, steel rails, and things of that kind in India. Again I say<—
make -India:sélf-contained and sclf-reliant—tho sfore-houseof the Empire, as
Mr. Chamberlain said, and I am sure India willbe. a source of iucafcu]able
slrength to the Empire, - '
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“My Lord, I should like to say a word or two with regard to the loan
operations of Qovernment. They were a splondid success Jast year. I hope
they will be a growt succoss this year, too. I do notsay we shall be able to
repeat our last performance this year, but at any rate the conditions are
favourable; the people are with you, they will co-operate with you if you go
in the right direction. Sometimes you did not do that on the last ocoasion.
Complaints were heard in the newspapers of official pressure being brought to
bear on poor investors in order to make them subscribe. There was no need for
it. Tho superior authorities never suggested a thing of that kind. It is
over-zealous officcrs who must have done it. Their zeal must be restrained,
because if the fecling were to go forth that official pressure would be used
for the purpose of helping forward the loan operations it would re-act
upon public coufidence and interfere with the success of the loan. My Lord,
the Post- Office uvertificates made a marvellous revelation of the wonderful
_ financial credit of the Government and the holdwhich the Government has
over small investors. It is a revelstion of which the Government ought to
take the fullest advantage and lct nothing be done which would in thesmall-
est degree interfere with this feeling of confldence which the small investor
has in the Government. At tho same time, my Lord, with your Excellency's
permission, I desire tosound a warning note; The price of Government papers,
of scourities, has been steadily going down. Lot me recall to mind one or
two faots in this couneotion, In 1894, when the mints were closed, 83 per cent.
Government paper, weat up to 109. That was dus to the operation of the
enfaced papers in London. Perhaps it was a matter of spoculation, aud tho
price in'a short time came down to104. Before tho war it remained at 99 ;
to-day it is G8. The 4 per cent. paper when it was issued was at par; the price
of it now is 80. Your 5 per cent. paper which was issued at 95 is now valued
at 90}. I think my Hon'ble friend the Finance Minister should take note
of these faots. We ars with the Government. 'We want to co-operate with
the Government: We want that the next loan should be suocesstul—if not
in the same measure as the last loan, at any rate that a substantial pact of the
20 millions we want should be raised.” But, I think, we ought fully to realise
the diffioulties that lie in our way in order that we should be in a position to
overcome them. -

. “My Lord, I desire for a moment to refer to a matter which my Hon’ble
friond Mr. Shafi has discussed.” Pay coucessions have been made to British
soldiers. I have not the .slightest objection to tbat; but no such concessions
bave been made to Indian soldiers. I think the auswer will be that they get
their rations fres. = I say that is not enough. Rupees 11 & month, which is
their pay and free rations in these days of high prices are not sufficient to be
attractive. I say~So without any fear of challengo or- contradiolion. My
Lord, I have had some experience of recruiting. I am not quite a reoruiting
sorgeaut, but last yoar I addressed about 25 recruiting meetings in connection
with the Bengali Battalion which was then being formed. Wo have been able
to get together a battalion and more Yecruits are coming in steadily, but very
slowly. ‘There was one difficulty which wo could. never overcome. The difi-
culty which confronted us was this,—that the pay was Rs. 11 plus rations,
aiid that pay and those rations were not sufficiently attractive to the ordinary
Beigali recruit. Tho prices of things have gono up, and you must {ake note
of that fact at once. 'the moments are precious. You want men—-thousands,
huhdreds of thousands, millions. e have an inexbaustible reservoir of men
in India.- We are prepared {o place them at the disposal of the Empire
at this supreme crisis of tho Empire. Give us the facilities, give us the
ogpurtunitms, give us the puwer and the means, and we shall do it with
the ‘devotion which belongs to our Oriental natuce. But - here are
considerations, monetary considerations of pounds, shillings and pence, which
stand in the way. You must rise above them, 'The Impire isin danger.
Money is no consideration. - It ought to bo forthcoming, my Lord. I say so
with the utmost emphasis, money ought to be forthcoming in order that our
soldiers might be placed absolutely above want and the pressure’ of warnt. I
make a personal appéal to your Jixcellenoy in this conneotisn, o
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“My Lord, T want to say a word or two about Sanitation and Education.
Those are hackuneyed subjects, it may be said, but the{ are subjects which may
be taken asa test for judging a budget, and if you apply that test to this budget
Iam afraid the result is disappointing. The expenditura on Education has
not made any appreoiable advance since 1914-15. For the coming ygar my
Hon'ble friend has added 7569 thousand pounds to the expenditure assigned
to Bducation. And further you have given only 30 lakhs to Primary Educa-
tion. Compulsory primary education will soon be genersl in Bombay. A
Bill has passed the Bombay Legislative Council and a similar Bill is now
pending in the Bengal Council. Under these circumstances, I say the grant
for primary cducation ought to be much more than it is. His Majesty
apnounced at the Great Duarbar in 1911 50 lakhs for primnary education.
You have given us only 30. And then your Provincial Governments will not
spend ‘the meney. They have got uuspent balances. My Lord, we are iua
difficult position. When we come to you, you say ‘ go to the Provinces : thero
aro the unspent balances.” When we go to them, they say ¢ Weo cannot
spend without the orders of the Goyernment of India.’ Wihatare we to do ?
Here are the unspent balances and they want your help in the iatter; and
when we come to you to ask your he]p you say ‘Go to them. I thiok that
is bardly fair to those who are interested in this great problem of education
and especially of primary education.

“In regard to Sanitation, the position iseven worse., It has made no
appreciable progress. On the contrary, there has been a decrease of expendi-
ture since 1914-16. You have, indeed. given uws 135 thousand pounds next
year in excess of the expenditure of this year; but then the whole excess grant
comes up to only 714 thousand pounds, which is a paltry advance in the cass

- of such & vast population as that of India. And, my Lord, the sanitary

problem in Bengal lonms large and is menacing. We have got malarial fover
there, and thousands of Eeople are being carried off by it every year. Our
Governor, Lord Ronaldshay, with praiseworthy enthusiasm, has “addressed
hiinself to' the task of grappling with this terrible scvurge, but he needs money,
and you must give him the money. ‘

“One word more and I bave done. Itis with reference to reserves.
Our reserves are not in India in our hands; they. are in England and ina
somewhat unsatisfactory condition. The whole of our gold standard ressrve
practically has been invested ; and the metallic portion of our paper currency
reserve which stcod at 96 per cent. in 1014 to-dny stands at 63 per cent. I
ask my Hon'ble friend the Finance Mamber to say whether this is safe. Ho
is compelled to admit that we are going far beyond the recommondstions of
the Chamberlain Commission. It was the success of the war loan and
tho Treasury bills which saved the situation.: My Lord, we ought not to
trust to luck. ¢ Lakshmi, the goddess of wealth,’ says the Hindu proverb,
‘is " fickle and capricious.” We muet rely upon our statesmanship, upon
our ‘counsels of prudence and wisdom rather than upon the chapter of
accidents, in framing our financial polioy. :

“My Lord, I.do not wish to detain the Council any longer. I will close
my_observations with the earnest hope that what I havesaid and what other
Hon'ble. Members, have said or may say will be sympathetically considered
by your Excellency's Government, and so far as possible included in the
Financial Statement that will be presented on the 22nd of this month. Then,
my Lord, and then only. will the inane debates of former years have given
place to fruitful disouseions resulting in budgets that will commaud the approv-
al and commendation of the people of India.”

.. The Hon'ble Mr. K, V, Rangaswamy Ayyangar ;—* My
Lord, undor head ¢ Exponditure 3’ T have to say that the items in the table at
page-Z1 . represent the. cost of survey mostly for administrative purposes. It is
a matfer of great cornplaint for landholders that the cost of their survey oper- .
ations are recovered partly from the landholders. I need not point out to the

-
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non-landed classes in this Ocuncil how strong their feelings would be if such a
special {ax should be imposed over and above the incomo-tax for maintaining
the establishment and records for the collection of the latter tax. Then under
the same head I should request the Government to issue striot injunctions to
village officials to keep correct accounts of the collections made over and above
the dues to the Government, and after the *jamabandi’ of every year to
mdke a refund to the parties concerned of all over-collections. Beyond the
host of cesses and the penalties thero seems to be & very large amount of over-
collections, the exact amount of which I shall give to the Council later on,
These should, in justice, be returned to the parties concerned. -

.+ “Then as regards Revenue item III Balt several members of this Coun-
cil through a number of questions have already drawn attention to the high
prices of salt prevailing throughout India. Considering the faot that there is
an inorease of nearly 219 lakhs between the budget and revised estimates of -
1017-18 we have to fear that the action of the Government is greatly. .respon-
sible for these increases in the price of salt. The system by the Madras Gov-
ernment in selling by auction certain salt factories in which stocks were low is °
very unsatisfactory, and there scems to be an attempt to repeat in the case of
salt what has besn dono with such lamentable success in the matter of auotion-
ing liquor shops. - ,

- “In the matter of Revenue heading VIII between the budget and the
revised estimates there seems to be an increase of nearly 142 lakhs, the increase
no doubt arising from favourable trade conditions and the creation of addi-
tional establishments mainly military,’ and evidently ‘also—the memorandum
supplied to us fails to add—from adrfgtional over-zeal of income-tax officers like
the Colleotor of Ohakwal whose extraordinary judgments over income-tax pti-

~tions were reported by the ¢ Tribune ’ in ifs issue of the 8th ultimo. The thre
typical judgments run thus:— ‘ _
... (1).* Ha the objector has thres sons and will not enlist one of thess. Ho bas algp not
subsoribed to any War Fund or War Loan, although he could easily'doso’ , . .

(2) “Up to date he has not helped even by a single pice in the War or Red Cross
Funds,
(3) ‘ He is a miser and has not helped with a single pice in sny War Fund or Loan.

i "These judgments speak volumes of the mind and methods of oertain
officers. , o
“ As regards 18 and 14 ‘expcuditure,’ I have to say with regret: that.in
‘ ':Eﬁ.e' of my drawing the attention of the Government last year as to how they
.should have treated the surpluses that have accrued from the Jands dedicated
“to temples and vested with the Government for management as debts due Lo
the various temples, I-sce in {his-year's budget that no such -inclusion of these
-items has been made under the head debt,’ permanent or temporary, What
. becamo of thesa funds jcould not be ascertained either here or in the local
J.Oouncils. When I interpellated on that subject here Sir Reginald Craddock
.1was kind enough to refer: me to the*Loocal Gevernments concerned :for the
‘information regarding :he accumulated amounts due to the various teinples ;
but when & friend of mine sitting in the local Council interpellated the Madras
.Government on the same subject they very courteously referred the IIon’ble
..gentleman to the Imperial Government. So again this year I have to point
-.out for the serious consideration of the Government that these are trust funds
. and should be restored to the temples concerned or’ tréated as:debts inourred
by the Government. It is highly undesirable that the temple authorities
should be driven to have recourse to lcgal remodies in respect of these funds.

:_‘”_:'_..‘ -+ “ Under head ¢ expenditure 15’ considerinz the fact: that the -increase in
‘¥ revenue under ‘ Posts and Telegraphs® from 1914-15 accounts to “the hudget
“of “this year is mearly 1} crores it would bé ‘proper to spend somo more
“amount for the better pay and prospects of the subordinate staff and for better

provision of postal services in ine villages. The'matteris so important that its
- consideration should not be deferred on account of the war. Then in the higher

serviees had there bcon no supersessions by young European officers over
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voterans in the field the expenditure under head 16 should have been consider-
ably less, Bpeocific instances of undue supersessions could be easily given if
required. Then the telegraph rates are not reduced. For an interpellation
of mine to reduce the rates if there is no reduction in the number of telegrams,
for which alone the inorease of rates was vontemplated, the Jommerco Member
replied that that is the very reason why the rates have to be increased still
further, But the Government should resort to some other means for providing
the staff required, and I may point out that whenever they are in need of other
commodities .for any purpose they do not inorease the rates but increase the
staff and output.

* Head * Ezpenditure 19-A. (b).'—In this item I should suggest that
there will be a great saving if, iustead of establishing special tribunals, an
increase in the number of temporary judges is made in the High Oourt.
It will also infuse confidence in the minds of the people that all cases are tried
in the usual way to mete out justice rather than suggest a desire to punish
those that are tried. Besides the opinion on the point wkether the Governor
General has got the power to constitute special tribunals is divided.

“ ¢ Ezpenditure 19-B.’—An additional cost for saving in the Punjab jails
bas been said to be due to the transfer of convicts for the formation of Labour
Corps in Mesopotamia. - While rejoicing that they are made use of in the best
interests of the Empire I have o protest against taking them against their will
to countries outside India and exposing them to risks of life. '

“¢ Expenditure 20.’'—1 note a Eunitive police has been cstablished at

Bihar, ‘The Hon'ble Mr. Abdur Rahim rightly had put a question if those
_hordes of ordinary Police and Criminal Intelligeace Department did not scent
‘ariot of that serious nature and did not report the matter to the Government.
Owing to that gentleman not-being at the meeting that day tho question was
withdrawn, yet a satisfactory reply to that interpellation is due from the
Governmert. If they had failed to report, the expenses incurred upon such
a staff may well be utilised in other ways.

“Then as re%1 rds Bducation, Sanitation, and Irrigation the Goverament
gives grants with a miserly haud, and yet even the whole of theso grants are
not spent and they ‘lapse’ and the Government issues strict orders to the
Local Governments not to lay hands on surplases. It is with greatest regard
for economy that grants are given during each year and what is the meaning of
giving injunctions to the Local Govérnments not to spend the surpluses? When |
we Members see the grantsin budgets against these items we are satisfied and
congratulate the Members concerned for providing so much for the pressing needs.
But what happens'next year?. There are lapses and the money is not spent and
there is the injunction that these surpluses should not be touched. What they
give with one band they take away with the other. When education received so
much as thirty Jakhs more last year all were really rejoiced and thought that to

“ be the redeeming feature of the last year's budget, but this year we ses that
86 lakhs have not besn spent. ~ That is the caso with Sanitation and Irrigation.

: This is really . uosatisfactory. -

“ ¢ Expendilure -3.'—This is arcally heart-burning subjoct and wany have
pointed this out time and again to the injustice of thig item. - Though the expenses
areonly 20} lakhs, this item transgresses the solemn pledges and proclamations
made every now and then by the Sovereign. T'o take from the different religionists

- and even fanatics of other creeds and to pay for the maintenance of the sectarian
Church ' of " Bogland is- un-British. The. argument tbat it is useful for the
military loses ground as another branch under military department is created
and 1'09 lakhs aro charged to the Military Accounts. Vhen there are soldiers

" oomposed of all religionists, it does not Jook well if only ono section should be

. provided for. . -Justice requires that this jtem should be met by a separalo
taxation levied on only those who subscribe to the crced of the Church of
Erngland, : '

“ ¢ Brpenditure 24—B. " Our thanks are due to the Government tor I;ro-
viding a lakh of rupecs for the Badrinath routo. I may say that the hroken
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toes and bleeding knees to which!the poor “pilgrims were subjeoted to will be
relieved by the good state of repair the road will be kept in with the money
provided for. I have also to bring before the Council that otber great pilgrim
centres in the Bouth like Srirangam deservo their inclusion in the Imperial
grantsand if the Government do not see the feasibility of allotling to these
places from the 353 lakhs of the reserve, for the improvement of drainage
works, assistance should at least be given as loans to these -strugeling
municipalities for the completion of their drainage projects. : ©

“ ‘. Ezpendilure 46.'—I do not touch upon any of the huge expenditures
incurred. Anyhow, all our resourcesshou!d be di:erted to this one question of
the-hour. I have only to point out that when we are thankful for substituting
the word ¢ Indians * for ‘ Natives’ and for placing us in due status we see an
additional oxpense .of 78 lakhs for increased pay to British soldiers while no

roportional inoreasc is granted to the Indian soldiers who are equally subject-
Ing themselves to sacrifices.

“ I cannot sit down without saying a few words about paragraph 26 of
the Hon’ble Finanoial Member's speeck. He was complainitg of Madras—
his and my Presidenoy—for going bebind some of the backward provinces
of Tndia in the matter of the War Loan. Having a full knowledge of the
cconomic condition of Madras it is surprising that he should not have
appreciated what was scored by Madras. With no industrics and with few
rich’houses and these all divided into small estates (due.to the non-existence of
a law of primogeniture even in the caie of big and anoient families) and
with“the orushing temprrary ryotwari settlements Madras could not possibly
do more. . ‘

“ Then in the matter of issuing another loan this year, I should say that
it “would be morie advisabie to issua it nest year. The rate of interest has
already become very high, and the floatation of another loan. will jeopardisa
the interests of land-owners and other industriul people wanting capital or
‘'otherwise indebted. .

 “There is also an ominous indication in paragraph 74 of the Finanoce

‘Member's speech that Government is going to enact for the curtailment of the
issue of private capital. Already the Railway Board has issued a Oiroular that it
‘does not allow any company to be floated in India during the war. Railway
should be considered as one of tha developments of national concerns. Any
restriotion on borrowing or formation of companies would certainly go to
endanger the small attempts at industries that are ‘stimulated by the war. If
in the heat of the moment they are not allowed to forn the companies, there
will be no use in stimulating their growth when fervour has subsided and the
matter has become cold. ‘
* - “One word more and that is our expression of sorrow at the parting of
friends. . Qur Finunce Minister has combined in himself a straight forward
and clear policy—though socialistio and so not quite approved of by some of
is—with a largo measurc of ready wit and piercing oriticism and a remarkable
ability and.India had not compromised her interests in him ; and it is only now
that India will be a loser as the experiences of such an officer will not go to
benefit her hereafter, as ho goes Home. This is not his home!”

The Council adjourned for Lunch till 2-30 ».x.

"The Hon’ble the Raja of Mahmudabad:—“My Lord,
‘it has fallen to the lot of my Hon'ble friend 8ir William Meyer to prepare
-and present war budgets in snccession ; that in itself is an achievement out
“of the ordinary : but to present to the courtry a surplus during these abnormal
‘times ja n feat of which my Hon'ble friond may weil be proud,

" “Tho hudget that we are discussing contains another remarkable and
“unlooked-for feature, inasmuch 13 no fresh taxation - has directly been resorted
to; I say ‘directly’ advisedly ; becauss by the provisions of the new Income-tax
Amendwent Bill agriculturo has indirectly been subjected to fresh taxation.
TUnder whatever guisc it may be put forward, the fact rempins that sgricul-
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ture, against which & threat was held out last year,has been taxed. Thisis
a scrious departure from the established polioy of the Government, for admit-
tedly agriculture is already meeting the heaviest domand of the Government
corapared to other industries, and, as my friend the Hon'ble Mr. Shukul has
shown in this Council, heaviest also as compared with other countrics. This
is not the ocoasion to enter into & detailed examination of the proposal, but
I have made this passing reference only to invite attention to it in conneotion
with the claiwn of the absence of any fresh taxation in the budget of the
coming year. .

“ But, on the whole, it is a budget which shows that my friend the Finanoe
Member has made a olose and a very sympathetic study of the financial
problems of this country, and, on the approaching relinquishment of his high
office, I join my colleagues in paying the tribute which he is so deservedly
getting for his great talents and services.

“My Lord, as I said in this Council on a previous occasion, I profer that
the unsrecedentedly abnormal financial requirements of the Government be
satisflied by means of a loan rather than by an increase in taxation or fresh
impositions. The enthusiastic response of India to the invitation to participate
in the War Loan is a fresh proof not only of the realisation of the responsibi-
lities which as a compouent part of the British Empire devolve on her in
this fatefal period of the world's history, but also of this system being better
suited for India at least. The new method which has beon employed of g{etting
short torm loans by the issue of Treasury Billsis a happy idea, and I hope
that it will be increasingly made use of. -

“But, my Lord,I look with misgivings to the expansion of the paper
currenoy, and the coinage of new money at the rate at which it has been done.
I agree with Mr. Webb of Karachi, and I wish that the Finance authorities of
your Government would constantly keep in mind the danger which large issues
of money—whether paper or metallio—possessin them in a latent jorm through
the inter-relation of the inflation of prices and depreciation of the purchasing

ower of money—a contingency which is b{ no.means a remote possibility,
Eut which has unfortunately manifested itself in & more or less acate form 1n
all parts of the country. I redlise that these are not the only faotors which have
brought about this state of things. Many other causes remote as well as
immediate have contributed to it, But tho causes to which I have particnlarly
referred are at least those which it should be our aim to keep under constant
vigilance. . In the beginning of war every reform washeld in abeyanco; and jt
was natural that it should be so, All encrgies and all rosources were diragted
in one channel alons, the.channel that is of the prosecu!ion of the war with tho
greatest vigour. Much as we hoped each year that that year would be the final year
of the war tho hope has so far turned into bitter disappointment. However,
the end of the war is not yet measurably in sight ; the need for carrying on the
war with the same grim determination is as urgent to-day as it was when we
entered the struggle; but at thesame time it is evident that tho longer the
war lasts, our own problems, social, political and economic, to single out a few
among many, are acoumulating, - Oan we brush them aside and say that they
can wait P But the longer they are deferred they are- gathering greater forco
and momentum in their insistence fur solution. We cannot arrest time and
make it stand still or so arrange our national affairs that they will step aside
and come to us when we want them at our leisure. '

“T, therefors, submit, my Lord, that weshould make up our mind to begin
to grapple with those problems without slackening cur efforts to reach a sucocss-
ful issue of the life and death struggle in which we are engaged. ' My Lord,
education is one of those questions, perhaps the most vital question; and it
should no Jounger he treated in a perfunclory or lcisurely manner. Free and
compulsory education by a consensus of opinion is overduo ; obstacles to its
adoption there may be, but thoy ‘are not such as could not be overcome. The
grant of 30 lakbs provided for primary education is satisfaolory as far as it goes,
but it cannot by any stretch of words be called adequate, or even anything like
it. And, my Lord, il was not pleasing {o read in the Financial Stalement of
‘my Hon'ble friend t'e Finaunce Member the remark with regacd to the
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special grants on education, samitation and medical relief that, in view of the
war conditions, Local Governments had again been asked to restrict drawings on
their balances, which include the unspent remainder of their special grants. I
would wish that they would be instructed to ultilise them to the full, for in
all conscience neither eduoation nor sanitation nor medical rolief ave things
which can or ought to be garnered and hoarded and then distributed as and *
.Lvhen we like. The need for them is with us from day to day, even hour to
our. ) :

* “My Hon'ble friend, Bir William Meyer, has foreshadowed a measure of
far-reaching consequences ; he says that restrictions will be imposed in the
cominf year on the issue of Capital for enterprises which may not be con-
sidered of national importance.

- “Now, my Lord, the silver lining in the dark cloud of the war for
industrislly backward countries like India was the removal of the incubus of
foreign competition ; now was the timo that industrial India should have dis-
carded her swaddling olothes, and tried to stand on her own legs. Who can
say that India has made, or been permitted or encouraged to make, full use of
her opportunities? It isa orying shame that countries like America and
Japan should capture the trade of India, while India, from what cause or
combination of gauses soever, should still be dependent for articles of every-
day use on Japan. Th& nasoent'industries required careful and tender nursing
at the hands of the Government: Where are the bounties and the subsidies of
which we hear so much in othér countries, and with which countries which are
engaged inthe war are even now stimulating and strengthening their trade
and their industries ? :

. %My Lord, in the face of these deplorable conditions, I may be pardoned if
I donot look with equanimity at the prospect of restriotions on the free
expansion of industries in India.” ' ‘

The Hon'ble Nawab Saiyed Nawab Ali Chaudhri :—« My 24 rx.
Lord, if the Hon'ble 8ir William Meyer has the misfortune to handle our finance
at a time of exceptional difficulty and stress, ho has the singular good luck of
an extremely favourable monsoon and a bumper crop which has resulted in pro-
duciiig a surplus of £6,825,000. I wish to join hands with others in congratu-
lating the Hon’ble Member on his well-balanced Financial Statement.
Before' proceeding further [ beg to remark that it is a matter of great
gratiflcation to find that the budget undor discussion does not impose any fresh
tax, i

_“My Lord, we find no sufficient provision in the present budget for second-
ary. education, though last year some money was sauctioned which was
unfortunately not fully utilised. My Tord, the question of secondary education
has jiot received that amount of consideration whioh the subject deserves. . The
condition of secondary education in Bengal, indced I may be so bold as'to
inolude the whole of India, is far from satisfactory, -
=~ %“We have had several Cominissions appointed: on different ocoasions to
inquire into the conditions of education, but the Qommissioners bave addressed
themselves mainly to the problem of college education. The question of
secondary education did not seizo their imagination in the way that the subject
so urgently demanded,

-+ %My Lord, the root of all our trouble lies in the system of our secondary
‘education. We can go on appointing Commissions and spending enormous
sums of money for the improvement of our highe: education without any
appreciable advanco so long as the conditions of our sohools remain stationary.
It 1s not advisablo to make the superstructuro top-heavy withoyt ensuring the
foundation, A vast majority of our young men who seek admission o Univer-
.sity courses and other professional, scientific, and technical inslitutions aro ill-
equippod and unfit to assimilate advanced teaching :cquired for a course of

'highe‘r training.
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“ Mr. Hornell describes the condition of secondary education in Bengal
as bad, The condition of the schools he says ‘is undoubtedly prejudicing the
development of the Presidency and is by no means a neg]igib{e feature in the
existing state of general disturbance. It is in the high schools with their
underpaid and discontented teachers, their erowded, dark and ill-ventilated
class-rooms and their soul-destroying process of unceasing'oram that the seeds
of fanaticism are sown.’ :

“ Mr. Horiell very correotly regards their remedy a8 maiuly a matter of
funds remarking that the sccondary education system is being run at a figure
at which the genuine article or anything approaching it cannot be delivered.
Other Directors are also faced with the same diffioulty of secnring permanent
teachers. The Central Provinces report complains of the dead level of medi-
oority and sameness in the methodsof teaching, mainly attributable to lack of
general knowledge and attainment in the staff, Thereare two other contribut-
ing causes—the dominance of the matriculation examination and the absence of
any effeotive control over the organisation of the system. )

“My Lord, I am ot an advocate of building palatial houses and elaborate
class-rooms for our schools. My claim is that enough mouey should be spent
to improve the lot of teachers. The causes of a higﬁ percentage of failures in
certain Provinces may be traced to inefficient teaching imparted by untrained and
unqualified teachers. The percentage of trained {eachers fu schools is still
very low, and it is no wonder, considering ths poor pay and grospects held out
by the profession, that men of the right stamp are not available

“ Tt is a matter of extreme gratification to us to hear the Finance Member's
statement on War Loan operations. His estimate of the total amount ex-
pected has been more than trebled, and the result has far exceeded the antici-
pations of the most sanguine expert. This splendid success isa olear proof of the
whole-hearted support and loyalty of the people of India in whom a great
trust had been reposed and who were not found wanting, and I hope they will
rise to the ocoasion to help the cause for future exigencies.

“ My Lord, under the hegding ¢ Police * the increase of expenditure by
Rs. 1,68,904—for the budget of 1917-1918 in the Province of Bihar and Orissa
might have justified tho expectation of a corresponding efficienoy on their part
in the discharge of their duties, but the recent events in that Province have
proved the desirability of a further increase in the . strength -and efficiency
of that Department. The special grant of 24 lakhs for additional armed police
and for a Military Camp will to some gxtent, I hope, re-establish the confidence
of my unfortunate community. I -desire to conyey to your Excellency
and the Government the grateful thanks of my fellow-Muslims for the kind
words of sympathy expressed for tho unhappy suffercrs in the recent“outrage
in Bihar in your Excellency’s opening speech. . -

“ It is needless to impress upon the Council how strongly we feel on the
subject, and I trust the Goverriment is alive to the danger to ihich certain
communities are oxposéd by reason of their numeridal inferiority in ocerlain
Provinces. "I hope in future precautionary measures of such a character will
be taken as to render the repetition of such incidents impossible.

« Lastly, I desiro {0 bring to the nolice of this Council the ingufficient pro-
vision made in tho budget for the pressing need of works of sanitary improve-
ment. I do not desire to press the Government on this subject at a time when
their energies and resources should be otherwise occupied. But I would like
to point out the defective results of the presentsystem of distribation of resourc-
es and responsibilities betwcen Jocal bodies and Local Government on the one
band and the Central Government on the -other. It displays the picture of
the Lxchequer of the Government of India overflowing with money, while

" these local bodies have been in a state verging on bankruptcy and Local Govern-
“monts though they may have considerable balances at their disposal are not
allowed to use thom. .
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" “It is high time that the Government should announce a definite policy in
the matter. '

!¢ In conolusion, my Lord, I desire to join my Hon'ble colleagues to convey
our tribute of adiniration to 8ir William Meyer who is about to leave us, and
we shall ever cherish a kind memory of him as one of the most able and
sympathetio members who have had charge of the financial portfolio.”

The Hon'ble Sardar Bahadur Sandar Singh Majithia :—
“My Lord, in going through the Financial 8tatement the first thing that strikes
one is that Land-revenue, apparently, is the backbone of the financial
resouroes of the Government of India. Very nearly 4556 per cent, of the
whole income is derived from that source. This income depends to a greater
extent ou weather conditions being favourable. No doubt the policy of the
exiension of canals is helping to make the position securer, but even this security,
in its turn, depends upon favourable monsoon conditions. It is; therefore, a
matter of congratulation that Irrigalion has had its share of the Govérnment
resources. . In this conneotion, I would strongly urge the sinking of tube wells
in parts where the facilities for canal irrigation are not available. In the Punjab,
Messrs. Ashford’ and Brownlie have rendered valuable services in providing
improved tube wells,.whioh not only supply an abundant supply of waler,
but in places where, for sanitary purposes, the need for lowering the water level
is desirable these tube wells-have beén found to be very useful. In Amritsar,
the Canal Department is working their tube wells by means of electric motors.
They utilise their canal for the production of necessary eleotrical energy
and pump water frcm these tube wells, thus releasing canal water for its
.useful service elsewhere where it is much needed. The hydro-eleotrio scheme
is & success in Amritsar, and in India it has, before it, great possibilities. In
the United Provinces, there is a very great fleld for its introduction. I would
strongly urge that Government help be extended to owners of estates by way
of loans to introduce the scheme in their estates, thereby eecuring them from
fear of drought. ‘ ' -
.. “This brings me, my Lord, to the question of the speedy means of trans-
Eorting the procfuoe of land to trade centres. Railways have come in very

andy to meet this neoessity, and, though the gigantio war has curtailed the
programme of extension in this direction and naturally it should have been
50, as all our energies must be direoted to the speady and successful termination
of this gigantic struggle. We must havo as feeders to the Railway a system of
good pucca roads to dink up important towns and villages to railway stations.

“Though this great war is dislocating many things, but the necessity
of increased -facilities -of rolling stock is keenly boing felt, A railway
journey briugs one across railway stations with platforms and goods-sheds over-
crowded with goods awaiting to be railed, and in many oases exposing the
“traders to loss and a good dual of damage. ‘This demonstrates without contradio-
‘tion that the demand of goods \{ ns 18 very great ahd their supply compara-
tively [arshort of the necessity,’ This state of affairs  must ‘naturally affect
ihe railway earnings. Tho levy of higher rates has brought in better reveune,
“but a good deal of this must have been contributed by the debit cntries from
one department to the credit of the Railway. I refer to the expenditure
incurred in the transport of military stores and troops, thereby adding to the
"railway earnings. The -service of the railway for transport of troops, ete.,
was rightly demanded by the unique exigencies of tho State, but if the demands

" of the trade could have also been met with, the railway -earnings would havo -

" been still higher. On the other hand, the industrial enterprises of the country
* have suffered for want of fuel. The price of coal has more than quadrupled
and, on the top of this, difficultiesof the supply of wagons hasto be' faced.
It is therefore gratifying to see in the Financial Statement that provision has

262 p.u.

" been mado for the increased supply of- the rolling stock. I wish something .-

"more had been allotted than what is provided under this head, but ‘perhaps the
want-of the necessary material for their -construction is responsible for this,
and during this great war one must put up with these inconveniences.



8-1 r.u.

816 THE FINANOIAL STATEMENT, 1918-19.

[ Sardar Bahadur Sundar Singh Majithia; Mr.  [8tE Marom, 1918.]
Khaparde. ]

-“'The Right Hon'ble the Becretary of State for India has been in our midst
for close upon three months, and hae received many representations conoerning
the administrative reforms necded in India, and these must be receiving the
necessary attention at the hands of the Government, but before any real
step could betaken in this direotion, the necessity of educating the would-be
futuro cleotorates is a very real one. The generality of the masses of India
are to a great extent illiterate, and steps to remove this illiteracy of the
people baveto be taken. We must teach the people the rudimentsof the three
‘R's’ and for this the primary education of the country must demnand the
urgent attention of the Government. I am gladto find that 80 lakhs have
been provided for this purpose, but -the provision to my mind does not
seem to be adequato and requires to be supplemented. I would strongly
urge upon your Excellency’s Government the necessity of giving larger grants
for education to remove the general illiteracy of the people.

 We Sikhs are tackling this problem amongst our community and are
doing what our limited resources would permit, and I would beg your
Excellenoy’s Government to give greater help to the community which, in servie-
cs to the Bmpire, is not in any way behind its sister communities, The scommun-
ily, owing toits endeavoursin this direction, deserves encouragement to  greater
extent to ameliorate its backward educational condition. I quite wi:ierstand,
on the other hand, that it is necessary for us to conserve our resources for the
needs of the Empire as a whole, but the education of the masses is o matter
which demands your Excellency’s kind consideration.

“ The Hon’ble 8ir William Meyer has referred to the approaching olose of
his career asa Finance Member, One really sympathises withhim in the
stupendous task that he has had to face during the term of his office. Uneasy
lies the head that wears a orown, but I would say that the case of the Finance
Minister is still harder. - He has to use all lLis ingenuity to make two ends meet,
and touch as lightly as he can the pockets of the people and keep all siues satis-
fied. Tt is therefore a matter of very great congratulation for 8ir William Meyer
that, in the difficult times that have confronted him during his tenure of office,
he has steered the financial bark of the Government of India most skilfully .
and with thorough suocess. He has not added, to any great extent, to the
taxation of the country, and with the meansat his disposal has placed on behalf
of Indianot an insignificant amount of £100 millions at the disposal of the

- Empire. Tam glad that with all the pressure on the financial resources of

the country be has left theland income freo as it has hitherto been.
The land, my Lord, is bearing the largest share of the Government
demands, and ‘it would be unwise toadd to the burdens that the land-owners

have to bear.

“ We are sensible to the good qualities of head and heart of our Finance
Member, and India owes him a debt of gratitude for the most able and sympa-
thetic administration of the department under his control, and I can say, and say
it with confidence, that 8ir William Meyer will always be remembered by the
peoples of: India with feelings of deep respect and gratitude for his able
management of the most important department of the Government of India.
We nay have differed from him in some rcspeots, but all the same our
regard for him jsin no way diminished, for he possesses the qualities of head
and heart which are essential for a good administrator. In wishing 8ir William
Meyor our heartiest good wishes one docs not help feeling with regret at the
short span of . the official tenure of these high offices. On behalf of my Pro-

-vinee I offer the retiring Finance Member our heartiest congratulations for

the most able discharge of his high responsibilities, and wish him all the happiness
in his well-earned rest.”

The Hon’ble Mr. Khaparde :—“My Lord, the Financial State
ment that we have been discussing is, really speaking, a War Statement. We
read about the war from almost the first page to the last, and [ may without
exaggeration say tkat in almost every paragraph something is eaid about the
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war which has influenced us eitber adversoly or for the better. . For the  better.’
I use this word with some deliberation. For the better I say in thatsome

principles bave been carried out for which we have been fighting for a long

time. One of these principles, which has eventually been put in paragraph 68 of
the statement of the Finance Minister, is that balances derived from loans, etc.,

(have been allowed to remain in the Banks as long as possible, in faof, until they

were actually required or until the Banks themselves requested that they
might be withdrawn. This has for a long time been felt to be necessary, and
in that view what are called independent treasuries were always condemned.
I always thought that maintaining a treasury where money was brought and
locked up for a long tirac and kept from better use wasa mistake, and I am
glad that the Hon'ble the Finance Minister has availed himself of this balance
and let it become yseful for the trade of the country until actually required.
I trust that these independent treasuries will gradually diminish and finally
disappear and eventually, if the Government has balances, they will be lodged
in the banks and will be always available both for trade and for the purposes
of the administration as they are required. '
“ This brings me, from my point of view, to another subject -which is of
great-importance also, namely, that the large balances that are maintained in
England on account of India, all our savings and whatever we could keep back
hero, have always travelled to England, and I am very glad in this respeot that
the necessities of the war haye compelled us to kesp our money l¢.e and
arrange, as well as we oan, to pay off our obligationsin ‘England by T.easury
Bijls or by drawing cheques or by any other arrangements without aotually
sending tﬁe cash out of the country. Fortunately for 4s also this year the
mouey at the disposal of the Beoretary of State has been so much that he has
not had to sell Council Bills, not at least for the purpose of meeting his establish-
ment ohiarges or his necessities, .More money has been there with him, and for
the first time, I believe, this has prevented, him from doing a thing whioh
always used to be looked upon asa sort of standing joke. I am told thai at
Aden Arab boys come olose to the steamers and when you tt{ to throw them a
rupee they say ¢ rupee no good, throw us a shilling’ This bad . reputation of
the rupee has definitely disappeared, and it is now not only.worth 16 annas but
a little more. To such an extent is this so, that it has caused the consideration
of a problem which has niever arisen before and which has arisen’ now for the
first time, especially when silver sells really for more than it did, whether
the coin is to be maintained or what is to be done. Asaremedy I am
glad that the Mint has been established and this Mint, when it comes

-into . full working order, will operats, I think, very strongly . in solving

all ‘those problems of bxchange which have been agitating the ‘publio

“mind for- & long time, If our currensy here is gold and Government

mint:gold, then the difficulty of sending - for it across the seas entirel

disappears, and India will buy 1n gold and will be paid in gold also, and tlus
troublesome problem of exchange, which has been weighing on tho public
mind for a long time will, I think, in course of time disappear. Another good
‘that -has come out of it is that to whioh I referred in the beginning of my

‘temarks, namely, that Indian balanoes and monies raised by us here should - be

kopt in the country and uot sent out to another country. ~ That has also been
solved by this question of the opening of the Mint. For the purposes of
this Mint wo will necessarily have to buy gold ; silver necessarily will occupy
@ secondary place, and the charge which has. been lovelled - against us hefora

- that . India hoardes gold and that wo are very fond of gelting hold of gold coin

aud burying it will lose its force. Bomebody said that in Australia they are
digging gold out of the' ground, and that in India we are burying gold .in
the ground as a sort of counterbalancing measure for the numerous mining
‘operations that are going on elsewhere. - Like ‘all countries Jndia absorbs

- a cortain amount of gold and Indians, in common with :all other. members

of humanity, store a little gold s a provision' for & rainy day, but they do
not posscss & particular passion for burying it.. That fnlf;cy has been
exposed, and I helieve will be "exploded entirely when this Mint will be
working in Bombay for some time,
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““ Whilst I am speaking of these balances in the hands of the Secretary
of Btate, I wish to ‘submit that tho reserves on account of the Paper
Ourrency that are now kept in England should bo transferred to India.
One advantage of that would be that they would be lodged in the Banks
here, .50 that the money will bo useful for trade, and the difficulty about the
condition of marketsand about the shortage of money and so on will disappear.
It is true that we require money only during particular seasons and security at
other seasons. That is so, I believe, all the world over to a certain extent, though
more 80 in Iudia because we are all agrioultural people, and at one particular
time of the year we have got to pay ourland-revenuo, moet the demands of
woneylenders, meet all our liabilities and also make  provision for the rest of
the year. 8o money is required at one timevery urgently, and as a resilt of
this shortage of money, we have to sell cheaper than we otherwiss would if all
our resources were here. If all our resources were aVailable here then they
would give it 80 much useand this periodical difficulty of our havingto sell
oheaper than we otherwise would, would disappear, and Government as well as
tho banks would have more money to give.

* There i3 a further matter on which my friends Lave been congratulating,
and rightly congratulating, the Hon'ble the Finance Minister, and that is tho
provision he has made for Education. I congratulate him also, though
I submit that the provision is very small. It need not have been
small on account of the war, because I look upot Education as really
a war measure. The more people are educated, the better soldiers
they will make, and in respect of this I would submit that we should
spend a little more m3ney in making the military service more atiractive. A
complaint has been made here that soldiers only get Rs, 11, and tbat is not
sufficient, Of course it is not sufficient, and I think if-we want to make if
worth while for the hest kind of people to go in for military service, we should
raise their pay and status, Andin order to afford facilities for their higher

‘training in military knowledge, something like an Indian 8andhurst might be

established where officers could be trained. In thatway this will be not only
an educational measure but also a measure of proteotion against war.

“ My Lord, whilst thanking the Hon'ble the Finanoe Minister for providing
for Education, I humbly submit that the provision he has made does not go far °

*.enough. I should like to have seen 4, 5, 6, 8 or 10 times the money sot apart

even in these days of war and sress.

“I have no further observations to offer. In conclusion, I also very
heartily desire to he assooiated in congratulating the Hon’ble the Finance
Minister upon the nice budget which he has presented. Usually the budget
makes dry reading, but in this year's budget § find something to linger over,
something to read and something to urderstand. Though my acquaintance
with the Hon'ble the Finance Minister has been a short one, still I regret quite
88 much as anyhody else in this Council that his conneotion with India will
be severed soon. I trust he will retain his interest in us in his retirement
zmc{l continue to give us the same advice and the same ocare that he has given
us here.”

The Hon'ble Rao Bahadur B. N. Sarma :—* My Lord, it is
with great pleasure that I rise to congratulate the Fon'ble the Financo
Member upon his rare good fortune in earning the good-will and the hearty
good wishes of - the people of India under oxceptionally trying circumstances ;
and it is with peculiar pride that I risc to do so becauss I recognise that it isa
Madras officer who has earned such distinction and his title to be considered
one of the ablest financiers of our times. He has truly earned the gratitude
of the people of India in that he has withstood all temptation :to win a. cheap
popularity in certain’ quarters and stood by the country and defended the
country’s interests against obloquy, slander and malicious stalements. We can
never therefore forget what he has dono for us, and we hope that when he
severs his connection with us, he will still continus to take an interest in
the affairs of adia and try to promote its financial and economic prosperity.
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“ My Lord, there are so many good features in this budget that it would.
take a very long time to deal at any length with all of them. TFor two reasons
I shall only allude to the more prominent of them. One is the time-limit
and the other is that it is-perhaps needless to remind the Government of India
of the excellences of their schemes and the critical attitude that is gonerally
foroed upon us involves us in a disoussion of what may perhaps be said against
the schemes that may be proposed by the Government, The features upon
which the. Government is to be congratulated have been dealt with af some length
by the Hon’ble Members who preceded me, One of those features is, that we are
not going to be taxed further. Another is that we have made a new departure
in undertaking to provide money by treasury bills. A third I would put as the
departure to undertake raising loans in India for the purpose of discharging
British liabilities and British debts. A fourth feature,. which is an even more
important one, is the recognition of the need for the differentiation of Provincial
from Imperial finance. And last but not least isjthe recognition and partial
introduction, owing to the pressure of war, of democratic methods in financial
administration. The higher functions of Government have not been confined
solely to the keeping of peace and order in any country. Bo much being said,
I only hope that the departure which has been rightly undertaken this year in
bringing on the disoussion of the Financial Statement at an earlier stage will
result in some fruit. I hope that the united wisdom or unwisdom of the
non-official Members—official Members cannot help us beeawse rigid discipline
prevents them from taking part in the discussion—I hope, I say, that the
united wisdom or unwisdom of all the non-official Membeys will induce the
Tinance Member—for after all the Finance Member is the Government of India

“in this particular matter-—to change in some slight degree what I suppose ho
conoeives to be the only possible Financial Statement that oan be presented by
the Government of India in the present year.

“ My Lord, I may oharacterise the present Financial Btatement as the usnal -
- orthodox statement modified by the pressure of War—a Bervico Budget,'a War -
Budget—a tradesman’s old East India Company's Budget and not a People’s
Budget, Travelling back over the history of finance during the past many
years one noticeable feature has been that no Government of India, no Finance
Minister, has ever come forward with any proposals before the legislative
Oouncil for raising money, either in the shape of taxation or otherwise, for
education, sanitation, or what may be called the social reforming side of
governmental activitics. It is a question always of throwing the crumbs for
the above purposes Money may be raised for service needs or for army needs ;
if it is a surplus budget, somo little money may be forthcoming for the needs
of education and sanitation and such services aro thus satisfied from time to
time, But there has béen no delinite policy of asking the people to associate
themselves with the Government saying to themn * We will raise so much money
for the definite purf)oso of improving and organising your resources, intelleo-
tual or economio: will you'agree to our proposals 7’ I hope that a departurs
will be made in this} direction. I understand the difficulties of tho
Government. All foreignh Governments are ' generally afraid -to tax -the
people except to keep! peace and order and do only so muoch as is
- absolutely necessary for the improvement of the condition of the people cosi-
sistently with tho security of their position. I hope that the new Councils
will enable a departure.to be made; and apart from that I hcpe the
Government will take the sense of the country. The reformed Couuncils
which will necessarily b larger in numbers will be ablo to cope with these
large questions and to decide whether the people are willing to tax themselves
for general purp. ses of the kind that T have referred to. : >

“ Then, my Lord, I eaid this was an orthodox Budget. I neced hardly
- refer to the various vicissitudes which the finances of the country have had
to undorgo owing to the Government cmbarking ona.polio{ of purchases
outside India and in' India for the Imperial Government. That was accan-
tuated by the war ~nd nobody eomplains and nobody has a right to complain
about it, except fodraw the attention of the Government to it abnormal
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character, for it may be that that precedent will be pursued unless it is
carefully safeguarded.

“ Then one other point, I wouldlike to drawv the attention of the Council
to in this conneoction is, that the Government does not choose to depart from
its customary polioy of always budgetting for a surplus by under-estimating
the revenue. I appreciate the difficulties during a time of war, but my
oriticism is & real point, because during ithe last 20 years, except during
three years, from 1898 to 1918-19, we have always budgotted for a surplus,
The surplus amounted to as much as 52 millions, There were only three years
in which there was a deficit, and one was 1908-09 when there was a worldwide
monetary orisis, and tho others were 1914-15 and 1915-16 when this war overtook
us. That shows, therefors, that it was not merely the vicissitudes of the season
that were responsible for these surpluses, but the fear that a deficit might land
the Govornment in very great difficulties. I hope that the new Treasury Bill
system which has been introduced and which has to be safeguarded from abuse
(I shall allude to thislater) will obviate the necessity for budgetting for large
surpluses thereby avoidini the need for taxation until it is demonstrably
proved that taxation is the only alternative open to the country and to
the Government, Another point to which I would invite the attention
of Council is one which has already been referred to by speakers on
previous budgets, and it is that revepue is being utilised in this poor country
towards capital expenditure. Of.courss in a partioular year when the
money cannot be otherwise raised or when the surplus revenue cannot be use-
fully employed, it may be that roveryie should be spent over capital expenses,
but I hope even then that there will be a separate account, a loan account,
with or without interest ; hecause, my Lord, unless that is done we shall not
know how* much taxation proper has been utilised for cagital purposes which
should come really undera different heading altogother and not under revenue.

“One thing- which makes one somewhat sceptioal with regard to the ,
general currenoy polioy of the Government is certain disolosures made during
the course of the war. England is a very wealthy country. 8he has asked her
people during these years to produce as much as possible for export, to reserve
and conserve the resources of the country by reducing the imports; but our
Government found it necessary todiscourage exports and regretted that: the
- imports have not been heavy because their financial equilibrium was rudely
disturbed in undertaking- the continuous solution of the exchange problem on
an artificial basis, I quite appreciate the difficulties but still this is to be suid,
that though money has been intercopted the result of this policy is that
currency . has been ioflated. The net oxcess of exports of merchandise
in 1916-16 and 1916-17 was 40 millions and 54 millions, as against 56 millions
and 63 millions in 1911-12 and 1912-13, so that that is not an abnormal
feature. A foreign trade of 431 crores of rupees was managed in 1918-14 with
a currency of 183 crorcs metallio and 69 crores paper, whereas a trade of 410
crores, or 21 crores less, found a diffioulty in being managed even with a
currency of 250 crores metallio, an addition of 67 orores in two years and 36
crores additional paper.: The object was to minimise the imports of gold and
silver as far as possible, but has the Government succeeded in that policy ? In
the years 1911-12 and-1912-18, as I have said there was a net excess of exports
of merchandise of 56 and 63 millions, The total import of gold and silver did
not then exceed 45 million pounds, whereas in the two years 1916-17 and 1917-18
you had to import for currenoy purposes exactly the same amount, 45 million
pounds, or 67 crores of rupees; and besides this there was 14 crores of rupees
imported on private account,. Therefore, I do not see that the object Govern-
ment bad in view except in reapect of gold has been achieved. High prices
bave been the result; t{:ere was an inflation of currency, and I am not quite sure
as to whethor the disturbance of the normal channels of trade has had the effects
desired by the QGovernment, éxcopt for a témporary period. Itiould havebeena
very good thiug if-the poople of India could entrust their money on a
loan account; certainly we are bound to do so and we wish to assist the -
United Kingdom; and it is unfcrtunate that the Government of India
havo had to resort to these expedients., It seems to me, cherefore, that the
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time has come to investigate the nced for and the location, first of all,
of the Gold Btandard Roserve, and the desirability of s revision of the
currency polioy of the Government ; and the latter has been facilitated to a certain -
extent by the open_ingLof the gold mint in Bombay. With regard to the Gold
Standard Reserve, my Lord, I make the suggestion that this might be ufilised
for reducing the debt for this reason, During the war at any rate it would be
next to impossible to expect the United Kingdom to repay ‘the debt. Our
exports are bound to be in excess of imports, and so no question of exchange
is likely to involve us in difficulties. - If the Government should insist upon
their old gold standard policy the money might bo.utilised meanwhilo in dis-
obarging the British debt thereby reducing the interest charges, on condition
that it should be restored;if necessary, when peace returns. The Chamberlain
Commission gave the reason for thelocation of~that gold standard reserve in
England that if the reserve were kept in India it would have to be removed fo
London to be used, and that this would involve delay, and they said that there
was absolutely no danger of this reserve being looked upon as a London reserve
by the Bank of England. But exceptional ciroumstatuces have proved that
the fears that woro ontertained were not altogether unjustified, and it has also
to a certain extent proved a source of dangerto the Government in England.
A survey’of the trade of India during the past many years nlso shows that
India has always had an excess of exports and withithe advancement of agri-
culture, and manufactures, she is bound to haye an excess of exports over
imports, and the problem as to whether tlie gold stepdard reserve should be kept
on those lines deserves investigation at an early date. .

“The ‘organization of ‘the banking' system and the finanoial resources
of the people are problems which, I hope, the Government will undertake
_as'soon’ a8 war conditions permit. The war loan has been such & great
success during the last lew years shows what immense confidenoe the people of
India have in Governmentinitiative and Government credit and under the
guidance.of. Government officials I am sure sufficient capital will be forthcom-
ing for a!l industrial expansion, and let me hope, agricultnral expansion ‘also.
The expansion of the currenoy polioy and the possibility of a two-third safe
investment in securities provealso the clasticity of our resources.

* I'he last suggestion that I would respectfully make is the provision for
the discharge of future financial obligations only in India, -whether in the
shape of interest charges, salaries or pensions, or the purchase of stores or
facilitics for the payment in tho United Kingdom being only optional. The
centre must be removed to Delhi from the United Kingdom. ~The need......"

His Excellency the President :—“The Hon'ble Member has
taken two minutes more. I thought he was coming to a olose, but he might
no¥r conclude his peroration.”, ‘ ‘ '

The Hon'ble Rao ; Bahadur Sarma :—*“Tho nesd for ship
building programme is absolu}cly_ necessary. There is the principle of the indi-
go trade being taxed for a cerfain purpose and that may be taken as a precedent
for undertaking any expansion that may be needed in that direction.

’
¢

“ And lastly, the only point I'would ask your Lordship to permit me to
state is with regard to the roference that was made here that Madras had
not . done well in tho War Loan,—it is ouly if your Lordship will permiz me
to refer to it........ o ' ' :

SN . \ -
-+~ His Excellency the President :—" You might let it alone.”
- The'Hon'ble Rai Sita, Nath Ray Bahadur:— My Tord, 83! ».

befcre proceeding to say a few words on the Iinancial Statement, I would crave
leave to offer my hearty and respectful congratulations to the Hon’ble the
Finance - Member - on -his parting prosperity budget, and the successful way in
which he hag beon able fo find out mecans for the prosecution of the war,
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without recourse to any additional taxation. ‘Let not him that girdeth
on his harness boast himself as he that putteth it off’. And as he has prosent-
cd to the Counoil his last Finanocial Statement and we are now able to judge
him by his aotions, we can assure him that he will carry with him, in his
retirement, the gratitude of India in having steered the bark of his depart-
ment clear of those rocks-ahead on which, polioies and reputation are ofton
wrecked. He has laboured under peculiar diffioulties and disadvantages due to
the world-wide war, whioch has dislocated trade and fearfully inoreased expend:- «
ture. War is writ large on every page of four of the five Financial Statements
which le has presented to this Council, anil the necessity to conserve our
resources, a8 muoh as possible, has made him minimise expenditure on social
reform and capital outlay. But he has ulways shown his eagerness to avoid
the imposition of fresh taxes and has kept before him the ideal of graduated
taxation. True to the interests of India which has touched him with her magic
wand and faithful to the salt he has eaten, he bhas served India with a love
and devotion which will not be forgotten by a grateful people. He has served
India at a most critical period of her history and served her faithfully. In
him the Government of India loses an Lhonest and honourable officer, India a
true well-wisher and many of us a sincere friend.

“My Lord, undor the new rules we are precluded from discussing matters
which fafl outside the Financial Statement. I can vory woll realise that at a
critical time like the one we are passing through, wo should not embarrass the
Government of India ivith requests for increased grants for Provincial
purposes. - But the practice of allowing Members.to unfold their tale
of grievances in this’ Qouncil once in a year was on the whole wholesome
and, I may-add, useful.. For even at the risk of being charged with having
developed a dangerous degree of provinoial or parochial patriotism, I must say
that we are the representatives of provincial interests, and it is our duty to
safeguard those interests and draw the attention of your Excellency’s Govern-
ment to the needs and requirements of our respective provinces. The neoessity
of dmwing the Council’s attention to provincial matters has been somewhat
aggravated by the Government of India's decision {o live away from centres of
mercantile activities and publiclife . ., , ., ¢

His Excellency the President :— I think the Hon'ble Mem-
ber knows that he is off the lines. Will ho please get on the lines again P ”

“The Hon'ble Rai Sita Nath Ray Bahadur :— My
Lord, I bow to your decision and proceed tosay a word or two on the present
Crisis,

“ My Lord, we are passing through a crisis. The Empire is engaged in
a war that civilisation is waging against Prussian militarism aud brute
force which are a menace to peace and progress, and an onerous burden has
thereby been thrown on our shoulders: Ways and means must be found
to bring the war to a suceessful issue, and we, as citizons of the Empire, must
strain every nerve o achiove that end. Considering these, and not wishing
to embarrass the Government at this juncture, I refrain from criticising in
dotail the several heads of the Statement, though I must say I feel a little
disappointed to find that with the exception of a grant of 20 lakhs of
rupees for the development of primary education thero is very little pro-
vision in it for social reform or the development of any beneficial service.
The -amount provided for primary education .is to be distributed among
the Provinces. At a time when the ‘ torch of knowledgo is lit for all’ and it is
borne in mind that in India the perccntage of literacy is so low as about 10 in
males and 1 in fei-ales, it is somewhat disappointing that the Government -
should make such a emall provision for primary education. The mass of Indian
ignorance is appalling. The people are eager to take advantage of primary
schools wherever ihey exist,” bub their number isfew and far between and
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equigment deplorable. In Bengal, in 1016-17, the number of primary schools
for boys was 31,617 with 1,124,468 pupils. Tbhe expenditure on them was
Rs. 57,40,699, of which Rs. 17,95,696 was from fees. The amount which came
from the students represents the desire of the poor people for education. It
will appear that for 31,617 schools the Local Government and the local bodies
between them paid only Rs. 19,45,103 or a little over Rs. b per school per
" month. Is this enough to attract really compotent men to diffuse the fertilis-
. ing waters of intellectual knowledge from their great and copious fountain-
heads by a thousand irrigating channels over the whole length and breadth of
the land ? I, therefore, respeotfully plead for an increasein the grant for
primary education and together with it a suitable grant for commercial
education, if it is possible to do so at & juncture like this.

“ It is a truism that if a country has to solve her poverly problem she
must make necessary arrangements for the progressive develoEment of her.
manufaoture and commerce. Wo are lamentably wanting in all that leads to
. the establisiment of prosperous industries. A carefully-organised system of
cominercial education isa prelude to suocessful industries and a necossity in a
country whioch has immense possibilities of industrial and commercial develop-
ment., In India we have only one commercial college worth the name. It has
recently been established in Bombay through the exertions and enterprise of
the growing and prosperous -.commercial community there. I am glad after
long deliberalion my>*4wlma mater has in this matter made a move in the right
direotion. 'T'io Calougta University is now drafting regulations to provide for
examinations in agriovjture, technology, and commerce, It is certalnly a s'gni-
ficant sign of the times, But an institution like the QOaloutta University which,
in spite of the post-graduate olasses, is mainly an examining body with its hands
already full, cannot satisfy the growing needs of the country in this matter.
And I, therefore, respectfully plead for a capital outlay and a reourring grant
from the Government of India to provide commercial education in various
parts of the country. ’ : g

.. “Banitation js & head whioh has received but scanty recognition; but
with the plague decimating the population, and malaria mo longer the
monopoly of Bengal, it deserves more attention. -

“My Toord, it is to be regretted that the expenditure on railways is so
small. Asa merchant myself I feel keonly the hardship and loss which
continued shortaga of waggons has entailed on the country. On account of
wagon-shortage and other causes the supply of coal has become so irregular
and unreliable that mills and faotories are in constant danger of being obliged
to stop work, and colliery-proprietors are, in many cases, the worst sufferers.
I; therefore, weloome the decision of the Government to encourage the
constryction of railway waggons in India, and wish the project every success.
At the'game time I would advocate a more vigorous policy in the matter, so
ag to relieve the congestion of traffic as early as possible.

“ My Lord, I join with iny Hon'ble friend, Sir Fazulbhoy Currimbhoy,. in
raising my.voice against the impending ]e%islation to prohibit theraising of capital
for joint-stook coinpanies; large or small. Tho opportunity given to India by
the war, which has shut out almost all imports from Europe and America, has
raised new hopes in ourjminds and given us o stimulus for the development
of our resourcés. People have been ecagerly looking forward (o the promotion
of joint-stock enterprises, to capture the trade of enemy-countries with India.
Here is our opportunity. :And we cannot but regard a prohibition to raise
capital for industrial enterprises at this time as undesirable-—if not prejudicial--
to the interests of India which are the interests of the Empire. '

. “My ford, I congratulate the on'ble the Finance Member on his wise
decision against the issue of premium bonds. A deviation from the ordina
methods of raising monty in this country would have created a flutter in the
dovecots of speculators and spread all sorts of ruwours throughout the whis-
pering gallcries of the Zast.

“With these words, my Iord, I resume my seat.”
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The Hon’ble Mr. Sastri:—“My Lord, tho Hon'blo Bir William
Meyer has received many expressions of personal csteem. I will add mine, and
beg him to accept it as not less gonuine than the rest. 8ir William has becn a
tireless watcher of India’s treasury as well as of her publio weal, Oruel
domeslic sorrow, exceptional difficulties in’ office, and criticism, undeserved and
in some cases unduly harsh, have added to his burdens and cares, but through
them all he has pursued his duty unflinchingly. This Counoil will not be in
Session when he retires, and it is therefore fitting that some of us should say to
him that when he is in retirement he will be attended by the grateful recollec-
tions and kind thoughts of & people whom he has served faithfully and loved
well.  This budget, in spite of the difficulties confronting it, is as satisfactory as
it may well be; but when I have said that, I must ask the leavs of the Qouncil
to grumblo a little in exercise of the constitutional right of a citizen of the
British Empire. Therehas been, as is remarked on pago 76 of this Financial
Statement, a great deal of distress to the poor on account of the rise in prices,
Now there are several causes for this rise in prices, There is a world movement,
in which India is obliged to share. There is besides the complication produced.
hy the war, but over and above that there is the element of difficulty added
by the Goveroment's own action. During the last two years there bas been
a very great inflation of the currency of this country, amounting on some
estimates to about 100 erores, nearly 60 in coinage and about as much, or some-
what less, in the shape of paper. atever that is, this great addition to the
currency of the country must have contributed its own share to the distress of
the people. I do not say that this could have been altogether avoided, but I do
say that this ought to be borne in mind by Government in adjusting their
future financial arrangements. They have got to remember that the poor man
in this country, poorer than in most other countries, has likewise to bear
always the whole weight of administration on his back. Other people ory
alond for relief in this ‘matter, relief is afforded to them, but always and
inevitably at his expense. I will therefore ask that the .present Finance
Minister, and the Finance Minister who succeeds him, should glance an eye of
pity on his burdens

*Which have of late so huddled on his back ;
Enow to press a royal merchant down,
And pluck commisseration of his state,

From brassy bosoms and rough hearts of flint, ’

"I will mention to your Excellency two matters;in respeot of which Govern-
ment havo to adopt a policy of great care and tenderness for tho people. I
will mention in the first place salt. But before I go to salt, let me say that
in the budget of last year that we listened fo . there has been a tendency to
under-cstimate - the revenue. This has beén brought forward to-day as an
adverse criticism, Ido not mean it exactly in that sense; I recognise the
excoplional difficulties of the situation and will not blane, bat I wish to draw
attention to the circumstance that the under-estimate seems to go throughout.
If t:2 revenue has been under-estimated, so has tho expenditure been. For
both last year and this Ifind that the Finance Minister has had to face
two or three millions, this year four millions, of additional expenditure under
the head of Military. But this under-cstimate scems alsg fo extend to
auother thing. “When he imposed taxation, he mean! it to raise a certain
amount both last year and this, seven raillions, but he has got 2 good deal more,
a little over nine. - Ca striking the whole balance it appears as though it were
possible to have managed the whole of this business without imposing any
additional taxation at all: on the people. For I find that during these
two years there has been an increass under revenue only of about 22
millions and on expenditnre there has been an inarease of about 9 millions odd.
It might have been possible—with prescienco may I say-—not entirely beyond
human reach, it might have been possible to adjust the whole thing without

- additional taxation. -I am mentioning this merely to onforce this point—that it

might cause Government to pauso before they take further mneasures in the way
of taxing people either directly or indireotly. -
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. “ Coming now to the head of salt, the.Hon'ble 8ir William Meyer has
been obliged to impose some slight taxation in addition to the taxation that
-salt boro already.. Now, I do not object to this éither, but I do object to
* another thing in connection with salt, Qwing to the shortage of transport
facilities and owing also, I fear, to the combination amongst salt traders through-
out the country, there has been an increase in. the price of salt to the poor far
in excess of what might be justified by the .advance in the salt duty. And, as
Governmont own the salt in this country and enjoy a practical monopoly of that
necessary article, I think the duty rests on Government of making available, by
whatever measures may be reasonable, to the poor throughout the country, this
necessary commodity ut as small a price as-may b, considering the duty imposed
-on it. Bothin Madras, within my knowledge, and elsewhere in the country
there has been much distress caused both by lack of salt and by its excessive
price. The matter requires very close atfention, and I hope the Government
will giveit, . ' '
_ “The. only other point to which I wish to draw attention is the difficult

placed in the way of the poor in'railway travelling. In- this matter, thoug
1t is indireot taxation, Government have to remember that their policy during
all these years has generally been to make travelling easy to the poor. " Their
policy, pursued without interruption, has been to make travelling as cheap as
possible and-fo cause a reduotion further and further in the fares, but,
unfortunatély, during the last year, the Railway Board have advanced the
fares considerably., They first of all in the year 1916, in the month of
December, ciucelled a Jarge number of passenger trains, thus restrioting tho
facilities of travel. Not content with that, as auother measure for restricting
passenger traffic, they made an addition on the fares. In March 1916, .
again, they went on to raise the maximum fares on all the broad
gauge lines on their third.olass, Then they said, wherever the fares were
less than two-thirds or were only two-thirds, 46 per cont. of this two-thirds
should be added, so that on all other lines as well the farvs were worked -up to
five-sixths of the maxiina. Then the railway lines abolished all the concessions,
Ove neod not mind the abolition of the concessions in the case of first and
second-class passengers. But there are a number of studentsin our educational
centres who travel in the third class at conoession rates. The abolition of those
concessions must have sdded considerably to the difficulties of the poor. But
there is another thing that I do not quite understand. They have abolished -
also the sliding scales, according to.which the fares were calculated on all the
olasses, so that now people pay uniformly at three pies or three and-a-half pies
per mile, whereas formerly they would have had to pay at three piesor three and-
a-half pies for a certain distance and at Ia lower rate for the balance of long
journcys, - .This sliding scale has now been abolished, thus adding also greatly
- 1o the fares. But besides that, ano.her step has heen taken which must spell
+ greater hardship to the poor in the future. They bave raised the maxima of
fares on all the lines up to about 33 per cent. on all the classes; in the case of
the :third clasa and the intermediate class, those additional fares are to be put
on only for mail and fast traips. All the same, this is an addition whioh they
have taken power to make, and one fears that perhaps thess new maxima will
also be soon worked up to, thus adding greatly to the diffitulties already placed
in tho way of the poor in railway (ravelling. Now it seeins to me that that is
& method of indirect taxation which adds greatly to the revenue but presses
hardly on the poor third-class travelling public. In this respeot also I think
that, with the surpluses with which we have been working our budgets for the
last two years, it is- possible—in fact I think it is highly desirablo—that
Government should look iuto the matter and, assoon ns possible, restore the
facilities that the poor have had for railway travelling.”

- - The Hon'ble Sir Dinshaw Wacha :—* Your Lordship, I will 57 .1,
not travel over ihe samn ground which has beon traversed by so many of the
speakers who have spoken before me. I think in a way they have actually
iravelled from China to Poru; if not from Cbina to Peru, at any rate [from
the Uimalayas to Capo Comorin, We have heard all sorts of suggestious
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-and all sorts of grievances which arc ‘mostly what are called hardy annuals,

There is agrioulture, there is education, there is sanitation, and all the rest of
the compass. But, my Lord, I donot miud all these suggestions and grievano-
cs that have been put forward. Now that we have cbavged our rules, itis

-only right to see that every Member of this Council has the privilego of bringing
‘before your Exoellency and this Council his own grievances. It is a miniature

House of Qommons now, Isuppose. That is to say, grievances are heard before
supplies.. I do not know whether my Hon'ble friend, Sir George Lowndes,
will say yes to it, but at least I consider we have a mimiory of it.

~“But aparl from these and other little matters,I may say, my Lord
that I do associate myself, as far as Commerce and Industry are concerned,
with most of what has fallen from the Hon’ble Mr. Malcolm Hogg and from
the-Hon’ble Sir Fazulbhoy Currimbhoy. I agree generally with them in many
respects; buf I am sorry to say that I caunot agree with what has fallen from
the Hon'ble Mr, Sarma. He said that surpluses are induced by simple under-
estimates of revenue. The Hon'ble Mr. Sarma forgets that the surpluses aro
more or less due to railway finance. If he only studies the surpluses that have
been yielded by railways since 1804-05, he will ses that they are no doubt
in an ascending ratio. He should know that from thedate of the construction
of the railways up till that time, namely, 1904, most of the railways were a losing
investment.as far as the Btate was concerned. I remember, your Lordship,
wheu giving my evidence before the Welby Commission that I had brought
to their nutice this partioular fact of the loss of the railways.- From 1848 they
wero losing at the rate of oné crore per annum, but it was owing, of course,
probably to the guaranteed system -of railways that the Government
lost a great deal,- but there was no-help for it. These gnaranteed railways
were formed at a' time when there Wwas an absolute absence of any sort
of ‘private enterprise in India. o that these surpluses are notf entirely
owing to an. under-estimate - of revenue. I admit- that in all great
counries and .great States, however capable their Finance Minister may be, .
there iy always a little under-estimate of revenue and s little over-estimate of
expenditure, I have to disouss these points of under and over-estimates almost
every year before my Municipal Qorporation, but I believe it is the oase every-
where. Whether it is the Provincial Government or whether it is the Loocal
Government, or whether it is the Imperial Government, or whether it is the
United States of America, I'rance or Great Britain, it is all the same over
and over again. Of courde, if tho under-estimates are such that when the
next year's actual accounis are before us we find thercisa great difference
and a large percentage of increase in the surl[:lus, surely we can trace the -
cause. This point also I brought before the Welby Qommission in my
eviderice, and I put down in parallel colamns vhat was the budget, what
was the revised estimato, and’ what was ths actual account; and, Tthink, I
convinced Jord Welby and his colleagues at the time that there was a good -
deal of under-estimating. I, however, do not think that -since those days
there has been the same under-estimating, as has beea attributed to the Gov- -
ernment by the Hon'ble MMr. S8arma. But I'will not say anything more on
this point sinco I havo Very little time, and the' clock, like the finger of fate,
points onward fast to 5 o’clock. I must finish soon my little harangue.

“Then, the Hon'ble Mr. Sarma spoke next about Treasury bills. No
doubt Treasury bills are a form of raising loans ; but if the Hon'ble Mr. Sarma
thinks that theso Treasury bills can achieve miracles for -the Finance Minister
I say ho is greatly ‘mistaken.. It istrue that Treasury bills are another form
of raising loans, but if he means to say that taxation is saved by means of

Treasury bills he is entirely wrong; for even Treasury bills havo to pay interest,

~and whether you pay inferest in tho form of loans or Treasury bills it is

all the same. ~If you incur loans you have to puy interest on them. - If you
do not pay intorest, and if the Finance Minister finds himself in this box, that
he has to raise taxation, he must impose it. Tuterest charged ‘o revenue is
only anotlicr form of taxation, 'Therefore, that argument will not hold
water. L ' i
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“ Thirdly, he spoke of currency.. I am sorry to say that here the Hon'ble
Mr. Barma is altogether on ground where it is very dangerous to tread, parti-
cularly for gentlomen who hiave noi bad the benefit of a commercial or indus-
trial career.  The mecharnism of eschange is, of course, intimately associated
with imports and exports ; but the statios and dynamics of imports and exports
have to be very well understood, and I should advise the Hon’ble Mewber io
read Sir Robert Giffen’s book on Imports and Exports and the balance of
trade and exchange in order that he may speak with greator authorily next
timo he rises in this Council to criticise the budget. He also seems to
forget that it is not only this sea-borne export trade of India that requires
to be financed. He forgetsthat there is something like 800 orores of inland
trade which has also to be financed ; and that trade values during the last
two years have been greatly enhanced, no doubt, by the prevalence of dearer
prices, freight, etc.

“ Then lastly, both the Hon'ble Mr. S8arma and the Hon'ble Mr, Sastri
have referred to the inflation of currency. No doubt when a currency is
inflated, it i3 a great evil. The purchasing power of money then tends to be
less or considerably diminished and prices rise The question is whether the
Finance Minister, in expanding the carrency for the last two years to a very
large exteut, has really inflated currency to such a degres that prices have
risen partially on that account ? That isa great controversial question on
which T will not enter; but I take it that when the Firance Minister rises to
give Li§ reply, he will have sufficient to say on this very difficult question.

% ITaving said so much as to the discussion that has gone forward among
different Hon’ble Members I now, my Lord, come to one or two vther points. 1f
Members of this Council rise one after the other and ask that the giant for
education should be increased, that the -grant for sanitation should be
increased, that the grant for agriculture should be increased, surely
it should make the Government pause and think whether they could meet
their wishes. It is true that those grants are being annually increased,
but they are not being increased in the proportion that we should like to see,
But the whole question as to getting additional grants beyond those budgetted
s circumsoribed by the revenue which the Finance Minister is able to raise by
taxation and by other means. Expenditure is limited by income. That is
the whole poirt: I remember, my Lord, that whenever there is a little big
surplus in the Municipal Corporation, of which I am a member, member
after member rises and says this must be done and that must be done. If you
add up all the different grants they want, they will run into lakhs on lakhs,
whereas the municipal revenue is only 1} crore. The same is the case here.
Government cannot shake the pagoda-tree, and pick up ad liditum golden
coins or shining rupees whenever they want. Government has laboriously to
devise ways 1nd meaus to raise every rupee, India being a poor country. All
these considerations have to be taken into account before any valid or sound
criticism can be made on the budget. But I say this mucb, my Lord, that as
far as loans are concerned I would putit tothe Finance Minister and tv other
Members of the Council whether the railway surplus which is now beiug realised
can be utilised for revenue purposes after the war. I do not think so. At present
there are considerable debits and credits They are orediting railways and
debiting military accounts, for all these things that are being passed from
one end of the country to the other. The normal coaching and goods
receipts will not be swelled after the war. But I do say that, suppos-
ing on an average in future, when the war is over you have a surplus
under railways to the extent of 5, 8or7 crores, the question which will
be raised is this: whether that surplus ought to be entirely utilised
for ordinary revenue purposes during the following year as has been the
present practice, or whether that surplus should not be ear-marked to diminish
the amouat of the loan you annually require for railway purposes. If you annu-
ally require 10 orores and if you have a surrlus of 7 crores, why not take 7 crores
as your capital ? Then, of course, you will only have to raise 8 crores more ; be-
sides, you save the interest on 7 crores. I remember having a talk at one time on
this subject with my Llon'ble friend the Finance Minister, and he said that after
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all it is a surplus which reverts to the State after having paid all railway oxpenses.
That is very true; but what do we doin our conuuercial transactions? When
cotton or jute mill or other factories pay dividend, they setaparta certain
winount of money for extensions and developments and to that extent pro danto
the loau to be raised is less.  Why should not this busiuess principle on which
all mercantile firms, all cotton and jute mills and the like systemnatically
set apart a rescrvo out of their profits be adopled in our budget 7 1 am open
to reason, and I hope, my Lord, that when the Ninance Member rises to reply he
may be able to satisfactorily answer this question. Then, my lord, as to the rail-
way fares to which Mr. Sastri referred. Ierhaps, the Hon’ble Mr. Sastri dues nat
kuow that before they were increased, vailway fares in India were considered to
be the clicapest in all the world, cheaper than America. Mr. Priestley, who was
some yearsago asked by the Governmeont of India to go to Amnerica and make a
report on the different systems of railway adininistration, stated it to be so. T do not
know what the position may be to-day, but sevenor eight years ago when Mr.
Priestley reported he said the railway fares for passengersin India were the chieap-
est of all. 1f, thereforo, for purposes of War, Goverament is obliged to tax the rich
as wellas the poor. I do not see why the poor should not pay their share according
to their ability. We admit the cost of living has gone up, house-rent has greatly
risen, and 80 on; bul if we ara to make sacrifices, the poor man must make
sacrifices as well as the rich. The rich will of course pay more, but the poor
cannot entirely escape. And this inoreased railway fare is a kind of indirect
taxation. Apart from that, Hon'ble Members, I presume, have been reading
the railwey report cach year. What do they find there® Third-class passengers
contribute the bulk of the coaching revenue, and on an average they travel once
a year aud that to the extent of 37 miles. "If 37 miles was, say, a pie before
and if two pies arelevied now, you can compute what is the amount that
the poor man hasto pay per mile over and above the former fare ? That is
to say, if he travels at all. That also has to be taken into consideration.

“Then, my Lord, I come on to another qaestion. Much has been said about
education and sanitation. I submit, my Lord, that the Government ought to do
more after the war by way of education. I think that goes without saying.
Government has declared its policy, and there is not the slightest doubt that
education and sanitation will be greatly stimulated when better times dawn. but
there is one littls question I have to ask the Government. Here you are every
year increasing your excise revonue. Excise revenue has gone up now to
nearly 13 crores. It may go up to 14 orores. If you calculate this exoise
revenue per head of the population of British India, you will find tbat it comes
to 8 annas per head. What are you spending on education per head to-day,
oven according to the new budget ?

“If you divide it again by the population (the population of 1911), you will
find that they are only paying two annas. - 8o, while you are making people
insober by your cxcise polioy and take a heavy tax of 13 crores from them
for your drink traffic, you have not the generosity to repay to themn to a larger
extent than two annas per unit for education! Thatis not right. If you
take eight annas per year from the pockets of the poor, try to put it back in
another form in their pockets, that is to say, as productive expenditure, and
whatever you spend on education is a productive expenditure; and whatever
may in consequence go to diminish thereby the excise revenue will bo a great
gain, because the more people are educated I am certain that more sobriety
will prevail among them, and the mischievous policy of maximum of revenue
and minimum of consumption will be knocked on the head,if not to-day,
25 years hence. Having said so much on some of the points of the hudget, I
will say one thing more and that is in reference to the civil charges. Before,
however, I come to the civil charges, I will say one thing more. If the total
- net revenue and expenditure according to the Parliamentary returns are
examined, it will be found that in the last ten years ending 1915-16, revenue
on an average has increased at the ratio of 14 per cent., while expenditure has
increased at the ratio of 20 per cent. Here is the cloven hoof. If expenditure
is increasing and if you do not perceive it, what is the reason? I say you do
not perceive it beoause your railway surpluses are so large that they partially
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absorb a large portion of the expenditure and still put in the pooket of the

Financo Minister a very fat surplus. That is the reason  That is not a sound

policy in finance, and I do hope, my Lord, that the successor of Sir William
eyer will certainly bear this point in mind, - It is a very important point.

." “Qivil charges algo are increasing to a very large extent, if the ratio of the
revenue yielded is compared with the ratio of the civil charges. But unfortun-
ately, the case is this, thatin India we have not got the full aud efficient_
machinery to control expenditure and to audit it as it is audited in England.
Hon'ble gentlemen who have studied the British budget as I bave been doing
for years together, will see that there is a memorandum for improving the audit-
by.the Controller of Public Accounts, ‘The audit has gone on for 60 years
past or rather 50 years, from 1866. They have a Controller of Public Accounts;
there is also a Standiug Committee of Parliament, und between them they are
taking the greatest care that expenditure is not inoreased faster than is right
and proper, and that the grants are kept well in hand. I do not know how far
the machinery here is complete. The Welby Commission did examine this
question of machinery, but I do not think they camo to any satisfactory
conclusion on it. But I do say this, that if in fature, even if self-government -
is conferred and if responsible government is attsined, and wo are in the place
of those who are now sittjig on the front benohes, then I do say that the first,
thing that we should do is to have a Controller of Public Accounts and a
Standing Committee of Council which would mcst vigilantly control . expendi-
ture Now, my Lord, the Finanoial Statement that we are discussing to-day
has been pronounced in some quarters as neither brilliant nor booming, that
it is a humdrum budget. Brilliant it might have been, I think, if the author
of the budget bad only taken care to invest it with a blaze of glory all his
own ; . and . possibly it might have been booming, too, if he had heralded it with
salvoes of artillery such as those we heard this morning and drums beating
and colours flying. In that case I suppose they will be quite satisfied.
But because of the modesty'of the Finance Minister who has brought forward
hisﬂ),qgget in asimple and unadorned stylo without any sensation, that there

. is this sort of ignorant, or hostile or prejudiced criticism, forgetting the matter
of the thing which is so:important. T believe, my Lord, that it is the most
phenomenal budget that I have ever known, and I have been a student of Indian
finance for the last fifty years, from 1868. I have .studied every budget from
that date up to this, and I oan say with a clear consoience, and nobody will say
that Wacha was, of course, indulging in rose water and kisses—I am doing
nothing of the kind—it is my genuine appreoiation of Bir William Meyer's.
financial statemanship that I do say this. I do not know of a single Finance,
Minister, even Mr. James Wilson, who having regard to our finanéial needs
in his time (1860) had ever such a difficult task as Sir William Meyer has had
for the last three years.. Itis unprecedented. There have been very many
ablo Finance Ministers in the past, Mr. James Wilson, BMr. Laing, the great
Treasury tan who has left to us 4 classio phrase in regard to,budgets—that
¢ India 1s the milch cow of England.' That is the way, cf course, in which
Mr, Laing is remembered-in India.. There was Sir Charles Trovelyan, a
great friend of India, who ‘because of his opposition to the fresh income-tax
of 1860, was re-called. Then there have been Oivilian Financo Ministers of
great ability, like Sir John Strachey, -Sir.. Auckland Colvin, and 8ir David-
Barbour ; but, as far as Indian finance is concerned, none of these in their
respective times had to overcome the difliculties of waysand means as
Sir William Meyer. I would at this stage point out that Indian finance ‘bas -

ssed through three phases. If you tako the first period between 1860 and.
1880 what do you ﬂn(} ? The revenue was small and tho sources f revenue
wore almost inelastic; hardly 40 or 50 crores were raised and at that time
public works were famished ; there was no such thing as irrigation works, and
railways wore in iheir infanoy. There was the fight among railway engingers
for "the gauges, one sido saying the standard gauge is tho best "and the other
side saying Lhe metre gauge is tho best as being so oheap ; and between them
a battlo royal was fought. At thet time, what was ibe condition of the
railways 7 \ny Member ‘of the Council, who goes through a Railway-



830 THE FINANCIAL STATEMENT, 1918-19.

[ Sir Dinskaw Wacha ; His Exoellency the Presi- [ 8t Maron, 1918. ]
dent. ] ' '

Administration Report, will find that you did not then go beyond 8,000 miles.
That was the condition. There were deficits after goﬁoits, and Sir John
Lawrence often used to be vexed on that account. It was for -tho very
reason why when provincial governors like Sir Bartle Irere tried to outrun
the cofistable he put a very big foot down on their extravagance ; thers was no
decentralisation, and the Government of India had to sit tight on every pio of the
whole country’s expenditure. Those days rolled away, Lord Ripon came in 1880
and with him came & very brilliant Finance Minister in the .person of the late
Earl Cromer (then Sir Evelyn Baring) who regenerated Egypt during his 24 years
of brilliaot-administration as High Commissioner. He was a free trader and so
was Sir Evelyn Baring and they thought the best thing they could do was to
give India freo trade, that free trade oby whioh I fully believe India has
prospered. My friend on the opposits side, Mr, 8. N. Banerjea, says that wo
are now all protectionists in India. I may say emphatically that I am a
convinced free trader, and I do say that free trade alone from 1880 till 1896
had done the greatest good toIndia ; all the larger prosperity of so many of our -
cotton mills and the larger jute mills and other factories that have been estab-
lished in India since 1880 are entircly owing to free trade. Without free
trade even to-day despite what proteotionists might think, I will unhesitatingly
say this: India even to-day is not able to make one single engine of 10 horse
power. It cannot make a single boiler ; for every little wheel and accessory
of all kinds of machinery you have to go to England or to Lancashire, When
will India doit? To say that India will be abTe to make these when she has
Broteotion is simply a delusion. Even protection will not do it.. It will

e by India’s own industrg, steady perssverance, skill, hor greater soientifio in-
telligence and enterprise that she would materially prosper, tariff or no tariffs.
Therefore, I do say, ny Lord, that the greatest good that Lord Ripon’s Gov-
ernment did to India was to give it free trade which brought out all the pros-
perity which is still growing. Then in 1885 came a poli ical faotor which brought
difficultiee of finAnce. One should know that policy and expenditure go together
in every State. There can be no expendituro without policy, and there can be no .
policy without expenditure. Bach acts and re-acts on the other, There was first
the Penjdeh incident whereby the funds of the Provincial Governments were,
of course; raided by the Government of Lord Diifferin to tue oxtent of 3 orores.
Tlen came the Burma expédition which cost a large sum of mouney and for
some time the reverues were ina very precarious .state necessitating new
and crhanced taxation in 1886-87. Then at the same time there was the
* precaviousnzss’ of the opiuwi revenue, Opium was the deur ez machina .
of those days, from 1860 until if was abolished by the "Auglo-Chinese treaty.
At preseat the deuz er machina is the railway surplus as opium wasin
former days. That makes deficits and surpluses. If you exclude the railway
surplus from your general “revenucs, whar do you find? Instead of having

. for the last ten years’ & net spr?lus of £9 million, you will discover i net
deficit of over £6} millidn. ... o '

"' His Excellency the President :—“The Hox'ble Member has-
‘been speaking for 24 minutes.” o . et

The Hon’ble Sir Dinshaw Wacha :—"Yes. Well, my Iox,
I thank you for reminding me.” '

His Excellency. the: President :— Now, perhaps, the Hon'ble
Member will finish his speech.” .

_ The Hon'ble Sir Dinshaw Wacha:—“I will conclude my
speech, - And, therefore, wiat I do say is this, that as far as-the IIon'ble
Sir William - Meycr is concorned, he has been Treally tho greatest Finance
Minister of the day. It ay be said, my Lord, that hisbudget is a solid budget.
1t is instinet with financial “sagacity and statesmanship. The present budget,
specially tho ¢ Retrospect,’ will be a light and guida to his sucoessor, and in
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that way Bir William may be called, in the firmament of Indian
finance, the Star of Arcady, that star which in olden times. used to
guide and .light' the way of the pioneers of maritime navigation. I
mean those sturdy Pheenician mariners who ploughed - the Mediterranean,
crossed the Gates of Hercules and reached the Cassiterides, in the souih
of Cornwall, for tin. Well, 8ir William Meyer in this sensc is really
the Btar of Arcady. He is leaving to his successor his Retrospect
which- will serve as a guide and a light which will enable him to shape safely his
course of tle future of Indian finance. 8ir William ‘has steered (his financial
bark through the dangerous Soylla and-Charybdis with the grea‘est‘ skill, and
has brought her to a baven of rest. Let himn now rest on his oars. 'I'bis is the
last time- that we shall perhaps see Sir William Mcyer officially as Finance
Minister, and I also cordially congratulate him as my other friends bave con-
gratulated him already. In cooclusion, all I would sayis this: ¢ Sir Williamn
Meyer, thou hast deserved well of India.’ With these few words I take
my seat.”

‘The Hon’ble Pandit M. M. Malaviya:—“My Iord, »the 23 rux.
general disoussion of the Financial Statemont has taken place to-day under the
new rule which has been introduced for the purpose. I feel thankful with
my Hon’ble colleagues for this change. Itisan advantage to have an oppor-
tunity of saying what one has to say about the Financial Statement at this
stage. But-I wish, my Lord, also to say that, in view of the very limited
opportunities that are available to Members of this Council to ventilate ques.
tions of goneral importance which cannot be embodicd in Resolutions, it is
desirable that the one day that we used to bave for general discussion, I mean
the final day, onght to be still open to us for such discussion, I know, my
Lord, that it led sometimes to a great deal of weariness, but we also know
that there were opportunities given by it to Members to bring to the notice of
Government matters of publia interest which cannot conveniently be embodied
in Resolutions. But, however, that may be, I hope that, as a result of this
carlier discussion of the Financial Statement, some at least of the suggestions
which have been made will be found acceptable by the Hon’ble the Finance
" Member. .

" “The budget is undoubtedly a War Budget; war is writ large upon it from

inping to end. It is a budget which proves more than anf'thing how closely

India and the people of India ‘have been identified with England in the mighty
strugglein which she has been engaged during the last three years and more. It
is a budget which is framed, as far as was possible to do so, from the point of
view of helping England so far as India can help her in oarrying on this great
war, : That explains both the insertion of many provisious and the omission of
certain provisions, the omission of which has been a matter of complaint. It is
accepted, my Lord, ss a War Budget. If a budget like the present one were
introduced in ordinary times, thero would have been a great outory throughout
‘the country. 29 milf;ons sterling to be spent on the army, with an apprehen-
sion that more will have to be provided -in the future, and so very little
provided for those beneficial services which go to increase the social well-being
of the people. But, as I have said, wo acquicsco in the budget, because it is a
‘War Budget, because we recognise that we have identified ourselves with the
. cause for which England is fighting, and we have dono so becauso we felt that
it was our duty to do so, I hope, my Lord, that this fact will teccive full weight
in considering what constitutional reforms should be introduced in the govern-
ment of the country. I do not mention this as a mattcr of bargain. Far be it
from me to do so, but I Lope that it will he remembered that out of the little
‘hat she had India sacrificed a great deal in a large hearted way and identified
herself with England in the struggle for freedom and the independence of nations
in which she has been engaged. ‘ . Co :

“ Thero are some featurcs of the budget, howeyer, to which at tention might
be drawn, not in a carping spirit, but beoause they merit attention. Tn the
first place, I wish to join with my friends who have complained that there has
frequently been an under-estimate of income in our budgets. This complaint is
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not confined to the budgets of the last two years as one of my Hon'ble frionds
scemed to think. It has been a chronic complaint for the last two decados.
The late Mr. Gokhale complained of it in 1908-07, and on other occasions other
Members too have complained of it. 8ir Vithaldas Thakersey . complained of it
when silver legislation was introduced. The Hon'ble 8ir Ibrahim Rahimtoola,
. whose appointment as a Member of the Executive Council of the Governor of
Bombay we have all walcomed, and whom we very much miss in this Council—
speaking in 1916 on the question of the increases in the Income-tax and the
Salt-tax, said :— S -
¢ Looking at it, as a whole, it appears £ mo that the salt-tax has been levied, as I have
already contended, to make up the deficiency in the Tariff Bill due to the exemption of cotton
piece-goods from the necessary ingranse of 2§ per cent. I mow contend that the increased
income-tax which represents a revenue of £000,0)0 is to provide Government with a surplus
which is estimated at a million pounds.’

As I have said, my Lord, in past years Mr. Gokhale complained that the surpluses
of the years preceding 1904 were brought about by a systematio under-estimating
of revenue and over-estimating of expenditure. This complaint wasalso noted by

-the Chamberlain Commission on Indian Finance and Ourrency. S8ir James
Aleston was questioned aboutit. The Chairman of the Cownmission put the follow-
ing question to him :—* But Jooking back on those years with the wisdown which
-comes from experience would you think it unfair to say that the Government
did err a little on the side of excessive caution in their financial“estimates,’ and
Sir James Meston said in reply: * I must admit they did” In’ another place
he said : ‘ The under-estimate was simply a matter of, as you have said, pro-
bably exaggerated oaution.’

. “Now, my Lord, these systematic nuder-estimates have-led to certain
‘'surpluses, and the evil of it has been that the existence of the surpluses has
deluded the people into the wrong nofion that India is prosperous. Theso
surpluses have brought upon us greater burdens than perhaps would have
fallen upon us if the fact were realised how these surpluses had ocourred.
As regards this year's surplus, my friend the Hon'ble the Finance Member
budgetted for a surplus of £136,000 only. The actual surplus is 58 million,
This has heen brought about by the inolusion of an additional income of
£3'5 million from railway revenue. This increase has partly occurred
owing to an enhauncement of railway rates and fares. I note tho Ion'ble
the Finance Member .bas, perhaps, deliberately not said . anything about
it, though of course he has included the additional revenue in his esti-
mates. But I submit that this is quite objectionable. Provision bad been
fully made in tho budget of last year for the expenditure on war by the-
taxation which had been imposed and by other neans. This inorease of railway
fares was not brought about, as my friend 8ir Dinshaw Wacha seems wronzly to -
have thought, for purposes of the war, The Railway Board say, at pago 24 of
their last Administration Report, that at a moeting at which the question of
reduction in train servioe was considered ‘it was agreed as a general principle
that fares on fast trains should be enhanced up to the exisling maximum in
order t1 discourage travelling with a view to avoiding undue overcrowding in
passenger. trains consequent on the reduotion in train services.’ The Report
goes on to say that as the result of another meeting instead of confining them-
selves to.increasing fares on fast trains, they decided that there should by ‘a
general enhancement of fares.” They, therefore, decided that on the principal
broad gauge lines the third-class fare shonld be advanced to the existing maxi-
mum, and on ofhers, where the ordinary fare had been only 2-3rds of the maxi.
mum, that it should be advanced by 25 per cent. Now I submit, my Loxrd,
that theso fares having been increased, in order to discourage travelling, tho
matter should be re-examined by-the Government, and if it is found that it
was really unnecessary to adopt this method to discourage travelling, then
fares' shoull not be-charged at the enhanccd rates nuzt year. It wae
sufficient, my Iurd, fo discourage travelling that there was a curtailinont of trains.
People could only travel by the trainsthat wore running. Secondly, if there-
was an apprebension that more men might go to the station platforrathgn .
could be admitted, instructions could be issund not to sell tickets fo them ;
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but I submit it was not necessary, nor justifiable, that such an enhancement
should have been made in the fares.

“ The principle, my Lord, of determining fares has long been established,
that a profit should not be made on railways. It has been laid down in some
countries in the legislation relating to railways, Belgium, for instance, is ono
of the countrics which has managed its railways best. While we have invested
nearly 400 millions on our railways, and have only recently beguu to earn a
small interest on it, as Mr. Carl Yrooman points out in his book, ¢every dollar
which Belgium has invested in its State railways, whether for purposes of con-
struction, or for making up of the deficits of the lean years, has been paid,
together with the market rate of interest, from the profits of the fat years.’

-There they lay down as a law that all iden of running railways for a profit must
be completely eliminated. Aund our Government, too, have recognised for the last
many years from 1869-70, when the Government started State Railways, that it
was with a view to keeping down fares ; and Major Conway Gordon, a former
Director-General of Indian State Railways, in his evidence before the Seleot
Committee of 1884 rightly said that ‘ every rupes {aken out of the country by
an English Company in excess of the normal rate of interest on the State
debt constitutes practically & direct tax on transit, which must, of course,
haveits effect on cheoking the export and import trade and on the goneral
development of the country.’

* According to this principle, whciher railways are worked by Companies
or by the Btale, the fares levied from passengers should cover the working
expenses, the interest oharges on the capital outlay and a provision for the sink-
ing fund. But the earnicgs from these railways have been increased lately. I
do not complain that they have been ; I do not suggest that they should be
reduced to the extent that would be suggested by that principle cnunciated by
Major Conway Gordon, and I submit that there was no justification for the
enhancements that were made last year.

“ The analyses of working given in the last Railway Administration Report
show that it is the third-class passenger who contributes profits to the Railways,
8o far as profits arc concerned, the first-class and second-class passeagers
need not exist. Let us take the Bast Indian Railway. The average carning
per coaching vehicle per mile on that Railway during the two halves of
1916-17 were :— )

1st class . .« e . « 14°92 and 18-82 pies,
2ud olass . . . . ¢ o 18387and 1759 ,,
Inter class . . . . . « 21'76and 2349
3rd olass . . « . b054and 5389 ,

While tho average cost of hauling a coaching vehicle with its load one mile
or all classes during the same half-year was 994 and 1094 pies, respeotively,
giving an average profit per coach per mile as under :—-

1st half, 2nd half,
1st class . . . . . . . 498 7-68 pics.
2nd class . . . . . . . 393 695 ,,
Tnter class o e e « 118l 1286,
3ud class . . . . . . . 4060 4205,

“Let us take another Reilway, the Great Indian Peninsula. The average

profits on the same basis were :—
Ithall.  ud haif,

1st class N . . . . . —048  --533
2nd class . . . . . . . 1832 1664
Iuter class . . . . 13-88 15-89
3rd class . . 2241 2437

“Therc was, therefore, no justification for enhancing the passenger fares,
but rather for reducing them  The budget will not be upset by the
Government accepting the view that these enhancements should bo with-
deawn during tho next year in justice to th: great body of people who
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contribute theso profits, because, after making a provision of 20 millions
for Military expenditure, there is still a large surplus in the bands of the
-Government, and the total amount provided for the Army includes £1,677,060
as a reserve to meet unforeseen charges. With that very liberal provision
for Military expenses there is no danger of any interest suffering if the proposal
is accepted.

“ There are, my Lord, some other unsatisfactory features of the budget,
which call for a remark. One of these is the increass in revenuo from salt.
£1} million has come from increased salt revenue. I endorse all that my
Hon'ble friend Mr, Sastri has said on thissubject, and I submit, as Sir Ibrahim
Rahimtoola pointed out two ycars ago, and, as eveuts have shown, that the
increase in the salt tax was not justifiable. It should Dbe still considered
whether it would not be right to reduoe it.

“ Among other unsatisfactory features of the budget are the growth of the
excise revenue, to which attention has already béen drawn by more than one
Member, and the scanty provision for education. Only 30 lakhs has been
provided for primary education. For continuing the building up of Delhi
40 lakhs has been provided. I should like to know why this sum of 40
lakhs should not be added to the provision for primary education. I fear
that in the matter of education the Government do not show that they realise
the importance of education to the extent that :hey should. I  submit
that the provision for cducation ought to be regardéi as a provision for war,
necessary Lo prepare the people to do their duty by their King and their
country. Among others the Ja{mnesa have recognised the value of education
in the conflict of pations. find they are already taking note of the
progress in other countries, in belligerent countries of the condition
of education. Authorities there are closely following the edwcational

rogress of the world and distributing at their own. cost in Japanese a

esoription of the slate of education in -the belligerent nations of the world. It
should hardly be necessary fo remind the Council, and least of all my friend tho
Finance Member, of the important truth which 8ir Norman Lockyer sought
many years a0 to cmphasise that brain power is the most essential power even
in matters of war. We must regretfully recognise that oven after this devas-
tating war we shall not be approaching a millenium, and the more the people
are educated the better will they be prepared to understand and discharge
their duties and responsibilities, tho better will they be alle to promote the
pations! income, which after all is the source from which'they can help Govern-
mert ot & time of crisis, I subiit, therefors, that the importance of education
should he properly recognised even during war time, and tlere should be better
provision made forit particuarly as thoreis a large surplus in the hands of
Government. The provision of 30 lakhs of rupces seows to be utterly in-
adequate for the requirements of the situation. I hope that if the Hon'ble the
Finance Member will not accept my suggestions with regard to reducing
revenue he will, at any rate, accept the suggestion that the provision for
education should be increased.

“The growth of civil expenditure, to which my friend Sir Dinshaw Wacha
has drawn attention, as well as the growth of Military expenditure, are matters
which require attention. I know that this is not the time when the Goyern-
ment can take up this question, but Tsubmit, my Lord, that the importauce of
the subject demands that wheun constitutional reforms are ir:troduced there
ghould he Committees appointed to go thoroughly into both Civil as well as
Military expenditure.

“ As my friend has shown, Civil nxpeuditure has grown enormously, and
there is no question that Military «xpenditure also has grown euorm0us|{. I
do not for'a moment suggest that the Military needs of the country should not
be fully met, but thers is a very widespread {eeling that there is much room for
retrenchment. In the report of the Mesopotamia Commission I find it
eaid :—

‘We also gather that there is general dJiesatisfaction with- the syslem of microscopio
financial control exercised cver details of Military expenditure, pay and allowances.”
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I submit that this is a matter which it is desirable the Government
should Inok into at the end of the war when the reforms are introduced.

“My Lord, in the matter of investments I must say that I fail to under-
stand the wisdom of the investment that is suggested in Home Treasury Bills,
I read at page 70, with regard to the probable expansion of the Railway
programme, as follows :—

“ Lastly, when peace conditions permit the resumption of the Railway Capital Pro-
gramme on a scale necessiry to provide adequately for reqnirements - and this will involve
making up 8 lot of lee-way in respect of the compulsory cutting down of that programme
during Lhe war—iwe shall probably. find some difficulty in raising, on reasonuble terms, the
amunt of capital whicl would ge required.  We proposn, therefore, as aFaiust our temporary
borrowinge on Treasury Dills here, avd in view of the satisfuctory financiul position of India
ns & ‘whole, to invest £20 millions in Home Treasury Bills in order to provide for tho liabilities
which in one way or another will come upon us shortly after the war ie over.’

“I submit, my Lord, that that is looking too far ahead. The Hon'ble the
Finance Member says :—* we shall probably find some difficulty in raising, on
reasonable terms, the amount of capital which would be required.” If there is
no difficulty in raising that capital now there should be less difficulty in raising
it after the war is ovcr. Secondly, as one of my Hon'ble friends {as already
romarked, {0 raise money at b per cent. and to invest it at 3'5 scems to require
a little further explanation. The Hou’ble the Finance Member proposes to
10ake this provision for a liability which, he says, will come upon us after the
war. We do not know when the war will be ovei—we all pray that it should
goon be over—but as we do not know when ¢hat will be, Isubmit that the

justification for this proposal is not quite clear.

“With regard to the question of railway fares, if I may go back to it for a_
moment, I should have pointed out that, when the Hon'ble Sir Dinshaw
Wacha said that the railway fares were ohcapest in Iudia, he forgnt that the
people of India are the poorest in the worll. When you compare tha fares
which they pay per mile here with those paid in England and America, you
must also compare the incomes of the people of India with the incomes of the
people in England and America; and, comparing them it will bo found that
the people of India are not having railway facilities afforded to them on the

cheapest terms.

“ As regards the War Loan, I will simply add one word to what has been
said about it.  When an effort is made this year to raise & War Loan, I hope
instructions will be issued to prevent any overzeal being shown by subordi-
nates. The Government have seen how wall the people have responded
alrcady, and therefore there is all the more reason why a factor, which has
given rise to complaints, shonld be entirely eliminated from the new year’s
operations. I hope that the Hon'ble the Finance Member will issue instructions
on this point.

“ As regards the restrictions on the issue of capital, I may say that I am
in entire agreement with my Hon'blo friouds over there as to there being no
neod for it. Up to this time the neads of the Government have been met and
the money which the Government wanted has been found. The ecxpenditure
has beou balanced by revenus, and therois asarplus. Is there, thon, any
justification for placing any restrictions on the issuc of capital at this stage?
If, bowever, this proposal must be carried out, then I submit two points ought
to be borne in mind by Government. Foreign companies must not be placed
in a position of advantage over Indian companies. It should not be that while
Tudian cowpanies find difficultics placed in their way foreign companies should
be fren to start work in this country with oagital raisod in other countries,
and to flood this country with their goods. Secondly, my Tord, I think a
Board should be sppointed to deal will all applications which may be wmade
for the floating of new companies, and on such a Board the Govornment
should seo that half the number of members are Indians and half Europeans,
This is essential in order to oreate confidence in the minds of Indians who are
concerned in business and who are anxious to promote the industries of the

n

country.......’
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His Excellency the President.—‘“The Hon'ble Momber has
exceeded the time allowed to him.”

The Hon'ble Pandit Madan Mohan Malaviya :—*I will not
take up any more time, my Lord.”

" The Hon'ble Sir (yeorge Lowndes:—" My Lord, I amouly drawn
into this almost intcrminable distussion by certain remarks that fell from the
Hon'ble Pandit at the commencement of his spcech. The Hon'ble Member
referred to the cbange which has taken place in the procedure of the Council on
this budget discussion, a change which was made, I believe, in consequence of
the desires of Hon'ble Members of this Council which were very frankly ex-
pressed. The Hon’ble Pandit, however, said that he hoped that your Excellency
would be able to allot to the Counoil another day for what I may call the annual
hare hunt which we used to have on matters which, as the Hon'ble Pandit
admitted, could not be dealt with in Resolutions and had no reference to the
Financial Statement. Now no one in the Council knows better than my
Ton'ble friend that we are governed here by the terms of a Parliamentary
Statute which allows us to diseuss-ii.ree types of things only. In the first place,
we can discuss motions on Bills ¢r baving reference to the Rules. In the
second place, we can discuss the Fiaancial Statement. In the third place, we
can have Resolutions on matters of public interest. There is nothingn the Aot
of Parliament L. which we are governed which will allow us, even if your
Excellency was willing to permit it, to have what I may call the hare hunt that
we have always had in former years, which is neither with reference toa Resolu-
tion nor a disoussion of the Financial Statement nor a motion on any Bill or
Bule.”

The Hon'ble Maharaja Sir Manindra Chandra Nandy,
of Kasimbazar:—“My Lord, I feel no hesitation in congratulating
Sir William Meyer on the very good luck and circumstarce that have
attended the Government in the most eventful years of storm and stress that have
followed the outbreak of the present European War. Bir William Meyer
has no doubt opened in Indian history a bold era of financial experiments, and,
in his cfforts to strengthen™* the walls .and foundations of our financial
structure,’ ho has received the unstinted support both of Providence and man.
TWith bountiful monsoons and golden harvests on the oneside and money pouring
in urexpeotedly for tho War Loan, tho treasury bills and post office cortificates
on the other, Sir William Meyer has had not much anxious time to meet
the finanoial liabilit:»s of the (tovernment, and has even succeeded in laying by
something for the rainy day.

¢ But whilo I congratulate Sir William Meyer—as one of the best financial
Ministers—I must say that the Financial Statement which he presented to this
Council just a week ago cannot be pronounced to be a very satisfactory and
pleasing State document. It is evident, from the revised accounts, that Sir
William Meyer’s budget of 1917-18 contained under-estimate of the revenues
of India. Almost every important head of our revenue, cxeepting opium,
hus . yielded larger revcome in the present year than Bir William Meyer
budgetted for in last March. Excise, customs, salt, income-tax, post and
telegraphs and exchange have all exceeded the budgetted figures oi 8ir William
Megyer, the greatest surprise being the railway earnings which come to nearly
six million pounds sterling or close upon nine crores of rupees or nearly

-double of Sir William Meyer's budgetted estimate. Though I fully appre-

ciate the difficulty of forming accurate estimates of our revenue at such an
uncertain period of our finances, I cannot quite exonerate our Finance Member
from the evil consequences of an under-estimated budget. I feel in my
heart of hearts that this under-estimate of the revenues of India in the-budget
of 1917-18 nccessitated an additional burden on the Indian tax-payer, and if
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this tendenoy of an under-estimate had not overtaken tho Financial Départment

of the Government of India, there would bave been no new imposts last year,

no panic for fresh taxation this year, and perhaps more money would have

%c;wed into the Imperial Exchequer in the shape of contributions to the War
an,

“ My Lord, following the line cf argument I have beex tryinF to (levelop
in the above observations, I feel bound to characterise Sir William Meyer's
financial disbursements for the coming year as equally disappointing. With
an unexpectedly large surplus in hand and budgetting for another year of a
not inconsiderable surplus, it is néither vory gemcrous mor gracoful for s
Finance Minister to stand where Bir William Meyer does. Sir William
Meyer does not think it proper, under the -circumstance, to add to our
bordens nor does he sce his way to reduce the existing level of taxation.
Porhaps thatis, alterall, a very safe and wise policy to adopt. But what
strikes me as the mnost disappointing feature of Sir William Meyer’s financial
polioy is that he stints to use his huge surplus for the betterment of the condi.
tion of the Ieople who have so very largely contributed to it. Of course, no-
body would like Sir William Meyer, at a time like this, to embark on any
ambitious scheme of social or industrial improvemert which might involve
either heavy financial outlay or large recurring grants: but it is difficult to see
why a very large portion of his surplugcould not gc spared for cither the oause
of primary-education or sanitation—so essential to the amenities of civilised
life. v '
' My Lord, the question of a surplus leads me to offer another criticism,
It transpires from the figures which find place in Bir William Meyer’s Fivancial
Statement that practically the whole of -the present year's surplus has becn
contributed by the Indian railways. My LonF, I quite remember the time when
eminent Indian publicists used to question the wisdom of pushing railways in
this country as a State venture and also protested against its expansion at the
negleot of irrigation, My Lord, the railway polioy of the Government of
India has proved most beneficent to us, and there is perhaps no one in this
Council who, far from challenging the wisdom of that policy, would not care to
justify and bless it now. Most unfortunatoly, this very important souroe
of our revenuo is now being neglected, and the Government is unable to fiad
for the Indian railways even a third of the money which Lord Incheape’s
Committes recommended only a few years back as absolutely necessary for
their development. Itissomewhat consoling to notice, however, that the
Government have already been able to invest £20 millions in British treasury
bills which, after the war they intend to spend for railway developmenti in
Tndia. That may make up for the lee-way that has been lost during the last
few years. But I do nct find any valid reason why the Government;, should
not cultivate the Indian-market to obtain greater assistance from indigenous
capital towards reproductive outlay on our railways. Sometime in the near
future, when the war isover, an attempt cught to be made by the Government
to raise a rupee loan for the purposo of expanding our systein of railways.

“My Lord, spcaking of our railways, I cannot omit to urge on the atten-
tion of tho Government the great necd of nationalising them or bringing them
absolutely and invariably under State control. ‘The question of the national-
isation of our railways, my Lord, is more a financial aud economic problem
than a question of general poliocy, and I make bold to say that as soon as thig
golicy is adopted, it will popularise our railwaysin such a fashion that the

ificulty of raising capital for them will uever arise. B8ir William Meyer
has taken many bold finanecial stops in tho last few years ; may I appesl to him
to recommend to the Government of India the nativnalisation of our railways
as another step which will carry his name down to posterity ?

“ My Lord, the establishment of a ship-building branch of the Admiralty in
India and the decision of the Government to got 3,000 railway wagons built
anuually in this country fora period of ten years from now unmistakably
indioate the final abandonment of the policy of laisses faire, against which your
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Excellenoy made such a notable pronouncement a fow months ago in Madras.
I have no doubt that, with the full and frank abandonment of this coonomic
doctrino and the adoption of an active and energetio policy of industrial and
agricultural development, the revenues of India will exceed at one timo the
wildest dream of any Finance Minister of to-day. I hope the Government
will tako time by the forelock and move ahead with a quickened pace towards
the realisation of this ideal.

“Iam sorry, iy Lord, the condition and circnmstances of the present titanio
strugzle have upset the price of silver, which has rison {rom 874 to 43d.
per cunce, and disturbed, in spite of tha gold currency reserve, our whole
system of exchange, and nccessitated many legislations to readjust our paper
and metallio currency. I hope, however, that the credit of the Government
of India is 50 well established now that an inoreased paper ourrency, even
without a sufficient melallic backing, has come to stay as a great relief
and support of Tndia’s finanoial position. Yet, I thiuk, it would be a wise
ccunomio policy forthe Government to kecep and invest in India the bulk
of the gold and “paper currency reserves which the Secretary of Btate for
India now holds in England. ‘

- “My Lord, 1 have ncarly finished : I have one moro word to add. Before
the commencement of the titanic world-conflict which is now shaking to its
very foundation the edvilisation of the West, India paid a billof a little over
£20 millions for her army, marine, military works and special defences.
To-day, our total military bill comes to the neighbourhood of £31 millions,
thanks to the war. This amount is several times over what all India pays to-
day for the education of her children. My Lord, s0 long as the war lasts, we
will do our very best to help England and her Allies with our men and
money. England’s cause is our own and with England, my TLord, we will
sink orswim. Our contributions to the war so far have neither been mean nor
hesitating ; we have evor becn and shall always be ready at the beck and call of
the Empire. Indian troops have bled themselves white in the various theatres
of the war in East and West ; we have paid o far nearly 66 million pounds
direotly towards the expenses of the war, besides the very large amount volun-
tarily contributed by us towards special purposes, equipments or comforts for the
troops and the heavy military bill of the Governnent. . May we not expect that,
when the war is over and the armour is laid down, education will take the place
of military expenditure in our budgets and make up for the neglzct of the past ?
My Lord, when the expccted coostitutional reforms come into operation, Sir
William Meyer has announced there will be & decentralisation of finance and
very few ‘divided heads’ ¢! revenue, and tho provinces will be allowed the pri-
vilege of imposing taxation and, I hopealsn, to raise loans for special purposes.
Whether the provinces are or are not able to provide adequate mcans for the
spread of education to the extent we desire, I hope, my Lord, the Government
of India will never consider the internal development of India and the social
advance of her pcople matters of less concern to themselves than the main-
tenance of a well-equipped and up-to-date ariny and navy."”

The Hon’ble Dr, Tej Bahadur Sapru:—“ My Lord, even at this
late hour of the day I trust your Lordship will bear with me for a few minutes
and permit me to pay my humble tribute of admirativn to the Hon’ble Sir
William Mcyer on this occasion when he is presenting to us his last Financial

- Btatement. My Lord, during the tenure of his office he has hal to contend

against diffculties of an extraordinary character, and, I think, il must be ad-
mitted as, indeed, it has been admitted very frankly by every Indian Member
thisafternoon that he hias given a most excellent account of his stewardship of
Indian finances during the last five years. My Lord, as evme of the speakcrs
have reminded us this afterncon, Sir William Meyor has been subjected to oriti-
cism, mostly hostile in certain quarters. But [ venture to think that Indian
gentiment is entirely with him, and i¢ the support of Indian sentiment and
Tndiao opinion can bring any solace to him, ha can have pleaty of it. My Lord
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the Financial Btatement that he has presented to us to-day is, to my mind, a
complete refutation of the eriticism passed on him or of the criticism levelled
against India. No doubt the war dominates our finances, but one pleasing
feature of the Financial Statement is that there is no additional taxation to be
imposed this year, while, on the other hand, it brings ovt into prominent relief

the magnificent services renderad by this country during the period during which -

Sir William Meyer bas held the high office which he is about to quit. Now,
my Lord, I do not wish to traverse the ground which has been covered by so
mauy of my Hon'ble colleagucs in tho course of the day, and I shall, therofore,
contine myself to one or two points only. I mustcongratulate the Hon'ble the
Tinance Member upon the remarkable success that hasattended the War Loan,
and I sincerely hope and trust that t:e next War Loan will be equally successful.
I at the same time join my friends in expressing the hope that spegific instruc-
tions will be issued to the officers of Government that no ground is given for
complaint by subordinate officials with regard to any undue zeal in collecting
the money.

-“My Lord, the real point in regard to which I would invite your
Lordship’s attention and .the attention of Government is the question of
education. It is perfectly true that we aro going to get 30 lakhs under the
present soheme, but it seems to me that having regard to the size of the

.country and having regard also to the slow progress which education has
so far made the suin allotted:is wholly inadequate. When one compares this
paltry sum of 30 lakhs with ihe ambitious programme of Mr. Fisher in
England, my Lord, one is astortished that the Government have not seen their
way to make the rate of progress a little more quick. Now, whatever may
have been the case in regard  to primary cducation in the past, I think, the
whole question of primary education has got to be approached now from a
different point of view. We cannot forget that the announcement made in
the House of Commons with regard to responsible government imposes a still
greater obligation on the Government to quicken their pace with regard to
education all round if it is considered at all necessary, as I think it is, that we
‘should have educated electorates. I think, my Lord, therefore that the sum
of 30 lakhs is wholly inadequate, and I would earnestly urge upon the Finance
Member to consider whether it is not possible for him toincrease the allotment
with regard to education this year.

“My Lord, I have one provincial grievance. In speaking last year on
this subject I complained that Bengal, Madras and Bombay which had already
got more had been allotted a largor share, while my provinco had got less.
I find the same story is repeated this year, and I would therefore earnestly
ask the Hon'ble Sir William Meyer, as also tbe Hon’ble Sir Saokaran Nair,
to consider whether it is not possible to give us something more out of the
balance. My Lopd, I do not wish to take up your Lordship's time unneccs-
sarily any furthe, but I would like to .associate wyself with my friend tho
Hon’ble Mr. Bastri, with everything which has fallen from him with regard
to the increase of railway fares and also with regard to the question relating
tosalt. With theso few words I resume my seat.”

.The Hon'ble Mr. M. A. Jinnah :—“I cannot say, my Lord, iliat
I am av expert ia finance, and I do not thivk that I cau throw avy light on
the Fioaucial Statement that has been submitted by the Hon’ble Member in
oharge of Finance. As an ordinary layman what strikes me is this, that tho
proot of the pudding is in the eating, and I find that the Financial Statement
that is prese ited to us to-duy has a surplus and no fresh taxation, and that is
a most satisfactory slate to be in. That is all that I cansay with regard
strictly to the Financial Statement. -

“My Lord, last year I wag responsible for saying that the budget was
presented to us in this Council, when we could not change a single word or
figure; and it was like flogging a dead horse. Since then the procedare has
beeu changed, and we are given an opportunity to discuss the Financial State-
ment when it is not flogging a dead horse, but, as T may say, nioving a live
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~ horse. I hope that the change in the procedure, which has brought this discussion

{o-day, will enable the Finance Member to consider some of the poinis which
have been brought out, and I hope it will bear some fruit. 1 hope that
on the 22nd when we get tho budget presented some at least of the sugges-
tions that have becen made might be accepted. I wounld oniy say this,
my Lord, that I support entively what Mr. Sastri said about salt and primary

* education. There 1s oue more word which I would point out tomy Lon’ble

friend, Sir George Lowndes, who b}r}pgened to say that we have done away
with “the hare-hunting debate.’ No od{ appreciaics that more than I do, my
Lord, but it was a very great privilege which was enjoyed hy this Council for
many years; and with vory great deference to the Hon'ble Member I sce nothing
in law which preveunted that practice from being followed. That advantage
has been taken away, and I believe somo Aembers keenly feel that that
advantage has beeu taken away. Though it is perfectly true that we can bring
forward Resolutions in this Council, and probably the Hon’ble Member will fin
more Resolutious in future because he has taken away this privilege. Butit will
take more of the time of the Council, whereas what he desoribed as the hare-hunt-
ing debate had the advantage of preveating people from zoing so far asto bring for-
ward Resolutions but gave them opportunities of drawing the attention of Govern-
ment to certain matters of public importance. Ilowever, that privilege has been
taken away, and I hope that it will be compensated by the Finance Member
in showing us on the 22nd that what has happened to-day has horne some
fruit. Now, my Lord, before Isit down I would join in what has been said
about 8ir William Meyer. I have listened o the debate from the morning
till past five, and I was wondering what would be the height of my awbition
just now if I had to make a choice. I honestly say, my Lord, that I have come
to the conclusion that I should like to be in the place of 8ir William Meyer
to-day. ButI do not think I should like to continue for moro than to-day,
because I think on the 14th instant, perbaps, he may have some trouble about
the Income-tax Bill.

“All the same, my Lord, I join in the sincere congratulations and the good
wishes which have been offered to him, that when he retires he may have the
happiness and rest that he fully deserves, and Iam sure that Iudia, not only -
in this Council as represented by the various communities, but India es a
whole outside fully recognises the services that he has rendered to our Finance
at the critical moment. Ile desorves well of India and rightly so.”

The Hon’ble Sir Hugh Bray :—“My Lord, I have no speech to
make, but I should not like the Hon'ble Member to think that I alone id
not join in the congratulations offered to him. I desire, therefore, to associate
myself very sincereTy with the shower of congratulations that have fallen and
are falling on the Hon’ble Member's head in connection with his most success-
ful farewell budget. I should also like.to associate myself with a good deal
of what the Hon’ble Mr. Hogg from Bombay said but not with all because
I do not agree with him iu regard to Premium Bonds. I suppose that many
Finance Members if not most havetio wait for a post mortem for a proper
appreciation. In this case vivisection self-performed has had most satisfactory
results. T think, my Lord, I should be perbaps less or more than human if I
refrained from reminding the Hon’ble Member that 12 months agoI said
certain words here which he construed {0 mean or to imply that he ran some
danger of going to jail for the wayin which he had dealt with the railway
earnings, Itis, therefore, my Inrd, with unbounded satisfaction thatI find
that he bas had such a good year that he has been able to make restitution,
if as I hope I do interpret corrcetly what he said on the 1st of March and I
trust that thereserve he then referred to may be so ear-marked, so tied up, that
it youst bospent on Railways only and that next year it may be possible
to provide even a further rcserve.” '

The Hon'ble Raja Rampal Singh:—“My Lord, heing under
the impression that to-day’s speeches will ba strictly confined to the Financial
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Statement I had no mind to speak, but, it was only this morning that it came to
‘my mind that I may also take advantage of the privilege that we enjoy I
dotermined to prepare a speech. The time was short at my disposal but to
~.my grea relief the old saying ¢ short and sweet’ came to my help. To make
my specch short was in my power, but to impart sweotness to it was beyond my
- capaoity. . However, I brought satisfaction to myself with the idea that if my
speech Wwill not be suggestive of any improvement in the finances or financial
systern of the countty or any reform in its administration, I will at least have
tﬁe satisfaction of not having wearied the Courcil by a monotonous speech
though I fully associate myself with the views expressed by my . Hon'ble
~ Oolleagues. e '
! %Now, my Lord, I beg leave to give expression to feelings of- cordial
gratitude on my own bohalf and on behalf of the landbolders of the United:
Provirces of Agra and ‘Oudh to .your Excellency’s Government and to Sir
Willigm - Meyer, the Finance Momber in particular, for the most praise-
~worthy mauner jn which the levying of any fresh taxation has been avoided.
~The shadow of 'that titanic war, which Germany started three years ago to
-gain: her own selfish ends, is still over us and at a fime when there was not
a little Apprehension in the country that new mncthods of fresh taxation may
be debised’ by. the Finanocial Department tomeet the exiguncios of the most
extraordimary situation, it is 00 Jess & matter of self-congratulation to us as it
is to’yowr Bxcellency's Gorernment that the finanoces of the country have
béon maniged in such a masterly manner as not to necessitate the imposition of
any further burden on the shoulders of the people.

' There is one matter, my Lord, which is cxercising the minds of the land-
holders ofthe'country with considerable amount of anxiety and uneasiness,
It is the innovation (hat is intended to be adopted in the method of caloulat.
ing their assessable incomes.........

' '"Hie'Excellenc# the President:—*I think the Hon'ble Mambor
is travelling outside tho limits which are permitted to him."”

The Hon'ble Raja Rampal Singh:—“I thought that some
income has been estimated and added to the assets, and so I wish to point out
lo the Hon'ble the Finance Member that if any assessable income has been added
in the Financial Stalement for the lovy of a higher rate of income-tax, any
such estimated incomo should be left out of ‘account.”

]

His Excellency: the President:—*Ho has already told you that
nothing has been added to the estimated incomo.” :

‘The Hon'ble Raja Rampal Singh:—<I did not know that”

“The Hon'ble Sir William Méyer ¢—*T can assure the Hon'ble
Member that nothing has beon added in the Financial Statement on this

score.”’ '

The Hon'ble Raja Rampal Singh :—“Thank you, 8ir,’

“My Lord, this is not the time to press for allotments towards objeats
caloulated to advance the moral and material progress of this country though
it cannot be too incessantly impressed towards what direotion that advancement
lies. I am fully confident that your Excolleroy's Government will by exercising
overy ecunomy.compatible with eflicicney in the administrative cxpenditure
of the State will take carly steps to bring about thal educational, agriculuzal
and commereial development in the country for which we cannot bo too

impatient.
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“ My Lerd, I caunot reswine my scat without offering my {ribute of well-
deserved praise to my Hon’blo frierd Sir William Meyer for the admirable
ualities of his head and heart which he has. brought to bear to steer the
nances of this country duving his tenure of offico as Iinance Minister. The
times wore hard, the difficulties severc, but he managed them in such an
admirable manner that we cannot in fitting words give expression to our
sense of appreciation.® It is a matter of greal regret to us that a few months
hencp he is to quit the office which be so worthily filled in the Jast few years.
Iﬁi hil}l’ India will lose the services of a most capable and sympathetio
ofticer.

The Hon'ble Sir William Meyer:—*My Lord, I find it
difficult to express adequately my deep appreciation of the most cordial and’
Xindly way in which all my ron-official friends have spoken of my Finanoial-
Statement for the year 1918-19, including the Revised Estimato for the ourrent
geur, and of my work as a whole as Finance Memler. As one of the speakers

as rather aptly put it, it is rather difficult as a rule for a Finance Member to
get liked, Ilc has always to be treading on somebody’s tocs ; he has to refuse
grants which people think they have made a very good case for. e has, as

as happened to me twice in my ecarecr, bad to raid hen-roosts-~to come
down on the people with extra taxes; and so he is gencrally regarded and tends
to regard himself, as a sort of Ishmacl. Perhaps he may get a welcome when -
he first comes on the stage; but he does not expect wany bouquets when he
goes. It has been, therefore, a very great source of pride and pleasure to me to

nd that, although I have been on the stage so long, my budget and my policy
have elicited such warm, I might almost say affectionate, approval from my
friends hero. It justifies the claim I ventured to make in my speech on the
1st of March that, thcugh my non-official colleagnes have on occasions differed
from me on particular points, they have given me most warm support asa
‘whole, realising that I love India and bave given my best to her. They have
assured me of that in terms which I shall never forget. - Their approvalisa
source of great satisfaction te me, and it will be onc of the most cherished remini-
scences of my Indian career, which will be closed cre long.

T hope, however, as one of the speakers has said, that I shall, when in
England in what I may cull a disembodied capacily, meet at any rate
some of my friends when they come over cn business or pleasure.

“Turning now to the various criticisms (hat have been made, I note the
warm congiatulations on the avoidance of taxation. At the same time various
speakers exhibited a yearning for greater expenditure. I am asked why more
money could not be given for Education auvd Sanitation. My {riend the
Hon’blo Mr. Bannerjea yearned to spend miore meney on the Army and so on.
Well, I shall touch presently on the question of extra grants for Education and
Sanitation. But I would remind my friends who have taken this line that
you canaot have things both ways. The Hon’ble Pandit and another speaker
or two said ‘ You have got this big surplns, which may probably be bigger
still at the cluse of the year. Surely, you necd not be so miserly; you can
give out more money.! Well, if my friends follow carefully the exposition
I.ivegiven of our Ways and Beaus posilion for the year that is coming
oi us, they will find that, as I have said, we shail want all the money we
have got to mcet the Ways and Means difficulties. I would remind the
Council once wore that, even as it is, we havo not been able to: make
speoific provision for the Sceretary of State’s Council Bills, so neceseary for
the support of India's trade ; and, therefore, I say thab the fact that there is
a surplus does not show that wo can dissipate it so freely on expenditure as
one might in ordinary years. This is a war year and the next yearisa war
year, and e must conserve our resources to the utmost.

“ Then, somo reference was made to a charge that I had nnderestimated
our income in the current year, and that this underestimating of re-
venue, and — it was implied - - overestimating of expeaditure, was an in-
grained vice of Indian Goverameute. Well, I hava no doubt -that the
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Qovernment of India must always be cautious folk. 'They have felt that you
cannot turn the taxation tap on and off so readily and easily as yoa do at Home,
They felt that it is better to he on the safo side because thoir ealoulations may
at any time be upset, as Bir Edward Baker’s were on ono occasion, by bad
seasons. Thereforo, as I say, you must .he prudent aud cantious, and this is
doubly nccessary in the case of the present war with its kaleidosocopio
surprices, My friond the Hon'ble Mr. Sastri noticed that if I have under-
estimated the revenue I have also underestimated the expenditure. Military
demands came which I could not possibly resist. I maintain what I said on
previous occasions that really, so long as this war lasts, wo are groping in the
dark, and that if our estimates turn out to bo better than we expected, it is a
matter to thank Providenco for and not be too critical about. And lest this
should be thought to bo some special vico of bureaucracy, I would remind my
Hon'ble friends that in the British Parliament the estimates that the Chanoellor
. of the Exchequer has put forward during the war have been sot aside by actual
events to a far greater extent than our estimates here. :

“Then reference has been made to the lapses in Provincial exFenditure
-under Education and other heads, lapses in the current year, Well, I want
to state emphatically that wo put no pressuro whatever cn Local Governmonts
to out down the budget cstimates we had agreed to. 'The lapses that occur
are, I think, absolutely due to the feeling that it is better to defer expenditure
and incur it to betler advantage later than to rush into outlay simply to show
that the budget estimates have been worked up to. Anybody who has
cxperienco of these matters will know that it often happens that, towards the
close of a year, you aro faced with the question, can you lay this
money out to the best advantage? You can throw it away and make it
appear that your actvals square with your budget. But wise and honest
‘people will say that it is much better to let it lapse and spend it to advantage
‘and with greater de]ibemtion.. next ycar. :

“Then, we have had a wail that beneficent expenditure is at a standstill
owing to.the war. - Well, the war is on us, and we cannot expeot to get on
with other- outlay as if there were no war at all. My friend the Hon'ble
Dr. Sapru referred, I think, to the fact that Great Britain was nevertheless
spending much money on education. He referred to Mr. Fisher's programme.
I would remind my friend that Mr. Fisher’s programme has not come in yet ;
it has had to be postponed.

“ As regards the current year's Provincial budgets, in spite of the necessity
for economy which the war requires, we are, a3 I said in 1y speech on the 1st
of March, giving the Provinces an opportanity of sperding threce million
pounds more next year than is actually being spent in the current year. [f

‘ou compare the budget, estimates of the coming year with tho figures of the
'}ast peaco year, 1013-14, you will find that thero is an increase of expenditure
of about one million pounds, from £3,177,600 to ££,121,000, under Liducation ;
and if you compave the budget allotment for education in 1918-19 with the
Revised for 1917-18 you get a rise, in round figuves from £3,360,000 to
. £4,120,000. Some of the Members have spoken as if the special grant of
'£200,000 which we are making from Imperial funds was the only contribu-
tion to educatinnal progress in the coming year. Vell, education is a Provin-
cial mattor, and the expenditnre comes from Provincial revenues.  What we
“have done in past years, wheu our finances allowed of i, und what- we do
this year as an earnest of what we should like to do if tho war was
not on us, is, evory now ard again, to make additional grants to the Provinces
from the Tmperisl Excheguer. But the expenditure remaing, in the main,
Provinoial expenditure ; and the fact that there is an inercase budgetted for in
.1918-19 shows that, iu spite of the war, the I'rovinces aro goine ahead.

K “Similarly, for Sanilation (he current year's budget fiznre was ahou
£610,000 and the Revised £380,000. In 1918-19, thero is a provision of
£715,000 for Sanitation as against £423,000 in the last peace yrar, 1913-1t.
That is a very large proportional increase. The Sanilation expenditure in
Bengal, to which the Hon’ble Mr. Bannerjea referred, has risan from aboul six
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Jeklis in the current year's budget to nearly 13 lakhs in 1918-19, and that
includes a considorable amount of provision for mensures againat malaria.

“As to expenditure on  Agrioulture, to which ono speaker has referred,
if ho looks st the Ludget allotment for the coming year, he will sco that it
is nearly 50 per cent. ebove that for 1913-14. So 1 maintain that, in spite
of war conditions and the necessity for conserving our resources as much as
possible, we are still making very fair progress in beneficent expendituro.
Well, I have been asked if we cannot give more special grants. I hava
alrcady answered the question : we have not the necessary funds, having regard
to the demands on'our resources for Ways and Means purposcs. Thereis also,
as I indicatediv my speech of the Ist March, another reason. "\We have got
under consideration, in connection with the scheme of constitutional reforms,
the foturo relations—financial as well as other relations—of local bodies,
Provincial Governments and the Government of Iadia, and till we have
determined what those relations will be obviously we caunot go in for large
commitments based on the existing system. My friend the Hon’ble Mr.
Bannerjea regarded this announcementas a great triwmph for his views
on Provinoial autonomy, and chaffed me genially for haviug taken a different
view now to what I took in & debate in 1914 when he raised the subject in
connection with .the famous Delhi Despatch. Well, if my Hon'ble fricad
wishes to claim me as a captive to his bow and spear, he is welcome to do so,
but I would like to remind him that what I said then—that is, in that dcuate
of 1914—was that the Delhi Despatoh only spoke of Provincial autonomy as a
distant ideal ; it did not give any pledge for immediate action. We have pro-
gressed more rapidly now, and perhaps we can act sooner than we thought
possible in 1914. My Hon'ble friend is an impatient idealist in this matter,
An impatient idealist has been desoribed by somebody as ‘a beautiful and
ineffectual creature ;' but I do not commit myself to that desoription at all.
An impatient idealist, I think, is a very useful person. Without the impatient
idealist wo should all get far too much into the ofdinary ruts..........”

The Hon’ble Mr. S. N. Bannerjea :-— Whatever has heen done
has been done by impatient idealists in this world.”

. The Hon'ble Sir William Meyer:—“As I have just hecn
_ saying, without the impatient idealist we should stagnate; but at the same
time the impatient idealist, when he begins, is just as much before the right
time as tho obscirantist conservative is behind it. A Government has to
take a prudent cowrse. 1 jistens to the impatient idealist, but it cannot
prudently move till it has made sure that the route is the right route, and that
the ground will bear the progress which it is proposed to make.”

" The Hon’ble Mr, S. N. Bannerjea :—“1lc impationt idealist
bas triumphed in this matter.”

The Hon'hle Sir William Meyer :—* He generally does in the
end. Well, my fricnd, the i patient idealist, if he will allow me to call him so,
and some other speakers have oriticised us on the ground that the additional

* pay to Dritish soldiers provided in the Financial Stutement has not been
accompanied by a corresponding increase to the Indian troops. It is not,
for thé very good reason that we made the increase to the Indian troops first,
We did that with effect from the 1st of January 1917, and it was mentioned
in the budget of the ourrent year as materially adding to the military eslimates,
We increased the pay of all ranks from Subadar-Major downwards; and we
‘gave the sepoy, instead of an increass of cash pay, frce rations which were
estimated at that time to be worth an additional pay of Rs. 3-8 per month,
and which, a8 prices haye continued to icrease, is worth still more now......"”

The Hon'ble Mr. S. N. Bannerjea :—"May I make a submie
sion? My point was that Rs. 11 which is the increased pay plus the rationg
which you give are not sufficient. 'That is my whole point,”
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The Hon'’ble Sir William Meyer :—“I will mcet that dircotly;

‘but what I say is that we did make very material additions last year.”

The Hon'ble Mr. S. N. Banerjea :—"1It is not enough.”
. The Hon'’ble Sir William Meyer:—“ Weo also raised pensions.

"We gave men a bonus of Rs. 50 on recruitment. 'We have given improved

-

clothing and housing conditions. But my Hon'ble friend says it is not enough.
I want you to spend millions more.” Well, if you spend millions more, you will
have to increase taxation very considerably. I am less of an idcalist in
these matters than my Hon'ble friend, ‘and I will wait for the military
authorities to put up proposals to me. It is the military authorities

"who have to deal with a great deal of possible military expenditure to ;iudge

which military expenditure is most essential ; and I may say that His Exoellency
the Commarder-in-Chief and Army Member has always shown an extreme
amount of—may I eay P—Scotch caution in deciding how far to progress; but -
when he comes to me he generally does so with such a complete case that

I throw my hands up and surrender to his discretion,.,... "

The Hon'ble Mr. S. N. Bannerjea :—“You will get muc more
recruiting.”

His Excellency the President:—“The Hon'ble Mem}.er has
had his say already.”

The Hon'ble Sir William Meyer :— Then, the Hon'ble Sit

_ Fazulbhoy Ourrimbhoy asked me for an announcement of our position in

regard to expenditure in Persia and Mesopotamia. As regards Mesopotamia
our expenditure is limited to the Expeditionary Forces there—I mean expondi-
ture w%ioh we have eventually to defray from Indian revenues, not what we
pay in the first instance on bebalf of His Majesty’s Governmont and get baok
from them. The Resolulion of 1914 puts on usthe normal charges in respect of
those forces, namely, what we should pay for them if they remained in India.

“ As regards Persia T caunot say more than what I said in paragraph 16
of my speoch of tho 1lst Msrch. ‘There I spoke of the Bouth Persia Riflos as
¢ & corps ruised to assist the Persian (overnment in maintaining order in
tracts in which British intercsts are specially concerned with refercnce to
resent war conditions, and indicated that the cost of the corps ‘is
ivided like other Political expenditure in Persia between His Majwty’a
Government and ourselves. Well, my Hon'ble friend,” I think, knows
that Persia is in a rather delicato situation ; that there are Turkish troops in
the country ; -that there are German agents in the country, that thero are
large tracts in the country which have been the scene of local disorders, I am
sure he will not press me to make any further statement ds to the precise
funotions and use of the SBouth Persia Rifles, I must ask the Council to take

- it from me that they are doing useful work.

% Then, my Hon’ble friend Sir Fazulbhoy Ourrimbhey, and T think the
Hon'ble Pandit also, criticised our investment in Home Treasury Bills—our
special investment of 20 millions—on the ground that it is out of the proceeds of
“borrowing here and that we are paying more here than wo get in Interest -in
England, Well, that may he ; but surely my Hon’ble frieng realiscs that it is
‘necessary to borrow here for the purposes of our war finance, which includes
amoug other things largo expenditure on account of His Majesty's Government
and the meeting of Council Bills to promote thoso trade interests in which thn
Hon’ble Sir Fazulbhoy Currimblioy is so interested. 'We bave to lay out this
money ; we canuot get ndequato specio payments in roturn, for the reasons I
‘have explained, and so we have to be content with Treasury Bills at Homa.
‘That is a war sacrifice if peoplo like to collibso; but it is justified in the
‘circumstances of India’s trade among other things! The Hon'ble Pandit
objected toany investment at :all. He would liko the money to lie idlo in {ha
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Becretary of State's coffers. Well, I have explained that it has accumulated in
the Secrelary of Stale’s coffers for reasons which are beyend our control, and
that being s0, we thought we weie doing a goed stroke of business for India in
persuading the Secretary of State to invest it......"”

‘The Hon'ble Pandit M. M. Malaviya :—* Why raise it ? *

The Hon'ble Sir William Meyer :—If the Hon'ble Pandit has
followed my exposition of the Ways and Means situation, he will have scen
how necessary it is for the money to go Home snd that we cannot get speoie
back agsin. That is one of the difficultics of the situation. '

. “Then the Hon’ble Mr; Hogg raised a kindred point asto therise in the
rate of exchangeaffecting our Home investments when we want to get them
out heve, meaning, I presume, that we should get less in the way of rupees
than thejamount of our original remittances. Well, most of our investments
are in short term Treasury Bills. We may lose by exchange in bringing the
money out when we can bring it out; but it must be remembered that we gain
in our remittances Home, so that the one balances the other. ' :

* Also so far'ns this money is applied to holp in the Railway Progra'mme
it would come’out not in acturl cash but in railway material.

“Y note the remark whiz". Mr. Hogg and 8ir Fazulbhoy and some other
speakers made in regard to olir contemplated measure for restriction of flota-
tions of private issues. Well, T shall Lring forward that Bill in a few days’
time and it will be published for information. I only want to say now that
there is no intention of absolute prohibition, asmy fricnd, Mr, Sita Nath Ray
seems tn imagine.. We unly propose to follow the system that has been adopted
by the Home Treasury since the beginning of the war, which is in force in
India row in respect of so many other matters connected with the war, by -
requiring a special license before private flotations are made of registered
companies. Ifit can be shown that new flotations will not compete with our
loans, or if they would compete are nevertheless in the national interest, as for
jnstance in the production of material required for the war, certainly I will
never be chary 1n giving the licenses. I also note as a very useful remark
Mr. Hogg's suggestion that we might in some onses make it a cordition that
till a company can get to actual useful work of its own it should temporarily
invest in Government funds what it gets from the publio.

“Bome of the speakers have referred to the undesirability of undue
--pressure in respect of our current war loan. I cotirely agree with them that.
there should be no unduo pressure. Put on the lowest ground, it defeats its
own object, becausn for one man you get money out of by compulsion you
may prevent toa others from subseribing. Bub we do waut a great deal of
persuasion, and though persuasion should not develop into compulsion, no _
doubt occasionally there has been too much zeal on the part of some subordi-
nate local officials. I daresay there have been individual regretfable instances
of this sort, but speaking as a whole, I de not think that it can be said that
in respect of our current year’s loan there was unduo pressure exeroiscd, -
though there was 1enmarkably succcssful persuasion by Heads of Provinces and
their committces. But I am rﬁxite ready if it is thought desirable to let it be
known that Government are absolutely opposcd to any coercion. I mote also,
as a very uscful one, Mr, Hoge's suggestion that when we make a definite
announcement as to next year's loan wo should indicate how the difficulties
that aroso this ycar in respect of the issue of scrip are going to be avoided
next year. _

* Bvery Member who spoke showed warm appreciation of the loan and
of its objects. There was one marked exception in a speech, which, per-
haps fortunately, has heen taken as read. 'The ITon'ble Mr. Rangaswami
Ayyangar's taken-as-read speech contains this gein—* In the matter of issuing
another loan this year I should say that it would be more advisable {o issue
it next year, The rate of interest has already become very high and-the
flotation of auother lean will jeopardise the interests of landowners ang
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other industrial people wanting capital or otherwise indebted. Well, thaf. is
a very sordid way of looking at things, looking &t them from the point of view
of the iutorests of the speaker’s own class, and regarding the interests of India
and of the Empire as #il. I am very happy to feel that this is a mero isolated
critivism which has found no echo at all io this debate, where, as I say, the loan
has evoked warm appreciation.

“There were a few remarks from Mr. Sarma and Mr. Sastri as to the
inflation of currency and its effect on prices. Well, I do not see how the
currency can be said to be inflated by our coinage and note issues. We-only
coin whon it is shown to us to be absolutely necessary to add to stock of rupees
and similarly with regard to noto issues ; and the result as regards our coinage,
and the fact that it has not been redundant, has been shown in the way in -
which it is absorbed. Almost agsoon asit is issued from the mint, it gets
absorbed hy the public,and we get once more intoastate of embarrassment as
to how to replenish it. The rise in prices is of course tho result far more of
the world demand for essential produots rather than of any question of local
inflation of the currency. An addition to the coinage would in any caso be
required with reference to the more active circulation of commodities that is
taking placein these war circumstances. Of course, there is one method which
ocrtain economists like Mr. Hartley Withers constantly preach, to meet the
demands for currency—that is that you get the old currency out by drastio
additional taxation; but I do not think those speakers who have criticised
guti a:]lleged inflation of currency would wish to adopt that counter-remedy
in India.

“My friend Sir Dinshaw Wacha has spoker of the railway surplus
as one which should be ear-marked Ior capital expenditure on the
railway programme. Well, that is a matter which I have disoussed
more than once. I had some remarks on it in my first budget speech,
and there are arguments both ways. Thore is a great deal primd facie to be .
said for putting the profits made on railways into the development of - the rail-
way estate. On the other “and, if you take Sir Dinshaw Wacha's metaphor
and treat the people of Indin as shareholders inrailways, yon have got the fact
that the share olcrers wont without any dividends for a long time, because, as
Bir Dinshaw has aptly reminded tho Council, it was not until after many years
that the railways began to pay, and the shareholders may quite reasonably
claim that they should have some reward for their past abstinence, Also, as
shareholders might claim in'an ordinary business, they might say ¢ It is all very
well for you to put part of the profit into improving the business, but you must
apply part of it in giviog us dividends’. So that ono has to hold the scalo
between those two rival claims, and it really becomes a mere matter of oxpe-
diency in any particular year as to how far you:should use capital and how far
vevenue for the railway programme ....., .” . .

The Hon’bls Sir Dinshaw Wacha It is ‘not a question of
cumulative dividends.”

- 'The Hon'ble Sir William Meyer :—“ But as I told the Chambor
of Commerce in Caleutta a year or tivo ago, I lhad gone into the matter in
respect of the years before the war; and I found that as & matter of fact,
taking a ¢ycle of years, I think it was 15 or so, wo had put all, and more "than
all, the profits that tho reilways had been giving us into the development of
our railway property. Some speakers said they could not trace that expendi-
ture, My answer is that when we mect capital expenditure out of rovenuc we
(rln%eb it by a corresponding transfer from our unproductive to our productive

obt. .

“The Ilon'ble Pandit says that I said nothing about the railway revenuo,
I thought 1 bad said something very waterial about it in paragraphs 9 and 57 of
my speech on the 1st of March, explaining for instanco how it had grown in spite
of great disadvantages, but perbaps what be really meant was that I had not
said anything about increase of railway fares..,....”
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The Hon’ble Pandit M. M. Malaviya :—*That was what I
meant,” '

The Hon'ble Sir William Meyer :—* Of oourse, I had to deal
with big figures and -vith the railway budget as a whole, and I cvuld not, as the
Hon'ble Pandit will, I am sure, understand, go into all the details in a budget
speech. But I understand that either 8ir George Barnes or Sir. Robert Gillan
gill deal ;vith this matter at a later stage of our discussions on the Financial

tatement,.

“Bir Dinghaw Wacha wants improved Audit machidery and reports like
those of the Auditor-General at Home. I think we have got that. Wo get ve
illuminating audit roports from the Comptroller-General and Auditor-Gereral,
which are published every year and which form the subject of comment in the
Press ; and T think we have a great advantage here over the people at Home, in
that our audit system is a continuous system. The Audit gﬂiuer can always
put the brake at once as soon as he regards auy expenditure objgotionable,
whereas at Home they apparently wait; and then there is a retrospective
review and much weeping and wailing by the Auditor-General over the wioked-
ness of the spending departments. There was a House of Commons Oommittee
on the matter not long ago which was moved to tears at the reckless way in
which the various spending departments were spending, and, I think, one of the
things they said was that it would hardly be believed that the Munitions
Llilimstry had'never taken the trouble to have a Financial: Officer attached to
them.......... '

- The Hon'ble Sir Dinshaw Wacha :—“Is it effectual—the
system here P ** .

The Hon'ble Sir William Meyer :—I do not say it is perfeot
here, but I think it has been much improved during the last few years—sinco
the accounts and audit functions of the Comptroller and Auditor-General were
separated from his functions in connection with currency loaps and so forth,
now discharged by the Controller of Currency ; and it isimproving constantly.

“Tt is getting late, my Lord, and I do not think Ineed keep the Council
further with answers to what were very friendly criticisms. I must onoe more
express my great appreciation of the way in which Hon’ble Members have
spoken about iy work and my hearty thanks for it. ‘And I should like to say, as
I did in myspeech on tle Financial Statement, that such oredit as is attribut-
ed to mo must be very largely shared by my able and most zealows licutenants
in the Finance Department ; and that I also owe very much to your Excellenoy
zgld to i};ord Hardinge, and to my past and present colleagues in the Exeoutive

ouncil.” " '

The Council then adjourned to Saturday, the 9th Maroh, 1918.

- A. P. MUDDIMAN,

Dot Secrelary to the Government of India,
The 15th Maroh, 1918, Legislative Department.
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